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operations were ever undertaken by that 
0rm. I deeply regret this unfortunate 
error and apologise to you. Sir, and to 
the Members of the Lok Sabha.

Shri Fetoze Gandhi (Pratapgarh Distt 
—^West cum Rae Bareli Distt.—East);
I just want a clarification after this 
clarification made by the Minister. 
When this question came up for answer 
on the 27th last, the House was ad­
journed on that day. The next day, 
when I got the answer, the answer said 
—as is said here—“To be substituted 
for the copies of the answer already 
supplied.” This correction is a substitute 
of the answer which, in turn, is a sub­
stitute for another answer. I looked at 
the files in the Notice Office. I find that 
the original is missing. I would 
like to say that the original also may 
be placed on record for which all these 
are substitutes.

Shri Raj Bahadur: So far as these
names in these questions are concerned, 
we in the Ministry of Communications 
originally got notice of the question in 
respect of the Dalmia Jain Aviation, 
Ltd. Later on, the question, as it was 
first admitted, referred to the Dalmia 
Jain Airways Ltd. The same set of 
persons have been masquerading or 
functioning under different names and 
styles, and I am sorry we could not 
check that up earlier.

BUSINESS OF THE HOUSE
The Minister of Parliamentary Affairs 

(Shri S ^ a  Narayan Sinha); With your 
permission, I beg to announce the pro­
gramme of dates for general discussion 
of the General Budget and the order 
of voting of Demands for Grants for the 
various Ministries.

The general discussion will commence 
on Tuesday, the 13th March and con­
clude on Friday, the 16th March.

Discussion on the Demands tor 
Grants Ministry-wise will be^in on Wed­
nesday, the 21st March, 1956, in the 
following order: Defence; Communi­
cations ; Transport; External Affairs ; 
Rehabilitation; Irrigation and Power; 
Food and Agriculture; Health; Works, 
Housing and Supply; Labour; Natural 
Resources and Scientific Research; 
Production ; Home Affairs ; Education; 
Iron and Steel; Commerce and Indus­
try ; Finance.

The aptual dates and the allocation of 
time for these will be shown in the 
Parliamentary Bulletin as usual.

For the Demands of the Ministry of 
External Affau-s, four additional hours 
have been provided to allow for a dis­
cussion on the siutation in West Bengal 
consequent on the continued migration 
of population from East Pakistan.

It is also proposed to bring forward 
the Life Insurance Corporation Bill for 
reference to the Select Committee of this 
Sabha on the 19th and 20th March.

Shri Kamatfa (Hoshangabad): I take 
it that, so as to enable us to frame our 
own programmes, we shall not sit on 
Saturdays, when there are five work­
ing days in the week.

Mr. Speaker: We are not sitting on 
Saturdays, as I have ah-eady said, ex­
cept on occasions when during the 
course of the week there is a holiday 
which was not anticipated.

Shri Kamath: Five working days are 
enough. No Saturday sittings.

• Mr. Speaker: It has already been
decided so. That is the convention.

DEMANDS FOR GRANTS— 
RAILWAYS

Mr. Speaker: The House will now 
resume further discussion of the D ^  
mands for Grants in respect of Rail­
ways. Demand Nos. 1, 2, 3, 14 and 15 
were under discussion, for which five 
hours have been allotted. Out of this, 
about 2 hours 10 minutes have been 
availed of yesterday, and 2 hoi^s 50 
minutes now remain. After the disposal 
of these Demands, the next group can 
comprise Demands Nos. 4 and 5 for 
which four hours have been agreed to. 
I may even suggest that so far as De­
mands Nos. 4 and 5 are concerned, hon. 
Members, even from now on, may send 
the numbers of the cut motions which 
they want to move, in order to save 
time.

Shri Lakshmayya (Anantapur): To­
day, I am overwhelmed with joy and 
happiness on this occasion of your be­
coming the Speaker. Before I proceed 
to speak on the railway budget, please 
permit me to offer my humble and res­
pectful felicitations, on behalf of the 
people of Andhra in general and poor 
Rayalaseema, in particular to you on 
your unanimous election to this h i ^  
office. By this, the Members of Parlia­
ment and the leaders have shown mag­
nanimity, nobility and largeheartedness to 
the Andhra’s claim. We, are, indeed 
grateful to the leaders of all parties and
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[Shri Lakshmayya]
groups and to the honourable members 
of the whole House for having chosen 
you, an Andhra, as the father of this 
House. It is a source of joy and inspira­
tion to the people of Rayalaseema parti­
cularly as you have come from that 
backward area. It is said : “deserve and 
then desire.” You are eminently quali­
fied and fitted for the exalted position 
of this high office. By your legal know­
ledge and vast learning and also, as you 
said a few days back, that you have been 
well trained by the late lamented and 
revered Shri Mavalankar, you are able 
to conduct the affairs of this House so 
ably. Therefore I only pray to the Al­
mighty to give you strength and sound 
health to conduct the affairs of this 
House eminently and efficiently.

With these few observations I want 
to proceed with my speech. Yesterday 
I was speaking about the efficiency of 
the administration, how it is economic 
in operation and efficient in manage­
ment. And I requested the House to 
consider the budget from a common 
man’s point of view; I further request­
ed the House to consider how far the 
Railway Board have been able to dis­
charge their duty, how far they could 
best utilise the resources at their dis­
posal for the administration of the rail­
way affairs.

I want now to go to the next point, 
namely the change of attitude of the offi­
cials. During the discussion of the first 
budget in 1952 I said that while every 
officer was looldng after the high class 
passengers there were none to make 
enquiries about the poor third class 
passengers who contribute a lot to the 
railway revenues and earnings. Do we 
find any change now? We* have got a 
number of Guides now to look after 
the third class passengers also. It is also 
very good to see that there is a lot of 
change in their attitude, in their manner, 
in their behaviour in treating the poor 
passengers with respect. You can find 
increased courtesy on the platforms by 
the officials, from the lowest to the 
highest. It is said :

Whatever a big man does, the others 
will also follow lus method and emulate 
his example. You all know that our 
Railway Minister is a man of deep com­
passion and great sympathy. He is kind 
and generous. His words of love will 
delight anybody- Naturally his subordi­
nates, the Railway employees are fol­
lowing his example. I am really happy

that they are more courteous to the 
poor third class passengers. It is no 
wonder, if they show great courtesy to  
the high class passengers. They necessa­
rily do it. We want they must be good 
to the ordinary passengers. By this I 
do not mean thaj the old bureaucratic 
attitude has been totally wiped out; it 
is still lingering among the highest offi­
cials who grow fatter by fat salaries. Of 
course, we have inherited a bad legacy 
of the bureaucratic attitude unfortunate­
ly from the Britishers and I am sure it 
will disappear before long.

I will come now to the next point,, 
about the unfortunate controversy with 
regard to the two unions. The hon. the 
Deputy Minister of Railways in his 
speech observed that they were ready 
to accept all the prpposals, which are 
good. He said that the role of the Rail­
way Minister, in that respect is one of 
peace-making, he does not want to di­
vide and rule, he does not want to take 
undue advantage of the disharmony 
existing within the two unions, and 
further his touch is one of healing and 
not of wounding. By his ready wit and 
humour the hon. the Deputy Minister 
could answer all the points raised by 
the Members so convincingly and satis­
factorily. Therefore I n e ^  not repeat 
them once again. Moreover I am not 
an economist or an expert in statistics 
to deal with the budget minutely. I ex­
press the general feelings of the com­
mon man.

Then I come to the local grievances 
which have to be ventilated here. Last 
year when the hon. the Deputy Minister 
of Railways visited my constituency, that 
is Guntakkal, a big junction in South 
India, all the people assembled there 
and made represbntations to him for the 
construction of two lines in that area. 
Of course, with his usual happv smiles 
and cheerful attitude he n a rra t^  a story 
from Ramayana and satisfied them. Now 
the worry is for me 1 They trouble me 
day in and day out. The Deputy Mi« 
nister did not commit himself even at 
that time, but I have committed myself 
saymg that the Deputy Minister would 
certainly do these things because he has 
got a soft comer in his heart for us and 
he has got that helping tendency. I 
suggested the construction of two lines 
even then, and for the last three years 
I have been repeating it. I have to sing 
the old song. We thought the repeated 
representations would have effect one
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day or other. I make an appeal to the 
Minister for Railways to accede to the 
request and attend to the representa­
tions which I make bold to make now.

The two lines are these. One is from 
Guntakkal to Tumkur, passing through 
Vajrakarur, a place famous for dia­
monds; next Uravakonde which is the 
centre of the black cotton area ; and 
then Belaguppa, famous for kambli 
weaving and Kalyandrug, noted for 
tamarind; and then Kambadur, famous 
for the tanning industry; and then 
Pavagada, one of the taluk headquar­
ters in Mysore; then Madakchera which 
was said to be the pleasure garden of 
my district namely Anantapur (of 
course it has been reduced to poverty 
now); and then Madhugiri, one of the 
taluk headquarters of Mysore. This 
line will serve as a connecting link 
between Andhra and K a m ^ k a . Of 
course, the feelings are s t r ^ e d  now 
on account of the S.R.C. proposal; but 
this line would be a unifying link. 
Though the distance is long the bene­
fits will be many.

The next line that I want to represent 
to the hon. the Railway Minister for 
construction is from Dharmavaram to 
Rayadrug. Both are silk weaving centres. 
These may be connected if the line 
passes through Kalyandrug, then Nuti- 
madugu and Kanaganapalli.

If you look at the railway map the 
whole of North India is a net-work of 
railways, but unfortunately South India 
and paiVicularly Rayalaseema has no 
lines at all. In fact, most of the peo­
ple have not seen a railway engine, 
much less travelled in a train ! The 
nearest railway station for them is at a 
distance of thirty miles. Therefore, these 
train facilities should be provid^ for 
them.

It is said the policy is that unless ifliere 
are heavy industries and factories and 
unless there are mines at work in an 
area, railways will not be constructed. 
But there is a proverb in Telugu—you, 
Sir, are aware of it—^which says :

Pichi vidichina gani pendli gadu,
Pendli ayina gani pichi viduvadu.

That is to say unless the insanity is 
cured, marriage will not take place; 
and unless the wedding takes place, in­
sanity will not go. Therefore it is para­
doxical. Unless the means of communi­
cation are provided, economic develop­
ment will not be effected; but unless

there is economic development, railways 
will not be constructed. What to do in 
this peculiar p l i^ t  ? I hope our ingene- 
ous Railway Minister, with his genero­
sity and kindness will resolve this knotty 
niddle. I say ingeneous, because he has 
introduced a janata corridor which, 
serves a double purpose. Now there is 
still over-crowding on the platforms. In 
these janata corridor trains passengers 
can get into any compartment they 
have easier access and later on they 
can move from one end to the other 
and can find their seats comfortably 
where- there is less rush and less over­
crowding. That is one advantage. The 
second advantage is, it would be very 
convenient for the ticket examiners 
They can catch hold of the ticketless 
travellers without difficulty.

The next admirable thing is this. Born 
as I am in a village and settled down 
in a small town, «I am anxious to see 
such coach as Buffet cum cinema 
coach. I think it will be very good en­
tertainment to the third class passengers.
It would be very lucky if we get it. I 
hope you will send the first of these 
coaches to South India, particularly to 
Andhra.

I should like to make some sugges­
tions, if you will permit me. I have 
learnt with regret that there is a lot of 
leakage in the transport of handloom 
cloth. Along with the label and seal of 
handloom cloth, for which half parcel 
rate charges are permitted mill-made 
cloth is transported in many of the 
stations under the label of fruits for 
which one fourth rate of parcel is allow­
ed, vegetables are being transported. 
The Board is incurring a heavy loss. 
This should be enquired into and
effective steps should be taken.. The sta­
tion masters or assistant station masters 
should be authorised to open these
bundles and inspect them or some other 
suitable and stringent measures should 
be taken. Unfortunately, the station
masters and assistant station masters are 
getting very scanty salaries to which 
many of my friends have referred. They 
are very much dissatisfied and disgrunt­
led. The salaries should be enhanced 
reasonably because they are mainly res­
ponsible for the earnings of the rail­
ways. All the railway earnings have to 
come through their hands. As regards 
the Zonal committee-----*

Mr. Speaker: The hon. Member
has taken a sufficiently long time.
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Shii Lakdimayya: I am very 
to hear that Guntakkal is to be n 
divisional headquarters. I want that 
southern zone should be split into two if 
possible because it is unwieldy. This may 
be done and Guntakkal should be made 

^the headquarters of one zone.

Lastly, I request the Railway Mi­
nister that survey may be made this 
year of the line referred to already from 
Uravakonda to Guntakkal, a distance of 
15 miles, so that we will have the satis­
faction of having a line at least after 
some time. The Budget has given wide 
satisfaction, because without increasing 
the railway fares, the Board tries to 
push through the Second Plan, but the 
people of Rayalaseema and Andhra 
are not satisfied. I request that these new 
lines may be constructed to help the 
people of Rayalaseema, particularly of 
my district.

Shri V. V. Giri (Pathapatnam): On 
a matter of personal explanation, I may 
be allowed to make a short statement. 
The hon. Deputy Minister for Railways 
yesterday made some reference at some 
length to my absence in the House yes­
terday when he replied to the debate and 
the points that I had raised. Certainly, it 
is a dereliction of duty on my part and 
I take the opportunity of tendering my 
unqualified and unconditional apology 
to you and to the House for my action, 
for a seeming discourtesy which was 
never meant. However, I am bound to 
give an explanation before this House. 
I was under the wrong and mistaken 
impression that the railway debate was 
being replied to today by the hon. Mi­
nister. In spite of other duties, I would 
have been here if I had not been under 
that unfortunate impression. You know. 
Sir, I have been connected with this 
House, with Parliament and Legislative 
Assemblies for the last Z5 years. I have 
always maintained the decorum and tra­
dition of this great House. I want to as­
sure you and every Member of the 
House, with gratitude for the affection 
and love that you and they have for 
me, that I shall always try to maintain 
the dignity and decorum of this House 
in such a wav that we will not onlv be 
an ideal in this country, but we will be 
an ideal for others in the world to fol­
low.

I do not wish to go into the facts, 
because thh  is neither the time nor the 
occasion for that. I can only say in a 
vein that is light that the hon. Railway

Minister like an eminent defence coun­
sel tried to convince the House, in his 
reply to the points I have raised, but 
in the end, he confused it.

The Deputy Minister of Railways and 
Transport (Shri Alagesan): I will not
take the time of the House. It is really 
very magnanimous on the part of the 
hon. Member to have said the few 
words that he just now thought fit to 
say. I only rise on a point of personal 
explanation. I did not have the hon. 
Member in my mind. There were sev­
eral other hon. Members also who 
were not present. It may be due to the 
fact that they did not have information 
of the time when I was going to reply. 
It was not particularly meant against 
any particular hon. Member.

Shri Barman (North Bengal—Reserv­
ed—Sch. Castes): The hon. Railway
Minister, in the Budget speech has
said that, so far as North Bengal and
Assam are concerned, instead of a 
second line, it has been decided that 
there shall be connection between 
Ramshai and Binnagiri. We from our 
side triedto convince the administra­
tion that the line should be further
down. Now that it is a foregone con­
clusion, I just want to inform the Mi­
nistry about one factor in that project. 
There is the river Jaldacca and the pres­
ent line will go further down the river. 
1 do not know how far that would 
prove a success in the long run. I have 
to inform the administration that in 
the year 1954, during the floods, the 
Hati Nallah bridge gave way and one 
engine went down the river Jaldacca. 
Another factor is that two other rivers 
Kurti and Khuji Diana also joined down 
below the Hati Nallah. Near the bridge 
head, the line was washed away on 
both sides. Further down, at a point 
where all the three rivers meet, there 
was flood havoc and nearly 126 people 
died in flood in one night. The West 
Bengal Government has set up an en­
quiry commission and it has not yet 
submitted its final report. If this new 
line which is practicailly a decision of 
the Government is to be constructed, at 
least the Khuji Diana river should be 
diverted to the original bed of Diana. 
Otherwise, the danger would be ^ a t e r  
m the Jaldacca river at Ramshai. In 
this connection, I submitted a petition 
to the Railway Minister that to fulfil the 
desire of North Bengal and the tea as­
sociations there, an alternate line should 
be there further down below. I had 
another reason also. The State of Cooch 
Behar which has been merged in West
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Bengal in 1950 is practically not served 
by any railway except i<i the eastern 
part. Now that this decision has been 
made, I request the Railway Ministry 
to look into the matter so that a branch 
line may serve the Cooch Behar district, 
the western part of it which comprises 
of sub-divisions or more than half 
of the State. The people there badly 
need railway communication. I hope 
the Railway Ministry will see whether 
in the future plj?in, the need of that part 
of the country can be fulfilled.

I want to refer to one or two points. 
My hon. friend from Assam Shri Debes- 
war Sarmah has placed before the 
House the difficulties about the Assam 
link. I shall express my gratefulness to 
the hon. Minister because he himself 
has admitted the difficulty in that part of 
the region. I shall not dilate on that 
matter further, but from my own ex­
perience I want to mention one or two 
facts about the exact condition in that 
part of the country.

Whenever I have had occasion to pass 
through that route I have seen that at 
Katihar as soon as the train arrives all 
the doors are shut—even before it
arrives at the station—and whoever can 
by ^ving Rs. 2 or Rs. 3 or more to the 
coolies there can arrange, tries to get 
inside the train through the window, 
and the tussle is so much outside and 
from within that I apprehend that on 
many occasions injuries are received by 
the persons who try to get in. In this 
way, only a few can get in and the 
others are left out for the next train 
which may be after 12 hours or 24 
hours. T^at is the condition there. 
When the Railway Minister made his 
budget speech, every section of the 
House was certainly very jubilant and 
paid its encomiums but 1 have b ^ n  
thinking whether the condition in that 
part is known to the M inist^ or not. 
Of course, the Railway Minister has 
promised that during the next 12 months 
he will increase the carrying capacity 
of that part by 10 per cent., but I re­
quest him to direct his attention first 
and foremost to that p ^  because the 
conditions there are absolutely horrible.

Secondly, there is a branch line from 
Siliguri to Haldibari, That was the for­
mer Darjeeling route, but after Pakistan 
it has become cut off, and it is I think 
about 30 miles distant. In that part of 
the branch of this North-Eastern Rail­
way every time I travel I have found 
that the train never starts in time. It is 
sometimes two hours late, sometimes

more than that. And sometimes I have 
had the experience to find that even 
after going one station, the train re­
mains at that station for one hour, as 
if it is <he responsibility of nobody. I 
do not see how these things can hap­
pen. This I am saying from my per­
sonal experience and I think the hon. 
Minister should enquire about the con­
dition that prevails there. Several times 
I thought of complaining to him, but I 
thought that I need not trouble the Mi­
nistry with these matters, but every time 
I find that sort of thing happening there, 
as if it is nobody’s concern.

I was travelling from my district town 
of Jalpaiguri to Siliguri and found that 
the carriages there are all ramshackle. 
On one occasion I got inside the train, 
and during the course of the journey 
which takes only about 2 hours or less 
than that, it began to rain and the whole 
carriage was flooded with water. There 
was not even a place to keep my kit not 
to speak of my sitting in any place. 
This Is the condition. The windows are 
broken. The whole roof is leaking. This 
condition prevailed there though I was 
travelling in the first class. I would 
ask the hon. Minister in his anxiety to 
improve the railway administration, that 
the carriages, engines etc., are not abso­
lutely neglected in these branch lines.

I join with my other friends in giv­
ing tribute to the hon. Minister and his 
colleagues for trying their best to im­
prove travelling conditions in the rail­
ways in general. So far as catering ar­
rangement is concerned, this time I find 
there has been definite improvement. On 
the route from Calcutta to Delhi I have 
found that the defects that were perceiv­
ed by Shri Sarmah and myself last time 
have been remedied. We got good ser­
vice. Food also was good, and the char­
ges, of course, definitely lower. I have 
no complaint regarding that. I hope that 
during the Second Five-Year Plan the 
railways will prove more efficient and 
more serviceable to the public.

Shri K. K. Basu (Diamond Harbour^: 
Mr. Speaker, Sir I have moved several 
cut motions to the Demands which are 
under discussion. As the time is short, 
I shall restrict myself to the more im­
portant ones.

First, I would like to say that the ex­
periences of th^ ordinary passenger in 
the suburban, trains of Calcutta are 
known to all. As a result of this I am 
told Government has already mooted a
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proposal for electrification of certain 
areas round about Calcutta. But as far 
as I can gather, from the meagre grant 
of Rs. 25 lakhs for this particular pro­
ject, only the survey can be undert^en 
and also at the first stage of the elec­
trification they are going to take up the 
Howrah-Burdwan chord and a portion 
of Sealdah division, as far as I can un­
derstand. Even then, if they spend 
money and work at the present tempo,
I do not think any appreciable improve­
ment can be made before 1959 or 1961, 
whatever it may be. Therefore, I have a 

' suggestion to make. Government might 
consider whether they cannot use diesel 
engines in some of the suburban trains. 
That will sp ^d  up the existing train 
services and it would be possible to in­
crease the services in tlie suburban 
trains. It is well known that the Gov­
ernment wDl take at least four or five 
years time to electrify the entire subur­
ban section. They have to go in sec­
tions. But if the Government is willing 
to spend some money they can get some 
diesel engines from within India or out­
side. I am told there is a proposal in our 
country and that some firms might be in 
a position to manufacture diesel engines. 
Whatever it may be, I would like to 
impress on the Government the import­
ance of taking up this work especially 
in the southern sections of the Sealdah 
division which goes through a part of 
my constituency. It is also a very thick­
ly populated area from where lakhs of 
people have to go to Calcutta daily to 
their oflSces, mills and other industries. 
Now it is impossible to get into the 
train, there is so much overcrowding. 
Also, before the war if one had to travel 
from a station known as Jayanagore 
which is 28 or 29 miles from Calcutta 
one used to travel for two hours or so. 
I am told now it is taking double the 
time. Also in most of the cases, the train 
cannot run according to the schedule, as 
a result of which the poor clerks or the 
industrial workers who come from these 
areas have to get into the train much 
earlier than they should if the trains 
run in p r ^ r  time. Therefore, pending 
electrification of the entire suburban 
area roimd about Calcutta, I  would
impress on the Government to consi­
der seriously whether they cannot intro­
duce “dieselisation” as it is generally 
called on the suburban lines.

Then I would urge upon the Govern­
ment the necessity for the extension of 
two lines in West Bengal. Of course, as 
the hon. Railway Minister mentioned in 
his introductory speech, we wanted

more money from the Planning Com­
mission, but because of paucity of funds, 
the Planning Commission has cut down 
our demand. But I would urge upon the 
Government to take into consideration 
small extensions of upto 50 or 60 miles. 
The extension from Lakshmikantapur 
to Kakdip is not more than 20 miles. If 
the line is extended it would greatly 
help the people of the locality which 
is near Sunderbahs, in many parts of 
which we have to go by foot or during 
the rainy season on b ^ ts . But if they 
can extend this line by another 20 
miles, it is quite possible that Calcutta 
may be supplied with cheap vegetables, 
fish, and to some extent wiA milk from 
that area. That will reduce the high cost 
of living in Calcutta. It will also reduce 
the high pressure on land in Calcutta, 
as is the case in all important cities, 
because people have to pay high rent and 
live in Calcutta because if they move 
out they cannot easily come to their 
work as there is difficulty in train ser­
vice. I would urge Government to take 
up this question in right earnest. In fact. 
I have been raising this matter for the 
last two or three yekrs, but I have not 
found in any of the reports even a 
mention of even any survey work hav­
ing been undertaken with regard to the 
extension of the Sealdah-Lakshmikan- 
tapur line up to Kakdwip. -

This is a very important area. Only 
lately we have got a motorable road to 
this plaqe, but previously, people had 
to travel several miles along the Ganges 
by country-boats or by steamers in order 
to reach this area. Even that was pos­
sible only during some season; during 
the summer especially, when north­
westerly blows, in this part of Sunder- 
bans and also South Bengal, it is 
impossible for people to go by boats; 
they have got to walk nearly 20 to 30 
miles to reach the destination.

I would urge Government at least to 
start some preliminary work now, so 
that in at least two years* time, they will 
be in a position to extend this line. 
Apart from the question of meeting in­
dustrial rrr lirements. Government 
should also consider the question of 
opening up backward areas where there 
are no communication facilities at pres­
ent ; if some little facilities are provided, 
then the people of such areas will be in 
a position to go to the cities and other 
big market-places for selling their com­
modities, and also for any job purposes. 
If we do not develop the suburban 
sections of the big cities, it is impossible
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for the common man, especially the mid- 
<ile-class people and the industrial 
workers to inake both ends m eet; with 
the high cost of living that prevails in 
the cities, it is impossible for them to 
live in the cities. So they have got neces­
sarily to live in the suburban areas. If 
those areas are opened up with conmiu- 
nication facilities, then it will be of great 
■assistance to them. Further, the pressure 
on land will be reduced, and it is pos­
sible also that the cost of living in the 
cities might be made cheaper.

I had sent a memorandum to the 
Minister last year in connection with the 
o|>ening of another line also, from San- 
tragachi to Arambagh via Khanakul, 
and also Tarakeswar to Arambagh 
and the Minister had promised to con­
sider it favourably. This area consists 
mostly of villages, and practically this 
is one area where there is practically 
no railway line at all. Moreover the 
birthplace of Raja Ram Mohan Roy is 
at Khanakul. If people have to go from 
this area to Calcutta which is at a dis­
tance of about 30 miles or so, then it 
takes them nearly fourteen to fifteen 
hours to reach Calcutta, for either they 
have to go by foot on the village road 
which is generaUy in a bad condition, or 
by boat or other similar conveyances 
during the rains. If this area is develop­
ed, by the opening up of a railway line 
which will reach up to the coal-bearing 
regions of the Bengal-Bihar border, then 
it will prove to be of very great assist­
ance for the movement of coal to the 
Calcutta port, and other places on the 
eastern part of the country.

I am told that nearly twenty-five years 
ago, a survey had been made of this 
line, and it had been suggested by the 
railway authorities that this line would 
have been an economically feasible 
proposition. Therefore, I would urge the 
Minister to consider this question in 
right earnest, for this new line will not 
only lead to the development of this 
area but also open up the birthplace of 
very great leaders of our country like 
Raja Ram Mohan Roy. The bhthplace 
of Ramakrishna also lies in this area, 
besides that of Shri Ma. Every year, 
big festivals are held in these places, 
and nearly a lakh of people come to 
attend those festivals. So, from the tra­
ffic points of view also, I would urge 
Government to have this line open^  
up, and also consider the possibility of 
having an alternative route from the 
coal-bearing regions of Bengal-Bihar to

the Calcutta port. When I had met the 
Minister last time in connection with 
this line, the Minister had told me that 
he would give his favourable considera­
tion to this proposaL

I have another cut motion in my 
name relating to the taking over by 
Govemmment of the private railways 
known as the Kalighat-Falta Railway, 
which runs for a distance of 30 miles or 
so from Calcutta towards the south. This 
railway is run by a private company 
whose managing agents are McLeod 
Co. Every year, Government have to 
subsidise this company under the terms 
of the agreement which has been enter­
ed into with them, for I understand that 
this railway has not made any profits at 
all in recent years. I am told that the 
subsidy to be paid to this railway has 
gone up from Rs. 3.04 lakhs to Rs. 3.3 
lakhs plus Rs. 7,000 or so towards rent 
or water and so on.

This railway runs only for a distance 
of about 27 miles, and the normal sche­
duled time for covering this distance is 
only about 2 hours and 45 minutes, but 
rarely does the train reach the destina­
tion before the expiry of 3 i  hours.

From this area, we get vegetables, 
fruits and milk etc. for the Calcutta 
bazar. But because of the late running 
of the train, the traders find it very 
difficult to reach the bazars in Calcutta 
in time, and the industrial workers who 
come from this area, and who have to 
work nearabout the Calcutta port also 
are put to a lot of inconvenience, be­
cause they cannot go and attend to their 
duties in time.

Apart from the late running, some­
times the passengers are put to another 
inconvenience, namely that sometimes 
at many of the stations the trains are 
stopped for nearly 20 minutes or so— 
my hon. friend Barman has refer­
red to this sort of situation in the North­
Eastern Railway, but the same thing is 
to be found in this railway also—simply 
because some im p o r^ t  gentleman had 
left some of his articles at home, and 
they had to be brought back.

Besides, the running of the adminis­
tration also is in a very bad condition 
in this private railway. Not only is the 
condition of the passengers abominable, 
but that of the workers is also very 
bad. The administration does not bother 
about improving the services at all. For 
they know that even if there is a loss. 
Government will subsidise them. The 
workers are also very much ill-paid
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[Shri K. K. Basu]
That workers in such a large industrial 
undertaking like the railways should be 
so ill-paid is really something which one 
cannot conceive of. From that point of 
view, I would urge Government to take 
over this railway immediately. They 
have been paying subsidy to this rail­
way under the agreement, they are 
bound to pay subsidy in case the under­
taking is put to a loss. Since this rail­
way is not being run well by the private 
sector, I would suggest that Government 
should take it over. And when they 
take it over, I do not think Government 
would have to pay any compensation at 
all, because I am told that for the last 
twenty-five years or so, this company 
has never made any profits.

The Minister of Railways and Trans­
port (Shri L. B. Shastri): Which is the 
railway that the hon. Member is refer­
ring to?

Shri K. K. Basu: The KaUghat-
Falta Railway. It runs only for a dis­
tance of 27 miles, and Government 
have been subsidising it for the last 
twenty-five years. I would urge Gov­
ernment to take it over and do what­
ever improvements they can within the 
limited resources at their disposal. Of 
course, my hon. friend Shri L. B. Shas­
tri may say that they have no money 
to make any improvements. However, I 
shall wait for his reply.

One other matter which I would like 
to draw the attention of the Minister to 
is regarding the rounding off of the fares. 
We have received a number of re­
presentations on this point. While in the 
case of the higher classes, the rounding 
off is done to the nearest pie if there is 
a fraction, in the case of third class 
fares, it is roimded off to the nearest 
anna, that is to say, the higher anna. I 
do not see any reason why only the 
third class passengers who are consi­
dered to be persons of ordinary means 
should be made to suffer on this ac­
count. I would request Government to 
consider this matter also and see that 
the principle of rounding off fares is 
not applied to the third class fares also.

Finally, I would like to say a word 
about compensation claims. You, Sir, 
have been a distinguished lawyer, and 
you know how sometimes compensation 
cases go on in the courts for a number 
of years, and ultimately the railways 
have had to pay the claims. I do not 
see why the railways should not pay 
the compensation straightway on the 
basis of the facts and the consideration 
of the question whether the claims are

just. I do not know under whose advice 
the railways unnecessarily take these 
cases to courts, and incur so much of 
cost thereon.

In this connection, a very important 
thing has happened in the Calcutta 
courts. I do not know what is the ex­
perience in the other parts of the coun­
try. Under section 77 of the Railway 
Act, a notice has to be served on the 
general manager of the railway. But on 
the basis of certain representa­
tions received from the Cham­
bers of Commerce, in 1954— I have got 
the cutting from the newspaper report, 
and if the Minister wants it I can pass 
it on to him—a notification was issued 
by the Eastern Railway saying that if 
the notice as served on the chief com­
mercial manager, or the chief trafl5c or 
commercial superintendent and so on— 
the names of the officers and the sta­
tions are given in that newspaper- 
cutting—then it shall be deemed to have 
been validly served.

But when on the basis of this notice 
a suit is filed, then the Railway lawyers 
come forward and say : ‘Under the law, 
you must serve the notice on the 
General Manager; therefore, it is tech­
nically wrong and the suit must fall.* 
This sort of argument is unthinkable. 
After all, the railways are our nation^ 
undertaking. Here we have already issu­
ed a notification. I was told it was agreed 
on representation by the chambers of 
conunerce to treat the notice as valid 
notice. Then I do not understand why 
such technical objections are taken by 
Government, especially when they do 
not dispute the substance of the case, 
when there is compensation to be paid 
or facts are proved to the effect that 
the railway is liable to pay compensa­
tion. What do they stand to gam by 
raising the technical objection that 
notice was not properly served when 
they themselves have already issued a 
notification that notice served on the 
Chief Commercial Manager should be 
deemed to be valid ? I do not know who 
is -responsible for this state of affairs. 
But it is really unthinkable that Gov­
ernment should put forward such a 
flimsy technical objection in trying to 
get out of their liablility so far as the 
citizen is concerned. I hof^ the Minis­
ter will take this into consideration and 
issue necessary instructions. Notices 
served on certain officers who may be 
designated by the notification in this 
connection should be deemed to be valid 
under section 77.
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Then I would like to refer to the 
three-tier system, to which reference 
has been made many a time. Fortunate* 
ly, we, MPs, have got passes and we 
have the privilege of travelling in the 
higher class. But I was told that under* 
the three-tier system provided in the 
third class, one has to do a lot of gym­
nastics to get into the middle tier. We 
have in certain parts of India gentlemen 
who are—I do not say, bulky—heavy in 
weight. They really find it difficult to 
get into the second tier. Even if they 
want to sit or get out of it, it is really 
a sight to see the amount of physical 
exertion and gymnastics that have to be 
done. We are now trying to improve the 
lot of the third class passengers. Under 
the new proposals, we are doing away 
with the present classes. I hope - the 
new arrangement will result in benefit 
to the passengers; I hope the passen* 
gers would not be treated as ‘goods’ for 
the purpose of this classification but as 
human beings entitled to benefits.

Then I would also suggest that the 
Minister should think of introducing 
ladders in the compartment so that peo­
ple may climb up easily to the upper 
berths and they do not have to do a lot 
of physical exertion for the purpose. I 
remember once travelling with a gentle­
man who had to be pushed up to the 
upper berth because it was physically 
impossible for him to climb up. This 
arrangement will not involve much ex­
penditure ; I hope the Railway Ministry 
will introduce it on the railways.

Lastly, I would urge upon the Mi­
nister—this is a point which has been 
already made—to make the manage­
ment of the Railway Board popular and 
broad-based. They should not continue 
the same legacy that was left by the 
British. When the foreign rulers were 
here, they only wanted to increase the 
railways to reach all parts of the coun­
try for their administrative purpose. 
Now the outlook should be different. 
The railways have to be real servants of 
the people. We should see that all sec­
tions of the railways—the workers and 
others-—should be invited and their co­
operation should be sought in working 
the Board. The Board must be so consti­
tuted that we find in it a reflection of 
the human element so that the entire 
system is worked for the service of the 
common citizen of Indid.

Shri Kamath (Hoshangabad): I have 
moved cut motions Nos. 282 to 293 
(mclusive). I am glad to see that the 
2—19 Lok Sabha.

sturdy confidence of the Minister, stand­
ing as he does on the threshold of the 
Second Five Year Plan, is tempered by 
a chastening humility. Here may I in­
vite the attention of the House to the 
close of his speech where he acknow­
ledges that the railways have got to 
play a significant role in guiding the 
destiny of the nation ? But on page 30 
of his printed speech, he has admitted the 
paucity of officers to man the railways 
adequately and efficiently during the 
Second F iv e -Y ^  Plan. I am glad he 
has acknowledged that. But I would like 
to know—of course, he has thrown hints 
in his speech—in some greater detail as 
to what concrete schemes are under 
way to m ^ t this shortage of officers 
to man this biggest national undertak­
ing. He has referred to certain training 
centres that are proposed to be started 
in various parts of the country, but I 
am rather concerned to note this obser­
vation or proposal in his speech :— 

“Full opportunities for promo­
tion are also being provided to staff 
in service, and some of the shortage 
of officers is being met by the re­
employment of retired officers, 
who, by virtue of their experience 
and their maturity, will provide a 
desirable backbone to the tempo­
rarily expanded cadres.”
I hope it will be a strong backbone 

because superannuated and retired offi­
cers, considering their age, physiologi­
cally speaking, do not, I think, have 
their backbone particularly strong. I 
readily appreciate that we have not got 
too many of trained and experienced 
officers in this country. But all the same, 
this will prove a handicap, a hurdle in 
the way of younger officers who natural­
ly have ambition to rise in service and 
do their best for the country. I would 
therefore suggest that this proposal be 
implemented or put into force very 
sparingly or charily, only when it is 
absolutely necessary—that retired or 
superannuated officers should be re­
employed. The UPSC has commented 
on this in another context. I would not 
like to go into that matter here but I 
hope the Railway Minister will look into 
this matter closely whenever retired offi­
cers are being re-employed, to see that 
it is not done on the basis of favouritism 
or nepotism or considerations of a per­
sonal nature.

I next come to the proposal for the 
training of staff. I remember to have 
read--I was not here in Parliament at 
that time—that a team of our engineers 
and officers went to Soviet Russia a
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[Shri Kamath] 
couple of years ago. I am not aware 
whether the report that they submitted 
to Government has been laid on the 
Table of the House. I have not s ^ n  it 
myself, but I think it should be laid on 
the Table of the House.

Shri L. B. Shastri: It has been laid 
on the Table of the House.

Shri Kamath: 1 would suggest in
this context that not merely should the 
Soviet system be studied but other big­
ger European systems and the American 
system should also be studied by the 
officers of the Ministry in order to give 
effective, efficient and adequate training 
to the officers to man the railways during 
the Second Five Year Plan. The proposal 
to associate labour with the manage­
ment is mentioned on page 30, I would 
like to put a concrete question with re­
gard to this. It is stated here :

“It has also been decided that 
workers should be ^ven greater 
power and responsibility in mat­
ters directly concerning their wel­
fare.”

1 P .M .

I do not know whether in big work­
shops like Chittaranjan, there are 
committees called v/orks committees to 
associate labour actively with the man­
agement. I think to get the best out of 
our labour such committees should be 
appointed. We have some such com­
mittees in ordnance factories, but I 
think this matter should be taken up 
seriously by the Ministry and works 
committees should be constituted in these 
big workshops so as to give an impetus 
to labour working in these workshops.

I shall be very brief. I shall only 
mention my points, as I am racing 
against time. Coming to this perennial, 
or, shall I say hardy monthly, not merely 
hardy annual, of catering on the rail­
ways, I have more than a fair experience 
of die Central and Southern Railways, 
very little of the Northern and Western 
Railways; 1 have also some experience 
of the North-Eastern and Eastern Rail­
ways. The Kripalani Committee made 
certain recommendations in this regard. 
The Minister stated that as many as 146 
or 147—the exact number is not very 
important—4iave been accepted and have 
heen implemented. But as regards cater­
ing there is great uncertainty and inse­
curity in various places, I do not know 
why. The staff working in the various

catering establishments at b i| stations 
and junctions of the Central Railway, 
are apprehensive. I would only mention 
one instance to drive my point home.

• Itarsi is one of the biggest junctions 
in India and I am glad to note that 
Rs. 34 lakhs have been allocated for its 
development during the Second Plan 
period. The details of the development 
programme have not been given. I would 
like the Minister to give us details later 
on as to how the Rs. 10 lakhs will be 
spent in the first year and the rest of it 
in the following years. But coming to 
catering at the Itarsi Junction I under­
stand that Mr. Ballabhdas Eashwardas 
has been served with a notice terminat­
ing his contract. That is very well done, 
and I am glad that it has been done. He 
enjoys a near-monopoly on the Central 
Railway and I suppose on one or two 
other railways -also ; he has got about 
150 or 200 contracts. He is the biggest 
contractor, almost a monopolist on the 
railways.

Shri Nambiar (Mayuram): And also 
a monopolist in serving bad food.

Shri V. P. Nayar (Chirayinkil): And 
also unwholesome food.

Shri Kamath: I am glad this mono­
poly has been broken in accordance 
with the recommendations of the Kri­
palani Committee, Big contracts should 
be broken up.

The Parliamentary Secretary to the
Rtinistii' of Raihvsys and Transport 
(Shri Shahnawaz Khan): The monopoly 
was broken long before that.’

Sluri Kamath: But it was there even 
last month. He has got about 150 cater­
ing contracts even now. The breaking 
up process is going on rather tardily ; I 
wish it were accelerated.

Shri B. S. Murthy (Eluru): The Ala- 
gesan Committee paved the way.

Shri Kam ath: Sub-letting to which 
the Kripalani Committee has referred 
goes on apace on the Central Railway. 
Both Ballabhdas and Banarsidas—both 
the Dases—have, 1 am told, sublet many 
of their restaurants and tea shops on 
the Central Railway. The Minister 
should look into this matter as to how 
far this evil has grown on the Central 
Railway, especially among these two big 
contractors.

In Itarsi the caterer, Ballabhdas 
Eashwardas has been served with a 
notice. The employees there who have
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piit in years of service with him are feel­
ing insecure because they do not know 
whether the Railway is taking it up, or 
whether some other contractor is com­
ing iin iMS place. I wish that the Rail­
way Ministry makes up its mind to take 
up the itarsi junction and run it depart­
mentally, and not give*it over to another 
contractor who will play ducks and 
drakes with the existing stadff, and throw 
some of them on the streets. They are 
very much concerned over this matter 
and I hope this Itarsi catering will be 
done departmentally.

Now, Sir, the Minister himself has 
referred to overcrowding and congestion 
on certain sections of the railways. On 
page 17 of his Budget Speech he said :

am deeply concerned with the 
continued overcrowding in the 
third class on some sections, espe­
cially on the North-Eastern Railway 
and the Metre Gauge Section of 
the Northern Railway.”

I do not understand his bias only for 
two sections of our big railway system.

Shri L. B. Shastri; That is the worst.

Shri Kam ath: I have traveUed on
that also, though not very frequently. I 
have travelled more often on the Cen­
tral Railway and Southern Railway. It 
is the Delhi-Madras line that certainly 
needs, Mr. Speaker, Sir, more passen­
ger trains, and I think that should get 
the highest priority.

Shri L. B. Shastri: But not !\igher 
than the North-Eastern Railway.

Shri Kamath: A Janata train should 
be run daily. That matter needs serious 
inv^tigation. A janata train must be 
jun daily, or at least there should be 
another passenger train between Itarsi 
and Bezwada.

Now, Sir coming to the Kripalani 
Committee’s recommendations with re­
gard to the problem of corruption, I 
would invite the Minister’s attention to 
recommendation No. 2 on page 148:— 

“When there is a suspicion about 
an officer’s integrity, his actions, 
lus financial position and the finan­
cial position of such of his rela­
tives and close friends as seem to 
be enjoying luxurious life should 
be investigated. He should not in 
any case be kept in any position of 
responsibility or influence.**

The Railway Board !^u ld  be vigi­
lant particularly with regard to pro­
jects where large allocations have been 
made. In Jubbulpore-^f which I have
persofial knowledge—there were serious 
allegations, and I suppose certain facts 
were brought to the notice of the Rail­
way Board with regard to the officers 
who were engaged in the improvement 
and expansion of Jubbulpore station, 
and it was rightly believed that a large 
amount of sum allocated went into the 
pockets of some of the officers. I would 
suggest that now that Itarsi is in the 
picture, with Rs 34 lakhs for its expan­
sion, more care should be exercised to 
see that the Rs. 34 lakhs goes really for 
expansion of the station and not into 
the pockets of the officers working in 
connection with the expansion. Now 
that the Railway Budget shows a very 
large credit, running into crores, I re­
quest the administration, the Railway 
Board, to see that amenities are provid­
ed not merely for the passengers,—that 
is of course necessary— b̂ut also for the 
staff and for labour; liberal allocation 
should be made for providing amenities 

■ for the lower paid staff on all the rail­
ways.

To take only one example, on the 
Central Railway, I understand that no 
uniforms are provided for conductor 
guards, while all the railways. Southern, 
Western, Northern, North-Eastern have 
done so. Representations have been 
made to the Railway Board, I under­
stand, but no action has been taken 
on such representations. I do not know 
why the discrimination should be made 
in the case of Central Railway conduc­
tor guards.

Another head-ache for the public, 
people in big cities, even in smaUer 
towns, are the level crossings. In all 
towns and cities, level crossings are a 
big nuisance. They hold up the traffic, 
and people have sometimes to waste 
even twenty to thirty minutes to get 
across where they are operated from 
the station. Even when they are other­
wise operated, these gates re­
main closed for a pretty long time. 
I had personal experience of that 
during elections—-when we arc in 
a hurry as you all know—I had to 
wait long at level-crossings. I should say 
that almost all my friends—even Con­
gress friends who were fighting again^ 
me—must have had this experience. Afl 
of them said, when you go there you 
raise at least this point.

Shri L. B. Shastri: In spite of that 
you have won the election.
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Shri Kamath: 1 am sorry ; your
friend has lost it.

^hri N. M. Lingam (Coimbatore) : It 
affects everyone equally. *

Shri Kamaffa: There were only two 
candidates; I would have mentioned the 
other candidates also, had there been

These level-crossings, especially at 
big stations, hold up the traffic and even 
the Deputy Commissioner of Hoshanga- 
bad once complained about it. He said : 
“Look at this ; why don’t you do some­
thing. about it?” I said: “What we can 
do is to raise our voice and see that it 
is heard ; but it is for the Railway Board 
and the Minister to do something.” This 
matter must be gone into and wherever 
there are level-crossings at big traffic 
points, over-bridges should be construct­
ed and you should see that traffic is not 
held up and people are not inconveni­
enced in any manner.

Lastly, I would suggest something 
with regard to the recommendations of 
the Kripalani Committee—no, I shall 
leave it now and bring it up later on by 
way of questions.

I would refer to one more point, to 
Puri station. I have got the Reporters* 
version here—it is not the corrected 
copy—and it says that yesterday the 
Deputy Minister said that it is for the 
people of Puri to rebuild the Puri station 
by voluntary contributions. The second 
remark was : “It is putting faith in the 
people and their capacity to repent and 
atone for the wrongs they have done.” 
This is a sweeping charge. I do not think 
the Government will say or the Minister 
will assert or venture to suggest that the 
whole people of Puri committed these 
wrongs. The Deputy Minister said that 
it (the Administration) is putting faith 
in the people in their capacity to repent 
and atone for the wrongs they have 
done. May I ask, in all humility, the 
Minister opposite, whether they have 
applied this principle to themselves at 
any time ? Suppose, there is a misuse of 
public money as there has been in the 
last eight years since 1947, suppose 
so|ne money is wasted owing to the neg­
lect or carelessness or even otherwise 
of the Ministers or the Ministries, will 
^ e  Ministry or the Minister or the 
Department atone for the wrong they 
have done by reimbursing the Gov­
ernment from their own pockets? 
(Interruption), There is the CTO; there 
was some loss and they transferred the

loss, the burden, to the already impo­
verished cultivator and decided that be 
should pay heavier charges to the CTO. 
What is sauce for the goose is abo 
sauce for the gander. I hope therefore 
this proposal will not be pursued.

You know that when Waltair was 
damaged—on the morrow of martyr 
Potti Sri Ramulu’s death-----

An Hon. Member: Bezwada.
Shri Kamath: When Bezwada was

damaged or burnt. . . .
An Hon. Member: Slightly damaged.
Some Hon. Members: No, no.
Shri Kamath: When Bezwada was

damaged, the people there were not 
saddled with the responsibility or with 
this punitive tax, to rebuild the station. 
On the contrary when the station was 
burnt or damaged. . . .

Shri B. S. Murthy : It was not burnt; 
do not bring in fire here.

Shri Kamath: After Bezwada station 
was damaged and looted, not only were 
the people not saddled with a punitive 
tax but the resultant of that was the 
birth of the Andhra State.

Here, with regard to Puri, a different 
proposal is made—but I am glad the 
Minister himself has not sermonised in 
that fashion, as the Deputy Minister did. 
In his speech, the hon. Minister has 
said that there will always be some mis- 
chief-mongers. I am glad that he did 
not, like the Deputy Minister, suggest 
that the people must atone for the 
wrongs they have done as if it is the 
entire people of Puri that did it. Rail­
way property is national property. All of 
us use Puri station— ŷou and I use it 
some time or other. Why should the 
people of Puri or the people of India be 
penalised in this manner for its destruc­
tion by some mischief-mongers.

I referred to this matter the other 
day and I said that even the British Gov­
ernment did not penalise people 
in 1942 for the destruction of property 
which took place at the hands of mis­
chief-mongers, miscreants and also by 
members of the present ruling party. The 
Parliamentary Secretary was not 
here at that time ; he was far away and 
he must have learnt about that matter 
through reports later on.

Shri Shahnawaz Khan: I was very
near Puri at that time.
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Shri Kam ath: No, not in 1942, you 
were not here then. The Deputy Minis­
ter was here and the hon. Minister as a 
prominent member of the ruling party, 
does, 1 hope, remember all that. ! trust 
that they would not pursue this anti­
people policy of asking the people to 
rebuild damaged property simply because 
a few miscreants damaged the station, 
and I do hope that proposal will defi­
nitely be dropped.

Shri Banerjee (Midnapore-Jhargram): 
Mr. Speaker, the few points which I 
would like to suggest are about the old 
B. N. Railway, that is the present South­
Eastern Railway. There is only one pas­
senger between Gomoh and Howrah 
and it starts at 6 o’clock in the morning 
and reaches Howrah after 7 p.m. and 
vice versa. So, if a man has to go from 
Gomoh to Howrah or from Howrah to 
Gomoh, a whole day will have to be 
devoted for that purpose. The train is 
very slow and there is no other train 
at all,

Shri B. S. M iirthy: How many miles?
Shri P. Subba R ao : That is not in­

tended for through passengers from 
Howrah.

Shri Baneijee: Recently in the EIR 
a Gomoh Express was introduced but it 
does not help the persons of this area; 
the area is from Gomoh via Midnapore, 
Bankura, Adra and so on. The difficulty 
is that if one misses the train, then he 
will have to be stranded with his family 
in the station and wait for the train the 
next day and catch the train. So, my 
suggestion is that there should be ano­
ther train—another more speedy train 
as the Gomoh Express—between
Gomoh and Howrah so that the dis­
tance may be covered in a shorter 
period.

My second point is that between 
Howrah and Midnapore, which is 80 
miles, there are two local trains which 
start from Midnapore and go to Howrah 
and vice versa; but you will be asto­
nished to hear that for these 80 miles, 
it takes 5 hours.

Shri K. K. Basu: Is it running time?

Shri Banerjee: It is running time.
There are other local trains in between 
these stations, Bagnan Local and 
the Machada local and other locals, 
tr these two trains are made 
galloping trains it would be convenient 
to the passengers. So, I submit that at 
least these two local trains, Howrah-

Midnapore passenger may be made 
galloping trains and there might also be 
introduced another train like the Gomoh 
Express, which I have already explain­
ed.

My third point is this. Last year, I put 
a question whether it was contemplated 
to open a line from Panch Kura to 
Tamluk one sub-divisional town and 
secondly from Chandrokura to Ghatal 
and he (the Parhamentary Secretary) 
answered that there was no such* pro­
posal. I would now ask whether it is still 
under contemplation or not. While men­
tioning my first point, I must say that 
this Gomoh passenger train passes 
through the industrially developed areas 
and town headquarters, towns like Ban­
kura and Midnapore, another train ser­
vice is essential there.

These are the three points that I 
would like to urge.

Shri B. D. Pande (Almora Distt.-> 
North-East): Sir I congratulate you as 
your old colleague for the high office 
you are now occupying. There was rush. 
I was crowded out and could not speak 
on the Budget because every train and 
every berth—so to speak— ĥad been 
occupied by them— b̂y my friends on the 
right. They occupied every moment of 
the time of the House.

Shri Kam ath: The majority of the 
speakers are on the other side.

Shri B. D. Pande; I am only paying 
them a compliment and it is no discour­
agement.

Shri Kam ath: We are never discour­
aged.

Shri B. D. Pande: They have mono­
polised the time of the House, and it is 
rather difficult for us, and particularly 
for an aged man like me, to have the 
opportunity to speak.

There are no railways in the Himala­
yas from which part of the country 1 
come. They are only in Simla and Dar­
jeeling and were laid by the Britishers 
for their comforts, for the comforts of 
their Viceroys and Governors. There is 
no railway in Naini Tal, Almora or 
Garhwal. There are railways in Terai 
Bhabar only. Now there is a demand 
for railways to Badrinath and Bagesh- 
war. I do not know whether it is prac­
tical politics that they will be given 
railways during my life-time. It is very 
difficult. I am 75 and I do not know 
whether 1 may be able to see those
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things, but 1 know that it is a very diffi  ̂
cult and hard c o u n ^ . Tlie Him alaya 
are very big mountains and even roads 
ore breaking during the monsoons. 
When such is the case with roads, what 
can we say of the railways?

My part of the Railways is in the 
Terai Bhabar area and it is in good con­
dition, better condition. The first time 
that I remember 1 boarded a train was 
in 1890 when I was a small boy. In 
1899 when I went into the second class 
compartment, the soldiers and the Euro­
peans— ît was then their monopoly— 
would not allow anybody to get in. But 
I fought the British and was never afraid 
of them. There were gorahs inside the 
train. First they said “You should not 
come in”. I said that I had paid my 
fares and, therefore, I could come in. 
Then they said '"Laddu malum, Jelabi 
malum, buffalo-ride malum”.. Now I 
see it is all my railways and wherever I 
go I see with pride what the Railway 
Board has done for us and what the 
Railway Minister has done for us. I con­
gratulate him. Although he is a small 
m an-----

Some Hon. Members: No, no.

Shrl B. D. Pande: He has the energy 
of the Chittaranjan engine in him. We 
are proud of him and of the Railway 
Board for having managed the affairs so 
well. Ih e  budget dunng the time of 
the British when I was here with Shri 
Bhulabliai Desai and with the gentle­
men who accupies high position now, 
was only Rs. 80 crores. Now it is about 
Rs. 400 crores, and next time the figure 
will reach four or five arabs.

Incidentally when we were at Amrit­
sar, the General Manager— Î need not 
mention his name— ŵas all attention to 
the passengers. He was a very decent 
man. The railway staff also paid due 
attention to the passengers although 
there >̂ as so much of overcrowding. 
It is our swaraj. Formerly, the Euro­
peans were treated in that way and now 
every Indian expects that treatment and 
he is given that treatment. We are in­
deed proud of our Ministers and of the 
Railway Board, at the head of which 
is Shri Pande— ĥe is a gentleman of 
high order, his family members occupy 
very high positions, in I.C.S, I.A.S., 
I.F.S. and I.P.S. The Railways are being 
governed in a nice manner. Some per­
son in the Palam Airport always says 
“testing, testing, testing*’ and similarly 
my friends on the right always go on 
“cursing, cursing, cursing.” When a feast 
is given, there are pulav\ puri, kachori,

laddu and there must be a little chutney 
chilli. Who will take all chutneys or 

chillies ? So, the criticism must be 
mcraerate. Whatever credit is due to the 
Railways must be given and whatever 
wrong is done by them must be pointed 
QUt. It is not all wrong. Every Railway 
is not bad. Wherever I go, I occupy 
neat and fine berths. The sweeper for­
merly demanded money but now he 
does not demand money to do his work. 
I think the Railway Board has warned 
them not to demand money from pas­
sengers. There is D.D.T. in every room. 
Really I do not see the complaints of 
these persons. The third class may have 
overcrowding, I admit. But the over­
crowding is due to more money in the 
pockets of the men and that aspect is 
not at all thought of. If he has no money 
he will not travel. The village and the 
countryside men have got chips and 
have now got money. They should not 
travel so much. You must tell people 
not to travel so much as to make over­
crowding. There are the W;T (without 
ticket) passengers who should be punish­
ed. We must have no mercy for such 
F>eople and also for those persons who 
destory railway property. I am not Ka- 
math; he is Kamath; he is kiamat in 
his arguments; he brings all sorts of ar­
guments. Whoever does damage to pro­
perty will have to be punished. But 
when any mischief is done, or when any 
bribe is taken, some of us also are guilty 
because we go to the Ministers and sav 
"Do not punish that man, he is my 
relaUon.”

^  arn frfsn: ^

The overcrowding is due to that.
I now come to my part of the coun­

try. I have said that there are no rail­
ways in my part of the country except 
in Terai Bhabar where they are well 
mana.ced. The Kathgodam station is 
one of the best, finest and healthiest rail­
way stations. Haldwani station is being 
renovated. We want a railway line from 
Lai Kuan to Haldwani. Our trade 
mainly com p from Delhi. From Delhi 
to Haldwani there is a direct line and 
all goods and passengers will be carried 
cheap ai'jd early. Sur\'ey is there 1 
know but tha- is of any great value. I 
would, therefore, request the Railway 
Minister and the Railway Board to pro­
vide that line within these five years. 
That would be a boon to the people 
there. At Haldwani salt sells at 16 seers 
a rupee. In Almora it sells at 8 seers a
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rupees. In the hills people find very hard. 
We are also making a shorter road to 
Almora by motor. I am a roadways 
tnan and not a railway man. But it ^  
only possible in the plain sector. If this 
railway line is laid within these five 
years—it is only a question of 60 miles 
and not more—it will help the people 
very much. I do not want that m my 
taluka right up to my door a line may 
•be laid. I am for all and not for myself. 
Wherever there is difficulty, wherever 
the people are poor, where a part of 
the country is not connected by railways 
—I do not want it to my bungalow or 
to my taluk—that part of the country 
should be considered for new lines. If 
the 750 Members of the Parliament 
want that a railway line should be laid 
to their places then it would be a very 
difficult task for any man to cope with 
such a heavy demand.

So, what I want is that the railway 
line about which a survey has begun or 
IS to begin— 1 do not know exactly— 
may be made within these five years. 
That will benefit the hills—Naini Tal, 
Almora, Ranikhet etc. They are deficit 
areas. We are deficit in food. There is 
very little agriculture. Our cottage in­
dustry is (jovernment service. Every­
body is educated in these places and they 
are in Government service. There are 
no heavy industjies in our part of the 
country. It is an undeveloped area. Of 
course, these things can be mentioned 
when we take up the General Budget 
and they are not to be mentioned in the 
Railway Budget. As far as the Railways 
are concerned 1 want that this line may 
be made within these five years and 
not talloed for another age. That is mv 
only demand.

I congratulate the Railway Minister 
and the Railway Board for the very 
nice Budget and for the great improve­
ments that the Railways have made du­
ring this period. Now, to compare it 
with England or Switzerland we must 
also be scientific minded like them. We 
must also be vixal, big enough in our 
minds to rule this country and not petty 
minded, carping in our criticism and 
cursing each other. We must also rise 
to the occasion and produce scientists, 
artisans and rulers just as the western 
countries have produced. We must not 
simply produce those persons who will 
say : “Give me Maharashtra rule, give 
21® rule” and so on. Become a 
Shivaji and take that rule. Wliy do you 
jsk for that rule? The rule "is there. 
Govern it well. We only want bigger 
persons and bigger minds for that.

Shri HuuiD Pflhri (Tminelveli): Mr.
Speaker, I take this opportunity of con­
gratulating you from among the back 
benches though it is very often the pri­
vilege of the inevitable few to speak as 
often as possible.

Sir, I congratulate this Ministry. One 
can he proud of being asscwiated with 
the party to which this Ministry be­
longs, which in the national undertaking 
of a very high order has proved that 
this nation can run nationalised indus­
tries in a very satisfactory manner.

In this debate and in the cut motions 
that have been given I find that there 
are lots of cut motions asking for a 
Pay Commission. 1 cannot understand 
how some Members from this side also, 
—no less a person than Shri V. V. Giri 
—endorsed the appointment of a Pay 
Commission for the railwaymen. Shri 
Asoka Mehta said that a million men 
are behind this demand. May I submit. 
Sir, that in India there are 360 million . 
people and more and it is only one 
million who are the best paid of all the 
working class men in this country ? 
Those people who come here and say, 
just to please the workers and catch their 
votes, forget that there are other people 
in this country'. . . .

Shri Narabiar: They are not voters.
Shri Thanu Piilai: Shri Nam bi^

owes his place to those voters and their 
manoeuvres. He owes it and he knows 
it.

Shri Namblar: They are only one per
cent, of the voiers.

Shri Thanu Pfllai: They are not only 
the voters but the vote-catchers also. 
Your interest 15 in them. I know what 
it is and how it pinches you.

Sir, a Pay Commission, if ever we 
can ask for in this Parliament, should 
be a Pay Commission for all classes of 
workers in this country. Of course, the 
worker^ must be paid well. I do not 
say that the railway workers are paid 
ideally, but they are the best paid re­
latively. We must look at these points 
from a relative position and not in ab­
solute.

They say there is so much profit. If 
you were to  consider the tariff struc­
ture you will know the real position. 
Suppose the Railways work at a loss, 
are those people going to agree that 
they \vill work without any pay ? I can­
not understand the logic of it. Here you 
come and say that for this development
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and that development we must increase 
the fares, we must increase the freights 
and other things. To that we agree. 
TTien you come and say here is a work­
ing profit and therefore^ the workers 
must be given a higher pay. I have no 
objection to giving higher pay provided 
that pay is available to all kinds of work­
ers including the State workers.

Now, we have a double degree gra­
duate employed in State Government 
service or a municipality and, unfor­
tunately, getting no chance of being 
employed in the Railways. He is getting 
much less than what even a gangman, 
a water carrier or a peon in the Rail­
ways is getting. They—the Railwaymen 
—are getting a pay much better than a 
graduate in the State level. So , we must 
look at things from a national point of 
view and see how it affects other peo­
ple. All these State service men say : 
“You give us the central scale of pay 
and we will be satisfied.” The States 
have no finance to meet even the present 
pay scales and the dearness allowance 
that is being given does not meet any­
where the expenditure which they are 
forced to incur. Now you are trying to 
enhance the pay structure here and thus 
the differences. Therefore the trouble 
is going to be more in the country. Of 
course, on their side they are interested 
in creating trouble because they have 
no responsibility of solving it. For us 
it is difficult how to solve the problem. 
Therefore, in opposing that sort of ap­
proach I oppose the disparity which will 
be tried to be created more and more 
to the disadvantage of other people.

Though the pay structure may be bet­
ter than others there are so many other 
things which the Government can notab­
ly do to satisfy the workers. What they 
suffer is from a series of anomalies on 
seniority, promotion and other things. 
There are men who are very efficient 
young officers but who are barred from 
other opportunities of promotion be­
cause new and direct recruitment are 
resorted to. There are young men who 
are capable of acquitting themselves as 
officers but not given an opportunity. 
That is a grievance. So, as in other ser­
vices, for promotion, a cadre of officers 
who are found fit may be made and 
they may be given an opportunity even 
to compete in the direct recruitment 
competitive examinations so that if they 
are found fit they may be given some 
sort of promotion which would not only 
enhance their position but also provide 
added strength to the administration

because unlike the officers who are re­
cruited direct from the college these 
young officers who have got vast ex­
perience will prove of much use and 
they would acquit themselves much 
better than the directly recruited officers.

Regarding the new railway lines I am 
not one of those fortunate few who can 
say that there are these projects, this 
mine there and so on, and therefore it 
is necessary to have this railway line. 
Nevertheless, we have got much cul­
tural and trade connections between the 
South of Travancore State and our 
parts of Tirunelveli. The proposal for 
a railway was started in 1908 or so, and 
it has not been implemented. The Rail­
way Ministry has been kind enough to 
include it in the future programme, but 
there is a big ‘or’,—whether it is Tri- 
vandnim-Cape Comorin or Tinnevelly- 
Cape Comorin. I do not know if it is 
‘and’. If it is ‘and’, 1 am happy. If it is 
‘or’ I would submit that priority should 
go to the Tinnevelly-Cape Como­
rin route and not to the Trivan- 
drum-Cape Comorin route. Not that 
I have got anything against the 
other people. Let me not be misunder­
stood. They have got a first class con­
crete road. This will only be an addi­
tional facility. Therefore, the priority 
should be given to the Tinnevelly- 
Cape Comorin route and not to the other 
line. Further, the Tinnevelly-Cape 
Comorin line is of a terrain which is a 
very level ground and the laying of a 
hne will not be very costly.

Shri V. P. N ayar: No bridges,
Shri Tlianu Pillai: Yes further, the

people are prepared to give land free in 
my own part of that area.

When the railways took over the Tin- 
nevelly-Tiruchendur line, it was run 
by the District Board. The cost had 
been fixed some time before, at the pre­
war rate which was a very old rate. 
They had spent about Rs. 30 lakha 
then. It would be easily worth about 
Rs. 70 lakhs, according to the present 
calculations. At least, they should up­
grade the rails and speed up the trains 
on that line. The distance between Tin- 
nevelly and Tiruchendur is 36 miles 
only, and the trains are running very 
slow. The train takes about four long 
hours to cover that distance. Also, not 
many trains have been introduced on 
that line, to connect it with the express 
trains running through Tinnevelly. We 
would like to have some express trains 
there and also the upgrading of the



2001 Demands for Grants— 8 MARCH 1956 Railways 2002

rails and speeding up of the trains. We 
could make it the Madras-Tiruchendur 
Express instead of the Madras-Tinnevel- 
ly Express. Tiruchendur is a sacred place 
and a number of pilgrims go there 
throughout the year. Every month there 
is some festival there.

Then there is the grievance of wagon 
supplies. In our parts, there are the s^t- 
factories at Arumuganeri and Tuticorin. 
There is the zonal system introduced for 
want of wagons and it affects the peo­
ple very much. The salt industry is im  ̂
proving. The quality has already im­
proved. For want of transport facilities, 
the people are not able to sell their 
products. The competition made in res­
pect of the unauthorised salt manufac­
turers is such that the regular traders 
are not able to sell their salt in the local 
area, and they are bound to sell it to 
other regions. There are also complaints 
of favouritism on the part of the rail- 
w'ay staff in allotting wagons. Sometimes, 
the complaints are brought to the level 
of the Ministry even, and the Parlia­
mentary Secretary once gave an answer 
that he would look into the complaints. 
I hear the condition has not improved 
much, and there is much scope for im­
provement, and much improvement 
could be made if the officers at the lower 
levels could be keyed up not to discri­
minate against the traders.

I now come to the abolition of the 
third class and making travel comfort­
able. The hon. Minister was good en­
ough to say that they will have to up­
grade it but that there is no use of up­
grading it and calling it second class 
without giving increased amenities. But 
our Deputy Minister of Railways was 
good enough to warn us that consequent 
to the upgrading of the third class and 
provision of better amenities therein, 
there will also be an increase in fare. 
He indicated an increased fare in that 
case. If it is going to be an increased 
fare, we would rather not have an up­
grading from third class to second class. 
We would like to have the third class 
continued with the existing amenities for 
some more time. The third class com­
partments which are being newly ma­
nufactured are a good improvement 
over the past ones in respect of seating 
accommodation, fans, lights and lavatory 
facilities. If you can replace all the old 
compartments with the new ones with 
such improved facilities, the new com­
partments themselves would be an addi­
tional amenity to the third class passen- 
p rs. We are not for increasing the 
fare, under any circumstances, for the

third class passengers. Already,, it is 
considerably high and we cannot afford 
luxury of paying any more. If you want 
to improve the amenities and give sleep­
ing accommodation, you can charge 
extra for the sleeping accommodation, 
to whoever needs it. You can charge 
four annas per hour or something like 
that, and that will work out to Rs. 3 per 
day or Rs. 6 for day and night extra, 
for the third class. But under no cir­
cumstances should an increase in the 
third class fare be made. Rather, I 
would submit that the fares should be 
reduced to facilitate easy and cheap 
travel for the people. More and more 
people should travel throughout the 
country so that there may be a better 
integration of the country through cul­
tural contacts. One part of the country 
not knowing anything about the other 
part and living in a dome of their own 
and not having any idea as to how 
things are going on in the other part 
of the country and indeed in every part 
of the country is not a good thing.

I should like to touch upon railway 
concessions. At present, railway conces­
sions are granted to all sorts of people 
who travel in batches—artists, musicians, 
etc. I submit that the Central Govern­
ment staff who had enjoyed Ae PTO 
concessions, which have been withdrawn 
and not yet restored, should be given 
concessions. If the Finance Minister is 
not coming forward, I appeal to the 
Railway Minister in this regard. You 
are giving concessions to so many types 
of people. Why not you extend the 
concessions to another wing of the 
Central Government servants ? Because 
the railway servants happen to work on 
the railways, they are given the con­
cessions even at the Secretariat level and 
are enjoying a number of passes. The 
other people who are working in the 
next room, for no fault of their own, 
are not given such concessions. Those 
people who come from thousands and 
thousands of miles away are not able 
to visit their homes for two or Aree 
years, because they cannot afford it. If 
the railway gives a concession like the 
PTO concession, or whatever it is, they 
may be attracted to go once a year, or 
at least their families could go, to their 
homes. The railways will not lose much 
because, the people, instead of travelling 
once in three 5vill travel twice or 
thrice. You are not going to put any 
additional coaches pist to accommodate 
the PTO concession people. Therefore,
I appeal to the Ministry that they 
should give a special consideration to
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the staff working in Delhi and who come 
from all parts of the country* The Mi­
nistry should be kind enough to extend 
thk facility at least, since this facility is 
given to all sorts o f ' people, including 
even the fourth class musicians, let alone 
the first class musicians. If a party of 
four travel with the musical instru­
ments—even fourth class musicians— 
they are entitled to the concessions.

1 will finish with an observation on 
the hospitals. In most of the places, 
the railway hospitals are not really hos­
pitals but are merely dispensaries. The 
staff do not go to the hospitals except 
for obtaining leave. If they are really 
sick they go to the General Hospital 
elsewhere. The medical facilities have 
not created a confidence in the minds 
of the railway workers themselves. In­
variably, the doctor in a railway hos­
pital—they used to be called apothe­
caries and one does not know whether 
they were qualified or not—is not able 
to cope up with the demands, when a 
serious case of some disease or accident 
happens. Therefore, either we should 
have a regular, well-equipped hospital 
attached to the railways or instead of 
spending more on one particular hos­
pital, we should increase the number of 
dispensaries. Further, the railway ser­
vants living in the States have got a 
right to demand medical facilities from 
the State Governments themselves. The 
major hospitals may be left over to be 
run by the State Governments, in all 
sections and dispensaries started in all 
stations of the railway, because, in some 
places, they are far away from the local 
hospitals. The stations should be given 
first class dispensaries and medical faci­
lities should be made available to the 
staff, as much as possible. With these 
fev/ words, I conclude, and I congra­
tulate the Railway Ministry once again 
on the progress they have shown.

Shri K. G. Deshmukh (Amravati 
W est): i  am very thankful for giving 
me this opportunity for taking part in 
the debate today. Within the short time 
at my disposal, I shall make a few sug­
gestions to the Minister of Railways re­
garding the local complaints from my 
constituency. It is a matter of great 
pleasure that the railways have finished 
the construction of 12 new lines, as the 
hon. of Railways has stated in
his speei^.-and for that, the Minister of 
Railways deserves due congratulations 
from all corners of the Lok Sabha. 
But at the same time it cannot be said 
that the construction of only these

twelve new lines is sufficient for such s  
vast country like ours. From all com en 
of India, as we have heard in this House 
there is great demand for new railway 
lines. And it is just also.

From my constituency for the last 
eight or ten years there is a continuous 
demand for one railway line which is 
known as the Amraoti-Narkher line. For 
this line, in the British regime the sur­
vey was undertaken and the construc­
tion was also due. But during the war 
time, for some reason or other, the 
construction was not taken up and it 
was postponed. It was hoped bv all the 
people from that area that this construc­
tion would be taken up in the regime of 
the hon. the Railway Minister who has 
seen the area and who had been to 
Amraoti to observe this. But unfortu­
nately no such work has been taken up, 
and in this list of the railway lines that 
has been given in the speech of the 
Rail wav Minister for survey no mention, 
is made about this line. I afn very sor­
ry about that, because whenever I see 
tl*3 railway map of India I am very en­
vious about the position of North India 
and East India. But Central India. . . .

Shri Gadilingana Gowd (Kurnool) : 
South also.

Shri K. G. Deshmukh: I am very
much sympathetic about the South also.
I can say that South and Central India 
are very much poor in comparison to 
North and East India. I expect from the 
Railway Minister that whenever they 
take up construction of new lines they 
will see that due share is given to Cen­
tral and South India also.

In Central India there are so manv 
backward areas on this track which I 
am suRffestin.ff. As the House knows, the 
whole of the line eoes through that area 
which crows the Nai?r>ur oranges and 
also bananas. But because of the want 
of this line I hnve seen nnd I have re­
ceived so manv complaints from that 
area thnt the growers of these Natrpur 
oranees have suffer in crores, not in 
lakhs. Because, ps all of us know, orange 
is a perishable fruit and if the wagons 
are not supplied and if the railway line 
is not available to send the fruits to the 
other psrts of India where there is a 
market for them, it means a huge loss.

' As we know. N aw ur oranees have an 
fill India market. This is the only P art 
in India where oranges are orown: there 
are of course some parts, I have heard, 
in A«sam also. But the main part that 
stippHes oranges to the whole of India,
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and even to foreign places, is this part 
that I have mention^. 1 therefore et- 
pCJCt that the Railway Minister will give 
due consideration to this tract and sup­
ply the railway line to this part in a 
very short time. Of course I ciannot say 
witliin one or two years, but when they 
take up the programme of new lines 
they may give due consideration to this 
line also.

I would like to make a suggestion re­
garding the new lines. I am aware of 
the stringency of funds with the Railway 
Ministry as regards the construction of 
new Hnes. I can say this, and I have 
also talked to the Railway Minister on 
this when he had been to my place last 
year—as the construction of the metal 
roads has been taken up in the Com­
munity Project areas and some of the 
public contribution has been given by 
the public, in the same way, if the 
Railway Ministry launches upon a pro­
gramme of constructing railway lines, the 
people will contribute in some way or 
other.

Shri Kamath: Shramdan.
Shri K. G. Deshmukh: Shramdan is 

tl^re. Contribution in the form of money 
will not be possible, because construc­
tion of railways is a very costly affair. 
In constructing station buildings, plat­
forms and constructing the earthline, 
there can be contribution in the form of 
shramdan and in some form of money 
in that area, if it is exploited properly. 
The Railway Minister can launch his 
programme, and I assure him—the De­
puty Minister is here— t̂hat if he laun­
ches a programme of constructing this 
line which I have mentioned, the peo­
ple in my constituency will surely come 
forward to give some contribution.

Shri Kamath : Amraoti ?

Shri K. G. Deshmukh: I am talking 
about the Amraoti-Narkher line.

Shri Nambiar: Orange growers can 
give a lot.

Shri K. G. Deshmukh: The main
suggestion which I would like to make 
is about the supply of wagons. As the 
House is aware, the constituency from 
which I come that is the Amraoti con­
stituency, is the biggest cotton growing 
area ii? India. It is the biggest cotton 
market in India. It supplies nearly one- 
third oil the cotton to Bombay which is 
the consuming centre for cotton. And 
every year I receive complaints that the

proper quota of wagon is not supplied 
to them. I can give an example to the 
Deputy Minister. Last year I was pres­
ent at Amraoti at that tim e; it was t te  
cotton season, and for want of this 
wagon quota, Amraoti and some three 
or four other big markets in Berar had 
to be closed. They could not send their 
cotton to Bombay so all their godowns 
were dumped with this cotton. So 1 
would request the Railway Minister that 
at least at the time of the cotton season 
they should supply an adequate quota 
of wagons to this place.

Shri Kamatii: And Badnera.

Shri K. G. Deshmukh: Amraoti and 
Badnera are the same place; and Nag­
pur also.

The third thing which I would like 
to mention which is general, is about 
the overcrowding in third class compart­
ments. The Railway Minister has made 
mention of this fact in his speech and 
he has admitted that he could not do 
much about it. Really, it is a very mis­
erable thing. Of course we have first 
class railway passes, we can sit in the 
first class and go, and therefore many 
of the Members may not see the crowds 
in the third classes. But I am a man 
who used to travel by the third class 
before 1 got this railway pass, and so I 
have experience of it. Their position is 
very bad. In the same train I have seen 
some of the bullocks or other animals 
or even the dogs of the rich people 
which were being taken, and even they 
had very good accommodation. The lot 
of the third class passengers is worse 
than that even of the cattle carried m 
the same train. So I suggest to the Rail­
way Minister that he will get more com­
pliments if he provides them With a little 
space only to sit than by providing the 
big amenities mentioned in his speech 
like giving them cushions, fans or other 
such amenities. They do not want space 
to sleep but only to sit. If he could do 
that within the next Five Year Plan I 
am sure he will get more compliments 
from the people.

The next thing which I would like to 
mention is about the abolition of the 
second class, and I wish to refer to it 
in the same connection. If you abolish 
the second class the whole rush will 
come to the third class. It won’t go to 
the first class. I know the people 
who travel by the Second class. 
It is only the middle class people 
who travel by the second class. And
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[Shri K. G. Deshmukh] 
why do they travel by that class? Be­
cause many of them, like myself, be­
long to the middle class who cannot af­
ford to pay first class fare but who want 
to avoid the overcrowding of the third 
class. That is the only thing. Otherwise 
these persons are ready to travel by the 
third class. They have their families and 
little children travelling and so they 
want to avoid the crowd of the third 
class, and therefore they go to the
second class. But if you abolish the 
second class it will be troublesome
for these persons. The middle class peo­
ple will be put into hardship and they 
will be thrown away into the rush of 
the third class. Unless and until you 
can give sufficient accommodation to the 
third class passengers, I think it will 
not be a wise step to abolish the second 
class. I would request the hon. Minister 
not to go in for a classless travel, 
whatever the ideal may be ; as long as 
there are classes in the country, it is not 
wise to abolish the classes in the trains. 
If at all they want to abolish any class, 
they should abolish the air-conditioned 
class. Why should they have this air- 
conditioned class ? At the time of the 
abolition of the first class, it was said 
that there should be a classless railway. 
They made the second class into the 
first class. The air-condition class is 
there only for the rich people.
2 P .M .

Shri Kamath: The entire train will
be air-conditioned.

Shri K. G. Deshmukh: In the next 
Five Year Plan, it is proposed to intro­
duce this air-conditioned class even in 
the branches. Instead of this, I would 
like to have the first class, second class 
and third class. The air-conditioned 
class may be abolished. I would request 
the hon. Minister to consider my sug­
gestions.

My hon. friend Shri Kamath has 
mentioned about the level crossings at 
Amraoti. It is a city with a population 
of one lakh. As the hon. Minister is also 
aware, the station is in the heart of the 
city. The biggest main road passes 
through the railway station. There are 
about a dozen trains from Amraoti to 
Badnera. Every time the gate is closed 
and hundreds of people and vehicles are 
blocked. Every year, provision is made 
for a bridge here. I do not know why 
the bridge is not constructed. I do not 
know iipany provision has been made 
this year also. I would request the hon. 
Deputy Minister to construct the bridge 
as early as possible.

Shri Kamath: 
Mimster reply?

When will the hon.

He will reply between 
2-40. Shri Matthen.

Shri Nambiar: Cut motions are mbve- 
ed.

Mr. Speaker: As regards cut motions, 
choice has been given. I will treat 
them as moved. The difficulty is this. 
From the same party three Members 
have spoken, Shri Biren Dutt, Shri T.B. 
Vittal Rao and Shri K. K. Basu : Shri 
Biren Dutt 14 minutes, Shri T. B. 
Vittal Rao 14 minutes and Shri K. K. 
Basu 19 minutes. The time allotted is 
five hours. I do not want to stick to this. 
Shri Nambiar has given some cut mo­
tions. Shri V. P. Nayar has not taken 
part in the general discussion. There ^  
a number of other Members. I am trying 
to call those hon. Members who are 
m a^ng their maiden speeches. Rail­
ways run throughout the country. 
When we come to working expenses, 
that comes within the sp^ial know­
ledge of persons like Shri Nambiar 
who are working. On the Railway 
Board, general remarks may be made. 
Therefore, I would appeal to hon. Mem­
bers. I shall give an opportunity on 
other motions and try to distribute the 
time.

Shri Nambiar: Sufficient time may be 
given.

Mr. Speaker: I am giving as much
time as possible,

Shri Matthen (Thiruvellah): Mr.
Speaker, it gives me genuine pleasure to 
address you as such for the first time. 
Permit me to associate myself with the 
whole House in offering my best wishes 
and sincere co-operation.

In rising to support this demand, my 
object is to bring to the attention of the 
Railway Ministry two or three matters 
concerning my distant problem-State, 
Travancore-Cochin, Regarding the new 
line that is nearing completion,—I am 
referring to the Ernakulam-Quilon line, 
— ŵe were held out a hope by the hon. 
Railway Minister that the new line will 
be electrified. We have plenty of elec­
tricity and we can do it at first much 
cheaper than afterwards. Unfortunately, 
that hope has fallen. Again, it has gone 
to Madras. I am not surprised. Nor have 
I any grievance because I am still hoping 
that Dakshina Pradesh with Madras as a 
component part will be a reality one day. 
In the absence of electrification, which 
I believe will eventually come some t i ^ ,  
the best thing, as the hon. Minister him­
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self has conceded, is diesel engine. It is a 
thickly populated area. I understand that 
they are going to mtroduce diesel 
engines on this line. I request the hon. 
Minister to confirm this information that 
I have received. Again, coal is very 
costly in this area. It is about Rs. 65 a 
ton where as in the coal areas it will 
be Rs. 15. It would be more economic 
apart from all other considerations, to 
have diesel engines here in the whole of 
the west coast. From Calicut to Cochin 
on the broad gauge, as the train passes 
through the most thickly populated area 
in the whole of India and in the whole 
world. We need a station at every 4 or
5 miles. As the locomotives take so 
much of time to stop and start, it would 
be very desirable to have diesel engines. 
I am saying this both for the broad 
gauge and metre gauge in my State in 
view of the population problem.

Another point to which I wish to in­
vite the attention of the hon. Minister 
is the new line, Punalur-Pathanamthitta- 
Thiruvellah. A deputation of the mem­
bers of that area led by me waited on 
the hon. Minister last year and the hon. 
Minister gave us a very patient and 
sympathetic hearing. I do not go into 
the details because the time at my dis­
posal is very short. Punalur is on the 
metre gauge. There is the new line bet­
ween Ernakulam and Quilon. We want 
only a connection between the two. 
Punalur is an industrial centre; there is 
a paper mill and a plywood factory. 
We have a Mica mining company, and 
a rubber treatment industry. The forests 
are nearby and there is a Government 
timber depot. There are extensive rub­
ber estates.

Shri V. P. Nayar: Pineapples also.
Shri M atthen: Y es; pineapples. Pa- 

thanamthitta through which the line 
will pass is the biggest and highest reve­
nue-yielding taluk in my State. It is rich 
in industrial resources. It is famous for 
its teak plantations and rubber estates. 
Jt is a great pilgrim centre. The 
Pumba scheme which is in the 
Second Five Year Plan is in this 
area. There are 45 High Schools in this 
area. The population is about 2i 
lakhs in this Taluk. Tliiruvellah to which 
this line is to be connected is the best 
educational centre in my State. It has 
more than 70 High Schools and some 
colleges. This is the most thickly popu­
lated area in the thickly populated region 
that I was referring to. The Pumba sugar 
factory is in this Taluk. If better trans­
port facilities are needed anywhere in 
the country, it is for this part. This line

will not create any complication. T te  
line runs along firm level ground and 
the total length is 40 miles. It will also 
relieve to some extent the chronic im- 
employment in my State, which is a 
problem for the whole of India. I re­
quest the hon. Minister and the Rail­
way Board to take up this matter. I be­
lieve the hon. Minister was favourably 
inclined with our representation last 
year. Even yesterday, I got a representa­
tion from eight members of the Assem­
bly coming from this area asking me to 
remind the Ministry and do my best. I 
understand that the hon. Deputy Minis­
ter on a former occasion gave some hope 
to the people. I am relying on these 
thmgs. I need not hide that Thiruvellah 
is my home station.

One more line that I had referred to 
I^ t year is the restoration of the old 
dismantled Madura-Bodi line. If that 
hne is taken about 10 miles as the crow 
flies to Munriar, from there it is pos­
sible to get a diversion to Cochin har­
bour. As it is, the Bodinayakanur line 
IS not a paying line, nor does it appear 
that It will become a paying line in the 
near or distant future. I admit that the 
terrain is very bad between Bodinayaka­
nur and Munnar. But today the bottle­
neck for the railways in the South is the 
carrying of rice to my deficit State. 
Formerly we were getting rice from 
Burma.

[S h r i  B a rm a n  in the chair]
Today it has to come fro m ... .
Shri B. S. M urthy: From Andhra.
SM  M attben: From Andhra, from 

Tanjore, The Western Ghats are now 
pierced by the Shencottah line as well 
as the Palghat line, but they are finding 
It difficult to transport the minimum re­
quired for this area. The whole area is 
deficit. If instead of spending more 
money on these lip.es, if they surv'ey this 
line that is the Bodi-Munryar line, and 
then take it to Cochin harbour, the 
great problem of transporting rice to my 
State will be solved., because we do not 
d ep e^  upon rice f̂ onti. outside the coun­
try. Further, this ^^ve a lot more 
of business to CofcMa harbour, and 
S ^ s that are now going all the way to 
Madras side can be diverted from this 
area to Cochin harbour. So, for reasons 
more than one I would earnestly re­
quest the Railway Ministry, especially 
the Railway Board, to consider my pro­
posal seriously, because that area be­
tween Munna and Cochin harbour is a 
very rich area and that can be developed 
If they open this line, and the problem of
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[Shri Matthen] 
communications between the east and 
the west in the matter of goods can be 
solved. That is a veiy important point 
to which I want to invite attention.

Recently, the Estimates Committee 
has published six reports, and I invite 
the attention of the Railway Ministry 
to them. In the matter of speed, it has 
fallen from the previous year 19544-55.
I think it is also lower than 1953-54—  
not that the 1935-36 speed has been 
restored. I think it is a very important 
matter that at least the speed that wc 
had in 1935-56 must be restored.

TR (^3^) :

^ fe rr I f r i # ^
^ ^ #  f m
^ ^  ^ ^  ^  W T  ^
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fsT rR t 5 I W  ̂  ^ ^  ^  I  I
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^ I  I i ?
^  ^
■vfhfr ^ 1 «1̂
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^  ^  ’Tt®!̂  M^iH< 1^  ^ I 

^  ^  ^  1 ^  t  I ^ 3 ^  ^  ^ T tW

t  ^  ^Wf ^  ^T R  ^  t  I
^  ^  ^  ^  1^  ?TFr ^T¥T

^  ^  ^ I w n:  (^TFft f^5#)
^  I , ftf%^ f2TW ^  f ^ )
^  t  2|T 55^ >rt T̂FTPT t  ^
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^ I  ^
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^  ^ ? r ^
^ ^ ^  5nr^ I

Mr. Chairman: Before I call upon
Shri B. S. Murthy, I should like to say 
a word. I find in the list before me the 
names of two more hon. Members who 
want to speak, Shri B. S. Murthy and 
another Member. Since we have only 
fifteen or sixteen minutes left, I would 
suggest that hon. Members should con­
fine themselves only to ten minutes 
each, and should not go beyond that,

Shri 3. S. Murthy: Yesterday, I took 
only 2i  minutes.

Shri N. M. Lifigam: 1 did not take
even so much.

Shri B. S. Murthy: The Railway Ad­
ministration has registered an all-round 
progress and advancement, but it is very 
unfortunate that the railway map of 
India does not contain the name of 
Andhra, or Vishalandhra as it is now 
known. I do not know why this lack of 
interest should be concentrated so much 
upon these three crores of people.

There used to be a line from Kakinada 
to Kottugalli. We have been sending 
petitions after petitions for the restora­
tion of this line. But I do not know to 
which waste-paper basket they are go­
ing, and which officer has been kind 
enough to do all these things. No 
reasons are being given at all why this 
line is not being opened up again.

I would like also the train running 
between Nidadaroe and Narasapur to 
be speeded up. It runs for a distance of 
only 43 to 44 miles, but it takes nearly 
4 i  to 5 hours. Even a mail coach is at­
tached to this train. I want this train 
to be speeded up. I have had the honour 
of sending some letters from my con­
stituency, but the replies that have been 
given are vague and are somewhat 
lukewarm.

There is also the line between Bhee- 
jnavaram and Gudivada, which has been 
neglected for long. The Nidabrolu-Na- 
rasapur line, and the Bheemavaram

Gudivada lines are nmning through 
very thickly populated areas, and only 
a few trains are running on them. I do 
not know why their speed could not be 
increased.

Regarding the construction of new 
lines, 1 do not know why my hon. 
friend Shri Alagesan who knows the 
Andhra State inch by inch and acre by 
acre so thoroughly— ĥe is more an 
Andhra than a Tamilian, according to 
me—has not pleaded our case. So 
long as fie is there, we have been think­
ing that he will be Ihe best advocate 
for our cause.

Shri K. K. Basu: That is the mis­
take you committed.

Shri B. S. Murthy : I am never mis­
taken. I hope Shri K, K. Basu also will 
transfer his pleading to him, as far as 
his constituency is concerned.

It seems that 30 projects have been 
considered by the Andhra State, and in 
considering them, they have consulted 
the Railway Ministry also; and the 
the Railway Ministry have given them 
some instructions. On the basis of those 
instructions, and the advice tendered by 
them, it seems that three new lines have 
been proposed by the Andhra State, out 
of which only one line, namely the 
Maidukur-Nellore line has been taken up 
for survey. This line seems to be rather 
a curious line, because this line will end 
at Maidukur which is a dead end, and 
which is not connected either with Cud- 
dapah or with Nandyal. Maidukur is no 
doubt a big centre, but it is at a dead 
end. The Railway Ministry may consi­
der the question whether it will not be 
desirable to extend this Nellore-Maidu- 
kur line to Cuddapah in the first instance 
and then from Cuddapah to Nandyal, 
so that there will be a line cut across 
from Cuddapah to Nandyal, linking up 
this branch line with the existing Gun-
takal-Bezwada line.

There is one other point in this con­
nection. My hon. friend Shri Alagesan 
was pleased to state that the Bezwada- 
Madras line is going to be doubled, and 
therefore there is no need for this second 
line. It is very kind of the Railway Mi­
nistry to have thought of doubling the 
line between Bezwada and Madras, 
which should have been done nearly ten 
or fifteen years ago in view of the large 
volume of traffic that is being carried
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on that line. But even after this doub­
ling, I do not think the congestion could 
be removed, or the bottle-neck could be 
removed.

Now that Vishalandhra has become 
more or less a fait accompli, I would 
like to know why they should not think 
of havmg a line between Kazipet and 
Macherla, and Macherla and Gudur, be­
cause those lines will be running 
through the middle of the Andhra State 
and dividing it into two parts as it 
were. Similarly, there should be a line 
connecting Kazipet and Kothagudem, 
Kothagudem and Bhadrachalam, and 
Bhadrachalam and Visakhapatnam. At 
present, if a passenger wants to go from 
Delhi to Visakhapatnam, he will have to 
spend the whole day at Bezwada; but 
if there is a line from Kazipet to Wal- 
tair, then he can save at least ten to 
twelve hours. I therefore suggest that 
these lines should be given top priority 
because Andhra is the granary of India.

I am thankful for the Minister for his 
assurance that all steps will be taken to 
see that employment is provided for the 
Scheduled Castes and Scheduled Tribes 
as per the reservations in existence. But 
it is very unfortunate that in the Railway 
Administration particularly, the reserva­
tion is not being observed. Every now 
and then they say that suitable candi­
dates are not available. Suitability is a 
matter of opinion. If a person fulfils the 
academic qualifications, I do not see any 
reason why he should be deprived of his 
employment simply on the ground that 
he is not otherwise suitable.

The coach factory at Madras and 
Chittaranjan and other big undertak­
ings on the railways are not looking into 
this (question at a ll ; they have always 
been ignoring and neglecting the claims 
of the Scheduled Castes and the Sche­
duled Tribes. I have had occasion to talk 
to the administrative officers of these big 
undertakings, but they say that the Rail­
way Board have given them instructions, 
and therefore they are unable to do 
them any justice. The whole blame is 
placed by them at the doors of the Rail­
way Board. Now that the Minister has 
given the assurance, I  want the members 
of the Railway Board to see that no in­
justice is done to the Scheduled Castes 
and the Scheduled Tribes.

Another point is that when employ­
ment is a crying need—the Second Five- 
Year Plan is intended to give more em­
ployment—I do not know how the rail­
ways will be justified in denying em­
ployment to a community which has to 
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be given first preference so far as em­
ployment is concerned. Today hundreds 
and thousands of graduates and matri­
culates, MAs, Honours graduates and 
BL’s are available ; even engineers, over­
seers and medicos are available from 
amongst the Scheduled Castes and Sche­
duled Tribes. Now to say that there are 
no suitable candidates is to deceive not 
others but themselves. I do not think 
the Railway Board will be doing this 
injustice wantonly. If there are any rules 
standing in the way, I want those rule& 
to be so amended as to see that justice 
is done to this community which has 
long been neglected.

Shri V. P. Nayar: I am really under 
a handicap in discussing certain matters. 
As I have been functioning during the 
last one year on the Estimates Commit­
tee, I have studied the working of the 
Railway Administration inside out but 
convention requires that I should not 
touch certain problems discussed in the 
committee.

I want to focuss the attention of 
Government on two new lines which 
we want. The first is the line from 
Emakulam to a place caUed Kayamku- 
1am through AJleppey, and the other 
line is from Tellicherry to Mysore via 
Coorg. These lines do not lie in my 
constituency. I do not know whether 
you know Aat AJleppey was once a very 
flourishing town with a port and even 
in the medieval times the foreigners 
called it the ‘Venice of the East’. Today 
the coir industry which used to employ 
directly 50,000 people out of Ae popu­
lation of that town can hardly support
10,000 people owing to the periodic 
crisis in the industry resulting in a par­
tial collapse. Then the whole area has 
very peculiar problems. Ordinary agri­
cultural operations are impossible as in 
other places in view of the very bad 
quality of the sandy soil there. You 
know that Travancore-Cochin State is 
one of the highly populated areas in the 
whole world and in Travancore-Cochin, 
this particular krea which will be covered 
by this suggested railway, happens to be 
the most v^ckly populated. The other 
industry w ® h  used to support quite a 
number of persons, namely, the Kan-
nitta oil industry, is also facing crisis. 
TTie result is that if there is no railway 
in this region, there is no chance for 
these 10 or 15 lakh people to have any 
improvement in their economic condi­
tion. It may be argued that there is a 
corresponding line running through the
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[Shri V. P. Nayar]
interior from Emakulam. The interior 
line is good; we certainly welcome it, 
but by that line the labour power which 
is available and which ha§ no employ­
ment today in Alleppey cannot be ab­
sorbed. In Travancore-Cochin, as you 
know very well, at almost every place 
there is chronic unemployment.

. 4
I was just now going th ro u ^  a re­

port of the Planning Commission— n̂ot 
mine—published in the latest issue of the 

' Labour Gazette. A survey made by the 
Commission reveals that to the o r d in ^  
labour force in Travancore-Cochin,
96,000 people are added every year. I 
can.say that out of these 96,000, the 
biggest chunk will come from this parti­
cular area which has been facing several 
crisis. In this particular matter, the hon. 
Deputy Minister, as was reported in the 
Malayalam Press, was particularly un­
kind to the people because when he 
visited Travancore-Cochin recently, he- 
came out with a statement that the Gov­
ernment of India would not consider it 
or it is not likely that this line would 
be taken up in the near future. This was 
a demand put forward not by the Com­
munist Party alone. The Congress and 
the Socialist Party, all political parties, 
groups etc., were there. It was a united 
demand because they knew that there 
Was otherwise no chance of saving this 
place. The Cochin harbour has develop­
ed ; we are all proud of that harbour. 
But that necessarily involved Alleppey 
losing its importance. What little amount 
of commerce and trade— împort and 
export trade—^was coming through and 
going out of Alleppey, has also now 
got out of the hands of the people of 
Alleppey. There was a proposal for a 
glass factory in the area, cold storaged 
by the present ministry. There is im­
mense scope for the development of 
this area through such industries. But 
we cannot hope to develop the indus­
tries unless we have this railway. It 
is a very ligitimate demand. If one of 
the objects of starting a new line— Î 
think it is a very important object— îs
to ameliorate the recurring distress of 
a particular large section of people— 
distress caused by circumstances beyond 
their control—then I do not think that 
in the whole of India there is any new 
line which can claim greater priority 
than this particular line, because the 
most chronic unemployment and the 
biggest population are guiding several 
l a ^  of people down, and Ae Plan­
ning Commission has said that this 
^hole area has an additional labour

force every year of nearly a lakh of 
people who do not find employment. 
K,ayenedam having the biggest private 
bus centre has coir and prawn fisheries, 
coconuts etc., around. This can be the 
temporary terminus.

The second line is of equal import­
ance. It is not a problem of population 
there. I find that the development of 
railways, as is now contemplated by 
us, has a special bias towards develop­
ment of mineral resources. If that be 
so, you will be surprised to know that 
Travancore-Cochin and Malabar which 
have about 1 /30th of the population of 
India really employ only 1/500 of the 
workers in the mineral industry. It is 
not because we do not have minerals, 
not because minerals have not been 
found. I have just now listed from the 
latest official Memoirs of the Geological 
Survey of India certain very important 
minerals which are not found anywhere 
else but which are found in a terrain 
which has no railway. Yesterday when 
the question came up—I do not know 
whether the Deputy Minister was pres­
ent then we found that lot of gold was 
buried in the bowels of earth there. 
I find that the only place in the whole 
of the south where sulphur, crores and 
crores worth of which we are importing, 
is found, lies in this particular area to 
be covered by this proposed line. I shall 
read only one sentence from what Dr. 
M. S. Krishna has said,—it is very im­
portant not merely for this particular 
area but for the whole of India—

The only good source of pyrite 
in the Province is the gold-bearing 
pyrite veins of Wainad and Mala* 
bar. Many thousand tons of pyrite 
must be available in the Devala- 
Pandalur area—e.g.y in the Alpha, 
Nadghani, Harewood, Rosedale 
and other mines. If gold mining on 
a systematic basis is revived in this 
region, it should be possible to re­
cover the pyrite as a by-product of 
gold and utilise it as a source of 
sulphur.”

Here about is also an area of 500 
square miles of gold-bearing pyrites or 
pyrite-bearing gold, from which gold 
may be taken as a by-product or pyrite 
may be taken as a by-product. This does 
not seem to be the only mineral in 
this unexploited region. I find there is 
any quantity of China-clay of the finest 
variety, iron ore, especially hematite, 
and friable ores, then lignite, mica, tita­
nium, zircon, sulphur and so on. AH
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these wide range of minerals are there 
in the bowels of the earth. The only 
thing is we cannot open them up now, 
because of lack of communications.

There is also another important reason 
for a railway line there. That area forms 
one of the best regions for the timber re­
sources of India and of rubber and 
orange plantations. Kallai, for example, 
is the biggest timber market in the whole 
of India. There is also the chance of 
having further trade with Mysore be­
cause Mysore as such has no part and 
if this line is opened, the whole resour­
ces of Mysore will find a better access 
to the port of Kozhikode. All HUl 
produce, paddy, spices especially Pepper 
are abundant. So the construction of 
this line is particularly important.

With respect to one line which we are 
supposed to have, fropi Emakulam to 
Quilon, I heard—if I £im wrong, the 
Deputy Minister will correct me— t̂hat 
it was planned that in the end of 1956 
we would get one section, that is, up to 
Kottayam. From Madras up to Ernaku- 
1am, it is broad gauge. But now we are 
told that that will not be opened be­
cause though the railway track is ready, 
the stations are ready and the bridges 
will be ready, it is not connected with 
a metre gauge system so that the trains 
which are to be used, the bogeys and 
engines which are to be used, cannot 
be air-lifted and put there and they 
cannot by any other means be taken 
there, because of the broad gauge. So, 
now instead of opening that section as 
promised, I hear that they are going 
from Quilon, from the other end. That 
^11 take a considerable time. The line 
is like Trisankus Swarga neither here 
nor there. If it is true, it is due to lack 
of proper planning.

If you will permit me I will speak 
about one other matter in which I shall 
not use any information which I have 
gathered in the Conmiittees. The Rail­
way Board or the Railway Administra­
tion has been continuously reluctant to 
attach that much of importance to a 
problem of vital importance to the whole 
of India; that is to say using the Rail­
ways, which are the main means of 
communication in our country to at 
least see that disease is not spread. Very 
little is done to prevent disease and the 
importance of Railways as the main 
nieans of communication has not been 
taken into accoimt by the Administra­
tion and it is a field in which, I think.

we have to begin from the very begin­
ning. About that, if I get time later on 
I will be able to give a complete pic­
ture.

Now, Sir I want the hon. Minister to 
sjmipathetically consider the very hard 
plight of these two regions, the fact that 
these two regions are very much under­
developed and the fact also that these 
two regions have the maximum scope 
for further development, in an area 
which is the most thickly populated and 
which has the maximum unemployment. 
I want the hon. Minister to reconsider 
his decision and give us an assurance 
that this will be considered and that we 
will get the railway at least within the 
next Five-Year Plan.

Shri Alagesan: Mr. Chairman, as
was to be expected, all hon. Members 
who took part in the discussion on this 
group of cut motions have almost with­
out exception pleaded for the construc­
tion of new lines either in their con­
stituencies or in their part of the coun­
try.

Shri Kamath : Not all.
Shri V. P. N ayar: Malabar is not my 

part.
Shri Kamath: I have not asked for 

any line.
. Shri V. P. Nayar: You are nearer
Malabar than I am, Are you not ?

Shri Alagesan: I have great sympathy 
with all these demands and representa­
tions.

[M r . S p e a k e r  in the Chair^
Mr. Speaker, Sir, I consider that all 

those who have the opportunity of 
participating in today’s debate are par­
ticularly fortunate for they can congra­
tulate you on this very auspicious occa­
sion when you have been elevated to 
the august Chair of this House. I should 
also like to add my humble voice to the 
glowing tributes that \were paid to the 
qualities of your head and heart this 
morning. I need not say that you very 
richly deserve them. If I may say so, 
you, in your person represent the quin­
tessence of the ancient and modem vws-
dom of this countiy. This House, in 
electing you to this position has only 
done what was expected of it by the 
country. In fact, if we had done any­
thing else, perhaps, we would have 
been misunderstood by the country. It 
will be a rare honour and privilege to 
receive guidance and light from your 
ripe wisdom and experience.
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Shri Kamath: Frequently, not rare.
Shri Alagesan ; We the younger Mem­

bers of this House always look up to 
you for correcting us when we go wrong 
and providing us with proper guidance 
and also protection.

Shri Kamath: Ministers do not re­
quire protection.

Shri B. S. Murthy: From Shri
Kamath.

Shri Alagesan; Your humour will no 
doubt disarm even the worst opposition 
and the worst suspicions. They will melt 
in the sunshine of your smile and hu­
mour. {Interruption.) Sir, the good 
wishes of this House and the country 
will be with you in the discharge of 
your heavy responsibilities and very 
onerous duties.

Now, Sir permit me to pass on to the 
subject which I interrupted and also per­
mit me to thank you for this opportu­
nity that you have given me to add 
my humble tribute.

I was saying “every hon. Member, 
almost without exception”—and my 
friend, Shri Kamath says he is an ex­
ception. He is an exception in many 
things; I have no doubt about that. 
Perhaps, with a few exceptions like 
Shri Kamath, everybody eke pleaded 
for these new lines. And, this subject has 
been dealt with very sympathetically 
by the hon. Minister in his speech. In 
fact, we have shown considerable bold­
ness itt having come forward to assure 
the House that we will proceed with the 
original programme of constructing 
about 3,000 miles of new lines even 
though the resources for the same have 
not been made available to us. {In­
terruption.) We expect better times 
will arrive and more co-operation and 
more help will arrive and voluntary 
contributions will be there and with a 
combination of fortunate circumst£mces 
we should be able to fulfil the wishes 
of hon. Members here.

There are one or two good features 
which I should like to mention in this 
connection. Shri T. Subrahmanyam, 
while speaking yesterday, offered on 
behalf of the people of the area through 
which the line that is proposed to be 
surveyed will pass, fullest co-operation 
in the shape of voluntary offers of land, 
voluntary labour and so on and so forth. 
I thinl: that good example will be fol­
lowed by people living in other areas 
also. I do not think that my hon. friend,

Shri Kamath, will come and say that I 
am pursuing an anti-people policy in 
this because I will be calling upon the 
people of a particular area to contri­
bute voluntarily labour and surely not 
only those people will be using those 
lines but others also will use that. 
Perhaps, he may charge me with dis­
crimination because I am calling upon 
the people of that particular area 
to contribute. In fact, I did not want to 
deal with the subject of Puri station 
which he was persistently raising.

Shri Kamath: A burning topic.
Shri Alagesan: Even today it is a

burning topic; it was a burning 
topic then; literally it was a burning 
topic. I do not think I did any- 
thmg wrong or any injury to the peo­
ple’s sentiment nor to their honour 
in proposing that this might be consi­
dered by the people of Puri under the 
leadership of such eminent persons like 
Shri Saranagdhar Das—it is no order; 
it is no compulsion—that they may come 
forward voluntarily and set an example 
—not a burning example but a shining 
example— t̂o the country. . . .

Shri Kamath: Let Congress Mmis-
ters do it in Puri and Cuttack.

Shri Alagesan: -----in repentance
and atonement,—I have no difficulty in 
repeating those words, for what they have 
done. I do not mean to say that every 
man, women and child, every person 
has done th a t; but there is such a thing 
as collective responsibility. Collective 
responsibility does not belong to the 
Cabinet alone; there is a collective res­
ponsibility of the people of a locality 
also and they will be setting a very fine 
example if they come forward, to rebuild 
the railway station. It is not the money 
part of it. To rebuild the railway station 
at Puri it is not going to cost Ae Rail­
ways anything much.

Shri Kamath: You should do it.

Shri Alagesan: It will perhaps cost
Rs. 1 lakh or two and nothing more. 
But it is not for that.. Certainly the value 
of this example will not be measured in 
terms of money but will be measured in 
terms of something much bigger and 
finer than money. I shall not labour this 
point further and I shall now take up 
some other points made by hon. Mem­
bers.

Shri Kamath: Let them ask the Con­
gress to set an example by giving vohia- 
tary donations.
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Slirf Alagesan: Taking Assam first,
Shri Biren Dutt and Shri S, C. Deb 
stressed the necessity of rail connections 
to the Tripura State. They also mention­
ed a few lines in this connection. In 
1950 a survey was conducted from Pa- 
tharkandi to Dharmanagar, a distance of 
2H  miles, but the line was expected to 
be unremunerative. It was, therefore, 
thought that the State of Tripura would 
be better served by road from Agartala 
to the Assam border. This is not a mat­
ter pertaining to the Railways but I 
may with profit inform the House what 
has been done with regard to this road, 
which is the life-line of Tripura State. 
Even before the First Five-Year Plan be­
gan, an expenditure of Rs. 143 lakhs 
was incurred, though a good part of it 
was infructuous unfortunately. During 
the First Plan period, the first phase of 
the work was completed by the Assam 
P.W.D. at an estimated cost of Rs. 123 
lakhs by the end of the year 1954-55. 
They had completed cutting the form­
ation, surfacing the road with laterite, 
constructing timber bridges over all 
rivers except three. At the unbridged 
three major rivers, ferries were provid­
ed. The prDgramme of work that re­
mains to be done consists of metalling 
and black-topping the surface, construct­
ing three major bridges and widening 
the formation in hilly sections where it 
is narrow at present. All this is estimatwl 
to cost about Rs. 175 lakhs, and the 
intention is to carry out a major portion 
of all these works during Ae Second 
Five-Year Plan period. Against these 
works several estimates have been sanc­
tioned. I may mention one. Estimates 
for black-topping 86 miles out of a total 
of 132 miles have been sanctioned, and 
the amount is Rs. 66 lakhs. Black-top­
ping work has already been completed 
for 18 miles near Agartala, and the rest 
is in hand. This will show that though 
there is no raihvay line in that far-off 
border State, the means of communica­
tion that have to serve the State are 
properly taken care of.

Shri Deb also pleaded for converting 
the North Eastern Railway including 
the Pandu region into broad gauge. The 
hon. Member will appreciate that it is 
pot possible to do so, as from Assam 
in the East to Saurashtra in the west 
there is a continuous metre gauge sys­
tem.

Shri L. N. Mishra (Darbhanga vam 
Bhagalpur) : You can at least improve 
tne metre gauge system.

Shri Alagesan : We are, however, in­
vestigating alternate routes for the 
Assam rail link avoiding vulnerable sec­
tions.

Various other points also were made 
by Shri Deb regarding passenger ameni­
ties, etc., and he particularly mentioned 
the electrification and provision of ame­
nities at Karimganj station. He will be 
glad to know that these have been pro­
vided for in the next year’s budget.

Shri Trivedi has drawn attention to the 
disparity between the provision for 
compensation on the Western Railway 
and the Northern Railway and to the 
provision for expenditure on handling, 
collection and delivery of goods at out- 
stations on the Central and Western 
Railways. Unfortunately he is not here, 
but this criticism overlooks the fact that 
the Central Railway, situated as it is, 
carries a good deal of traffic which 
neither originates nor terminates on that 
Railway, so that its expenditure on 
handling, collection and delivery of 
goods is relatively less than that of the 
Western Railway. As for the incidence 
of compensation claims, this depends 
partly upon the amount of traffic carri­
ed, the damage that might occur at any 
stage of the transit of goods and also 
the local conditions in regard to law­
lessness in the area traversed. No con­
clusive inference can, therefore, be 
drawn from the fact that claims payment 
on one Railway is much higher than in 
another.

’ i^a in , Shri Trivedi wanted some 
clarification regarding Godhra-Dohad- 
Ratlam line doubling. I tried to show 
the relevant portions from the works 
programme, but evidently it was not 
sufficiently clear to him. Item 4 of 
annexure B to Demand No. 2 on page 
12 of the book of Demands for Grants 
refers to the preliminary engineering 
survey work at an anticipated cost of 
Rs. 1,60,000 of which Rs. 90,000 is to 
be spent in the current year and Rs.
35,000 in 1956-57 for the completion 
of final location for certain lengths and 
adjustment of residual debits. This ex­
penditure relates only to the survey. In 
another portion of the same book 
provision has been made for the doub­
ling to be commenced in the year 1956­
57 at an anticipated cost of Rs. 8i  
crores, of which Rs. 50,00,000 is pro­
posed to be spent in the coming year. 
It is true that tenders have been 
called for. and possibly, have been ac­
cepted, but the orders issued to the 
Railway Administrations are perfectly
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[Shri Alagesan]
clear that no expenditure should be in­
curred on this work before 1.4.1956. 
There is, therefore, no question of a 
fait accompli having been presented to 
Parliament. The hon. Member was also 
questioning the wisdom of doubling this 
section. As explained in the works pro­
gramme, the line capacity of the sec­
tion, which is 14 trains each way, is 
insufficient for the traffic to be moved. 
Loops at 22 stations were lengthened to 
enable ionger trains of 70 wagons to 
run. But the section is still working to 
saturation and the demands for coal for 
the Saurashtra and Ahmedabad areas 
are already high and are expected to in­
crease further. There are also demands 
for more passenger trains between Bom­
bay and Delhi on this route, so that 
the doubling of this section has become 
inescapable. Any alternative line such 
as that proposed by Shri Trivedi would 
have taken considerable time to bmld, 
and the position is such that we cannot 
wait. I may also state that the line to 
Godhra from Kotah via Banswara 
would be much longer and more expen­
sive than the Ratlam-Godhra doubling.

My friend, Shri T. Subrahmanyam 
pleaded for laying on a broad gauge 
line between Guntakal and Hospet. 
This was considered but this could not 
be taken up owing to paucity of funds. 
But the General Manager of the South­
ern Railway has been instructed to step 
up the transhipment capacity at Gunta­
kal so that we may be able to handle an. 
additional 60 metre gauge wagons equi­
valent to 30 broad gauge wagons, of 
ores for movement to Bombay port. 
This movement will start from June 
next. He also wanted more wagons for 
the movement of ore in and around 
Bellary area. Here I have got a few 
figures which show that the movements 
from Hubli, Guntakal and Bellary dis­
tricts have been more this year than 
was the case previously. For all these 
districts combined whereas only 24,889 
•wagons were moved last year, that is 
from February, 1954 to January, 1955, 
in this year, that is from February,. 1955 
to January 1956, 29,380 wagons have 
been moved. That shows an increase of 
18 per cent. - .

3' P .M .

Now I come to my friend Shri Vittal 
Rao who has made, as. usual, several 
points in his speech though he repeated 
some of the points which he made last 
year and which also have bron fully 
replied to. For instance, he mentioned

the case of ex-N.S. Railway employees 
and raised the question whether they 
should have the benefit of both the 
CPC scales and also the benefit of the 
old rules under which they can conti­
nue up to the age of 60. It was ex­
plained to him last year that it is not 
possible for them to have the cake and 
eat it too ; that either they have to 
come over to the new scales and take 
the advantages or disadvantages of it or 
remain on their old conditions of ser­
vice.

He mentioned that the gangs should 
be strengthened and that each gang 
should be given charge of a lesser mile­
age than at present. The Railway Board 
is at present considering the question of 
economic track maintenance on different 
Railways and has deputed an officer of 
the Efficiency Bureau to investigate the 
matter. As soon as the investigation 
work is completed the permanent 
strength of gangmen is expected to be 
finalised for all the Railways. On the 
Puma-Hingoli section of the ex-N.S. 
Railway the gang length has already 
been reduced from 6 miles to 4 miles 
with effect from the last week of 
January.

He also raised a point that the ac­
counts clerks in the grade of Rs. 55-130 
should not be required to appear for an 
examination to qualify themselves for 
promotion to the next higher grade of 
Rs. 80-220. Sir, I should confess that 
I was surprised that such a demand 
should come from one who is interested 
in the efficiency of the staff and in the 
efficiency of the working of the Rail­
ways. That no test should be laid down 
and the suitability and other factors, 
should not be judged by means of a 
test is, 1 thinks a demand which ill-
augurs with his wish that we should be 
more efficient.

Shri Nambiar: Does that post re­
quire that qualification as in the case of 
other clerks ?

Shri Alagesan: Now, he will concede 
that a person appointed to a post should 
be capable of performing the duties at­
tached to the post. Promotion to higher 
grades are therefore to be made after 
determining the suitability of staff for 
such promotion. In view of the nature 
of duties in the accounts department it 
is necessary to prescribe adequate de­
partmental tests and this will have to be 
enforced I would request him not to 
quarrel with tests.
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I shall not deal with the old . N.S. 
Railway employees; as I have said, I 
have already dealt with that matter 
even last year.

Shri K. K. Basu; Old answer repeat­
ed.

Shri Alagesan : Representation also
was an old one.

Shri Nam biar; There is a request for 
reconsideration.

Shri Alagesan: Then he complained 
about the general delay in the receipt of 
replies either from the Railway Board 
or from the Railway Administration. In 
this connection I should like to say that 
we are trying our utmost to send replies 
to the letters of hon. Members as quick­
ly as possible. That has been my endeav­
our, but I should also confess that it has 
not been possible to send quick replies 
in several cases; perhaps, the case men­
tioned by Shri Vittal Rao was one such.

Pandit D. N. T iw ^  (Saran South): 
Sometimes no reply is sent.

Shri Alagesan: But, it is also a fact 
that the Members are not satisfied with 
one reply. They want several replies or 
they want reconsideration more than 
once and in those cases it becomes a 
little difficult to deal with them rather 
expeditiously. But, it will be my endeav­
our to see that within as quick a time 
as possible these replies are sent; other­
wise I do realise that the very valiie of 
these replies is lost when we send after 
a particular time limit.

Shri Kamath: Next Five-Year Plan 
will be all right.

Shri Alffgesan: Then, my. friend Shri 
P. Subba Rao made several suggestions. 
-He made one very interesting suggestion 
that smoking should be prohibit^ in  
third-class carriages. I have only to draw 
the attention of the House to the fact 
that it is already prohibited under the 
Indian. Railways Act but it is such a 
difficult provision that ijt is not always 
possible to enforce it unless the people 
themselves co-operate. 1 myself do not 
smoke, but I -have got sympathy with 
people who smoke.

Shri Kam & a: You Understand it.
Shri Alag^an: I should not like to 

condemn them outright.
. Shri The Prime Minister
IS there.

Mr. Speaker: Order, order.

Shri Kanmtfa: I said with regard to 
smoking, Sir.
- Mr. Speaker: Whatever it may be. Let
us not just degrade this House to that 
level. We are talking of prohibition of 
smoking in compartments.

Shri Kam ath: He said he has sym­
pathy with smokers.

Mr.. Speaker: I do not like any hon. 
Member to refer to any other hon. 
Member so far as personal matters are 
concerned. I have repeatedly made this 
request.

Shri Alagesan; I can only express 
the hope that people who are addicted 
to smoking will have some considera­
tion for fellow passengers who do not 
like smoking and not indulge in smok­
ing in overcrowded third-class compart­
ments.

Shri Bogawat mentioned the need for 
a connection from Purli-Vaijnath to 
Poona, to serve the upper Godavari val­
ley. The Hyderabad State Government 
have, amongst their recommendations 
for the construction of new lines in the 
Second Five-Year Plan, included a pro­
posal for a line from Jahia to Sholapur 
via Bhir and Usmanabad, with a branch 
line from Bhir to Purli Vaijnath. The 
traffic survey of the Jahia-Bhif section 
was also undertaken in 1936 as an al­
ternative to the Aurangabad-Bhir con­
nection, and a metre-gauge line was then 
estimated to cost Rs. 41 lakhs, giving 
an anticipated return of 5:9 per cent in 
the tenth year of opening. The construc­
tion of the line was not recommended 
by the ex-Nizam State Railway, and 
consideration of the project was de­
ferred until- reliable Vdata -on the- rail­
. way-operated road-borne goods service 
were available. The section between 
Usmanabad and Sholapur has not been 
surveyed in the past. The jDveraH pro­
ject will be about 250 miles long and 
will cost about Rs. 20 crores if built 
to the broad-gauge. The country is 
difficult. The propcKal has, however, 
been noted for consideration.

Shri Vittal Rao referred to the scales 
of pay applicable to train ex&miners. It 
is true, as he lias stated in his §peech, 
that the Accident Enquiry Committee, 
over which my friend here presided, 
have recommended that the m d es  al­
lotted to train examiners should be rais­
ed simultan^usly ^ t h the raising of the 
standards of trwn examiners. The mat­
ter was examined but it was held that 
there was no justification,^-present for
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[Shri Alagesan]

raising the scales of pay of train exami­
ners. Any redistribuUon of posts as bet­
ween grades can however be considered 
along with the general issue that is to be 
discussed between the Federation and 
the Railway Board. When that discus­
sion takes place this will also be borne 
in mind.

Sbri T. B. Yittal Rao (Khammam): 
On the 10th of April.

Shri Alagesan: My friend Shri Vittal 
Rao referred to Railways continuing to 
xecruit casual labour. Under the present 
orders, staff employed for short periods 
against ĵobs that are not regular jobs, as 
also those employed on projects irres­
pective of duration, and seasonal labour 
sanctioned for specific works of less than 
six months’ duration, are treated as casu­
al labour. He made the point that thev 
should be given the wage as recommend­
ed by the Central Pay Commission. This 
was examined in the past, but it was 
found that the employment which was 
'essentially local and of a casual nature 
did not justify the same scales of pay as 
lo r  regular railway servants. I may add, 
however, that the question of the wages 
to be given to casual labour is again un­
der consideration of the Board conse­
quent on a reference made by the Fed­
eration. The point made by my friend 
will be borne in mind before coming 
to a decision on this matter.

He also referred to the Mutual Bene­
fit Fund scheme. I find it on enquiry that 
this scheme which was given on the ex- 
N.S. Railway did not embrace more 
than a particular set of employees.

Shri T. B. Vittal Rao : It was in the
process of extension, when the integra­
tion came.

Shri Alagesan : Even in that particular 
railway, this did not cover all the em­
ployees. I have no objection to get 
more particulars of the scheme. I am 
told that at present there are certain 
diflSculties in enforcing this scheme. But 
I may assure the hon. Member that I 
shall collect more details about the 
scheme and see whether it is feasible 
of extension to other categories of em­
ployees as well.

Shri Kamath referred to catering. I 
am glad he blessed the experiment that 
the railways have started, namely, of ex­
tending departmental catering.

Siul Kamath : Only God can bless.

Shri Alagesan: He extended his very 
energetic support as a Member of Par­
liament and representing many, many 
lakhs of people in this coimtiy. Of 
course, at times, we get confused be­
cause of his dhadi, etc., and we mistake 
him for a rishi. So, I can use the word 
‘blessed’ in relation to him. It is pro­
posed to forge ahead with this experi­
ment and start departmental catering in 
^bout 34 stations. It has already been 
started on three stations and our experi­
ence so far has shown that it has proved 
a good success and this gives us en­
couragement to further expand the 
scheme.

Shri Kamath: What about the Itarsi 
station ?

Shri Alagesan: I was going through 
the list, but I find that Itarsi is not 
included among the stations selected on 
the Central Railway. The stations that 
are proposed for departmental catering 
on Ae Central Railway are Nagpur, 
Wardha, Jhansi, Bhusawal, Bombay- 
V.T. and Poona. These are the stations 
which are now proposed to be taken 
in the course of this year.

Shri Kamath: When the present con­
tract system is being terminated in 
Itarsi, what is the proposal for the 
future?

Shri Alagesan: I do not know the 
details.

Shri T. B. Vittal Rao : So there wiU 
be a vacuum for the present.

Shri Alagesan: There will be no
vacuum. I can assure the hon. Member 
that there will be no vacuum. Shri Ka­
math then pleaded for the provision of 
appropriate training facilities in view of 

stupendous Plan that we are under­
taking, and he expressed doubts about 
the adequacy of the action so far taken. 
The hon. Minister, both in his budget 
speech and also in his reply in the 
other House, has clarified what steps 
we propose to take in this direction. I 
may reiterate that an officer is at pres­
ent on special duty to assist the railways 
in planning for that expansion of the 
permanent training facilities and setting 
up temporary facilities immediately. 
Another officer has been appointed to 
set up training establishments immediate­
ly and to supplement the existing sup­
ply of technical personnel. The provi­
sion for trained personnel is being treat­
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ed as a matter of high priority and pur­
sued with determination and a sense of 
urgency. So, this part of the scheme is 
being taken good care of by the Rail­
way Board.

He also referred to the re-employment 
of retired officers and opined that young 
officers, would, to that extent, lose the 
opportunity to come up. In view of the 
Plan and the large requirements of ex­
perienced staff, I do not think that we 
are doing anything wrong by re-employ­
ing retired officers. Such of those who 
are physically fit and who can contri­
bute their mite, with their experience, 
could be taken, and there is no harm 
in having such people and utilising their

Shri Kamath : Strong backbone !
Shri Alagesan: As far as young offi­

cers are concerned, it is a matter of 
common knowledge now that promo­
tions are much quicker than in the olden 
^ays. Perhaps, Shri Vittal Rao and other 
friends who know it well, will bear me 
out. There is no question of young offi­
cers losing chances of promotion, b̂ y the 
re-employment of a few officers who 
have retired and who are asked to help 
us to carry out the Plan.

Shri K. K. Baso: Does that promo­
tion apply to Ministers also?

Shri Alagesan: We belong to a sepa­
rate category. There, I do not differen­
tiate between Ministers and Members of 
Parliament or the Members of the Gov- 
'Crnment party and the Members of the 
Opposition. These are purely inter­
changeable posts.

Shri Kamath: They are interchange­
able every five years.

Mr. Speaker: This ought not to be 
pursued, as if it is the main topic of the 
^ay.

Shri Kamath: It is a secondary topic.
Shri Nambiar; These are the days of 

promotions!
Shri Alagesan: Shri Kamath wanted 

uniforms for the conductor-guards. I 
am happy to note that this matter is 
being looked into and a Committee is 
going into the matter, and the question 
of providing uniforms to the conductor-
guards also is being examined by that 
•Committee. The practice, as I under-
"Stand, is not uniform in all the railways, 
•owing to varying scales. But this matter
ts being looked mto.

Shri B. S. Murthy referred to the re­
cruitment of Scheduled Castes and Sche­
duled Tribes candidates to the institu­
tions like the Chittaranjan Factory and 
the Perambur Coach Factory. This 
matter also has been dealt with by the 
hon. Minister. A conference of the 
Chairmen and Members of the Railway 
Service Commissions will be held and it 
is proposed to have a special recruit­
ment to see that the quota allotted is 
filled with reference to the recruitment 
of Scheduled Castes and Scheduled 
Tribes candidates.

Shri B. S. Murthy: Thank you.

Shri Alagesan; Shri Basu wanted the 
dieselisation of the suburban section of 
Calcutta, pending electrification. He 
should know, and I may also inform him 
that electrification is proceeding apace, 
and we propose to have the first elec­
tric train in the Calcutta suburbs by 
about the end of 1957. He should have 
seen from the budget papers that the 
electrification of S^ldah suburban sec­
tion also has been taken in hand, 
though the preliminary work only will 
be gone through this year.

Shri K. K. Baso: Is it for a section 
or for the whole of the Sealdah divi-

Sliri Alagesan: I am talking of the 
Howrah-Burdwan line. The electrifica­
tion of the Sealdah suburban section is 
also being taken in hand and provi­
sion is being made in the budget for 
next year when- the preliminaries will be 
gone through, and a large amount of 
expenditure may be incurred later on.

Shri T. B. Vittal Rao : In the Expla­
natory Memorandum, it is stated that 
the electrification of Howrah-Burdwan 
line wifi be done in 1958, It was stated 
in the Lok Sabha sometime ago that it 
will be in the middle of 1957.

Shri Alagesan: It will be completed 
in 1958. The whole of it will be comple­
ted in 1958. There is not much differ­
ence between the middle of 1957 and 
the end of 1957. By the end of 1957, 
we will be able to have electric train 
services on the Howrah-Burdwan line.

Several other points were also made, 
mostly dealing with particular lines. I 
do not think I should go into and treat 
every proposal that has been made in 
this regard, especially when I am not 
in a position to offer any consoling 
reply to the various requests made.



D em ands fear G rants—

: Level-crossings and

2035

sairi
overbridges.

Shri Alagesan: We were very much 
exercised with the question of level- 
crossings when the hon. Member was 
temporarily absent from this House. We 
did take up this question.

Shri Kam ath: It was not my fault.
Shri Alagesan: Not after my friend 

was elected to the House.

Shri Kamath: Before my election.
But in spite of the level-crossings I got 
back here.

Shri Alagesan: And now in coopera­
tion with the Planning Commission we 
have evolved a scheme by whidi the 
State Governments c^n come forward 
for conversion of level-crossings into 
overbridges, and the Centre will be pre­
pared to look into every case and pro­
vide the necessary loan assistance; so 
that, each State Government can deter­
mine the priority for the conversion of 
these level-crossings into overbridges 
and take them up one by one or even 
together. We have got the necessary fin­
ancial provision for it. It is being done 
by the Transport Ministry. Wherever a 
State Government feel that a' level-cross­
ing should be converted into an over­
bridge they should come forward \vith 
that proposal, and we are prepared to 
assist them with loans for financing their 
portion of the expenditure in this re­
gard,

I think I  have covered all the pomts 
raised by hon. Members.

Shri Altekar (North Satara): On a
point of clarification. I would like to 
know the decision that has been taken 
in connection with the conversion of 
the metre gauge line from Poona to 
Mlraj and Kolhapur. At the Sangli con­
ference the hOn. Minister showed a 
favourable reaction and said that a 
survey will be directed. • ‘

Shri Alagesan : We are proposing to 
convert the Kurduwadi-Miraj line f i^ .

Shri- Alfekar: What about the Poona- 
Miraj-Hubli line on the Southern Rail­
way ?

Shri Alagesan: We arfe proposing to 
convert the Kurdwadi-Miraj section, the 
narrow gauge line, into broad gauge. It 
will also obviate any disturbance to the 
existing movement over the Miraj-Pbona
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metre gauge section, which is an im­
portant section for the movenjgnt o f 
traflSc. Regarding the conversion of this 
section, that is also being investigated.

Shri Altekar: The hon. Minister said 
at Sangli that he would be taking up the 
conversion of the Poona-Miraj section 
as well. I would like to know the posi­
tion about that. *

Shri L. B. Shastri: We are think­
ing of taking up the Kurduwadi sec­
tion first, the conversion of that part. 
But this Poona-Miraj-Kolhapur section 
is also being investigated at present, and 
when the investigation has been com­
pleted it will be possible for us to take 
the final decision m regard to this also.

Shri Radhelal Vyas: Of course it is 
not possible for the hon. Minister to 
give a reply to all the points made out 
here. But may I request him that all 
the points may be got examined and 
replies sent to the Members who have 
made out the points, as was done du­
ring the time of Shri Gopalaswami 
Ayyangar. That will give us an idea 
as to what action is taken on the dif­
ferent points made out by different 
Members.

Shri L. B. Shastri: We have been
already doing that, and we will certain­
ly send replies to hon. Members re­
garding the points that they have raised 
in the course of the debate.

Shri Gadflingana Gowd: In my cut
motion No. 155 I have referred to the 
construction of a line from ^ruguppa 
in Mysore State to K uripol A n ^ ra  
via Adoni and Yemmig^ur. This me­
morandum was submitted in 1954 when 
I was informed that the matter is being 
investigated into. I would request the 
Hon’ble Minister that if it is not pos­
sible for him to do anytl înjg tWs year, 
at least a survey dr an invesfigatlbri of 
the track may kindly be .

Shri L. B. Shastri: We will look into 
the matter. 1 cannot say'offftana, but we 
will certainly look into it and reply to 
the hon. Member as early as po^ible.

Shri K. K. Basu: Last year those of 
us who could not speak were allow ^ to 
submit some memoranda^ Of course thfe- 
time I got an opportunity. I want to  
know whether you are going to follow  ̂
the same practice now, .
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I have made a short point in the 
course of my speech regarding compen­
sation cases and their disposal. It does 
not speak very high of the administra­
tion. If it is not possible for the Minis­
ter to get all the facts I would request’ 
him to look into the matter and, if pos­
sible, do something. A technical objec­
tion under section 77 is taken. That 
should be looked into and, if possible, 
some redress done.

Shri L. B. Shastri; Did the hon. Mem­
ber refer to any particular case ?

Shri K. K. Basu; I referred in the 
course of my speech to a notification 
wherein it was suggested that the notice 
can be served, not on the General Ma­
nager, but on the Chief Commercial 
Manager or somebody. But subse­
quently when the suit was filed, the 
Railway lawyer took the stand that as 
the notice had not been served on the 
General Manager it should fall through. 
This sort of thing should not happen. 
It may be some mistake. So I would 
ask him to look into the matter and 
redress it. Otherwise it speaks very bad­
ly of the administration.

Shri L. B. Shastri: I shall look into
it.

Shri D. C. Siiarma (Hoshiarpur): 
What has been done about the line from 
Una to Nangal?

Shri L. B. Shastri: As it comes from 
Shri Shaiina, I shall have to give him 
the assurance that the matter will be 
noted for consideration.

Mr. Speaken So far as these indivi­
dual matters are concerned I will cer­
tainly follow the practice.. . .

Shri L. B. Shastri : Which practice, 
Sir?

Mr. Speaker; Of submitting a memo­
randum on any particular point for the 
infomaation of the hon. Minister so that 
he might sfend a reply, and I will fix 
a particular time also.

Shri -L. B. Shastri : If that is your 
wish I shall have no objection, but I 
would beg of y6u to give tip that prac­
tice. We are replying to all the points, 
as many as possible, in the House du- 
nng the discussion. In regard to those 
points which either myself or the 
Deputy Minister have not been 
able to deal with, we will certain­
ly send letters to them, and if they 
want any farther clarification in that re­
gard we will do it. But to aUow the

Members again to submit separate 
memoranda on specific things means, I 
submit, a lot of work; and I regret to 
say that I was surprised to know the 
other day that some of the memoranda 
were not replied to until a few days 
back. It so appeared that the hon. 
Member who just now spoke was also 
referring to a memorandum which he 
submitted last year.

Shri T. B. Vittal Rao; 1954.
Shri L. B. Shastri: We have been

trying to dispose of these as early as 
possible, but we are not able to deal 
with them quickly. It means a lot of 
work and it does not help the Members 
very much. I am prepared to meet them 
and discuss with them and to write to 
them. But to increase the work of the 
Railway Board in this way is rather too 
much and it serves no useful purpose 
also in so far as Members or theb 
constituencies are concerned.

Shri Nambiar: In this respect the
practice that we had was that we used 
to ask for replies on the memoranda for 
the reason that all the Members could 
not get opportunities to speak. Even 
now with fijFteen hours for one stage and 
12i  hours for the next stage, how many 
could speak ? The replies could come 
only to those who spoke and not 
to others, and that is the reason 
why we started this practice. There is 
no reason why it should be discon­
tinued. Of course we appreciate the 
difficulties of the Railway Board in re­
spect of the replies which they have to 
make. It is all the more necessary 
that the Members must have an oppor­
tunity to know what the replies are. 
Therefore, this practice sho^d con­
tinue.

Shri L. B. Shastri: That can be
said about every M in is^ . In that case, 
there is the general discussion on the 
Budget and the Members should sub­
mit memoranda about every Ministry.

Shri K. K. Basn: If you will permit 
that, we would welcome it.
, Shri L. B. Shastri: Why makf a

distinction in the case of the Railway 
M in is^  ? If I had the sli^test Reeling 
that it is useful from the point of view 
of the Members, I would have certain­
ly agreed to it. When we are prepared 
to meet their wishes, either by writing 
to them or even as I said by holding 
discussions with them, they can certain­
ly adopt that method instead of sending 
memoranda and expecting to get replies 
after 6 months or 8 months or a year. 
How does that help ?



^039 Demands Jar Grants— 8 M ARCH 1956 Rmlvuays 2040

Slni Kesfaaviengar (Bangalore North): 
As an alternative. May 1 suggest that 
the hon. Minister may send for Mem- 
l)ers of Parliament from the States and 
have discussions with them at least on 
a  day in respect of our respective prob­
lems ?

Shri L. B. Shastii: I shall have no 
objection to that.

Mr. Speaker: Honourable Members 
are here. The hon. Minister is available 
during the session except on particular 
days when he may go ou t Hon. Mem­
bers of any particular State may meet 
him and just fix up a time with him. 
That would be much better and easier. 
1 am also thinking whether in Budget 
matters the whole House may not go into 
a  Committee. After the general discus­
sions, they can talk about various points 
and then come to informal conclusions 
which may be placed before the House. 
This is one of the things which hap­
pens in foreign countries. So that, the 
formality of getting up and sitting down 
may be avoided and more time may be 
spared. In the meanwhile, I am sure 
the hon. Minister would sit with those 
hon. Members who want to meet him 
and fix up particular days and explain 
these matters. That would be better.

Shri K. K. BasD: Before you develop 
this new practice, the old practice may 
continue for one year. Ten lines on 
only one m atter; that was the direction 
of the Speaker. That may be continued 
till the other healthy suggestion tiiat 
you have mentioned is developed.

Mr. Speaker: Let me consider that 
matter.

Shri Alagesan: I would request hon. 
Members not to press this point about 
Memorandiun.

Shri K. K. Basn: After the general 
elections, we will decide.

Mr. Speaker; For this one year I am 
only considering whether an opportuni­
ty may be given to those hon. Members 
who had no opportunity of speaking at 
one stage or other.

 ̂ Shri L. B. Shastri : I shall have no ob­
jection to that. Only those who have not 
participated may submit a memoran­
dum : not Shri Nambiar.

Mr. Speiricer; Monday the 12th is the 
last day. By 5 p.m. on Monday all the 
discussions will be over. Hon. Members

will know whether they have been call­
ed to speak or given an opportunity to 
speak. The rest may send a memo on 
one single point to the Secretary and it 
will be forwarded to the hon. Minister: 
only those who have not participated at 
any stage of the Demands.

Shall I put all the cut motions to­
gether or any of them separately ?

Some Hon. Members: All together.

Mr. Speaker: I shall now put all the 
cut motions to the vote of the House.

All the cut motions were negatived.
Mr. Speaker: Now I will put the De­

mands to the vote of the House. The 
question i s :

“That a sum not exceeding 
Rs. 53,19,000 be granted to the 
President to defray the charges 
which will come in course of pay­
ment during the year ending the 
31st day of March, 1957, in re­
spect of ‘Railway Board’.”

The motion was adopted,
Mr. Speaker: The question is:

“That a sum not exceeding 
Rs. 1,62,61,000 be granted to the 
President to defray the charges 
which will come in course of pay­
ment during the year ending the 
31st day of March, 1957, in respect 
of ‘Miscellaneous Expenditure’.”

The motion was adopted,
Mr. Speaker: The question is:

“That a sum not exceeding 
Rs. 28,73,000 be granted to the 
President to defray the charges 
which will come in course of pay­
ment during the year ending the 
31st day of March, 1957, in respect 
of ‘Payments to Worked Lines and 
Others’.”

The motion was adopted,
Mr. Speaker: The question i s : 

“That a sum not exceeding 
Rs. 9,31,10,000 be granted to the 
President to defray the charges 
which will come in course of pay­
ment during the year ending the 
31st day of March, 1957 in res­
pect of ‘Open Line Works—(Reve­
nue)—Other than Labour Welfare*.” 

The motion was adopted.
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Mr. Speaker: The question is:
“That a sum not exceeding 

Rs. 13,38,28,000 be granted to the 
President to defray the charges 
which will come in course of pay­
ment during the year ending the 
31st day of March, 1957, in re­
spect of ‘Construction of New 
Lines—Capital and Depreciation 
Reserve Fund’.”

The motion was adopted, 
DEMAND No. 4— O r d in a ry  W o r k in g  

E x p e n s e s — A d m in is t r a t io n

Mr. Speaker: Motion moved :
“That a sum not exceeding 

Rs. 34,54,85,000 be granted to the 
President to defray the charges 
which will come in course of pay­
ment during the year ending the 
31st day of March 1957 in respect 
of Ordinary Working Expenses— 
Administration’.”

DEMAND No. 5—O rd in a r y  W o r k in g  
E x p e n s e s — R e p a ir s  an d  M a in t e n a n c e

Mr. Speaker: Motion moved :
“That a sum not exceeding 

Rs. 84,26,37,000 be granted to the 
President to defray the charges 
which will come in course of pay­
ment during the year ending the 
31st day of March, 1957 in respect 
of ‘Ordinary Working Expenses— 
Repairs and Maintenance’.”

Four hours have been allotted for 
Demands Nos. 4 and 5. As regards cut 
motions, as usual, hon. Members and 
Leaders of Groups may hand over the 
numbers of those cut motions which 
they select, to the Secretary within 15 
minutes. I will treat them as moved, if 
those hon. Members in whose names 
those cut motions stand, are present in 
the House and the motions are other­
wise in order.

Shri Nambiar has a number of cut 
motions. Hon. Members who have al­
ready spoken will try to avoid speaking 
again and give the opportunity to some 
other hon. Members in their group, ex­
cept where they feel or the group feels 
that they have specialised in that parti­
cular subject.

Shri Nambiar: In my case, unfortu­
nately, the time allowed was very small. 
Therefore, I could not cover the points 
With regard to administration, working 
expenses, maintenance and repairs, etc.

Therefore, I would request the hon. Mi­
nister to consider the points which I 
have brought forward in my cut mo­
tions.

With regard to the administration* I 
would say that today, the administrative 
set-up, from the very top, is not at all 
satisfactory.

Mr. Speaker: I will allow only 15
minutes at the most to the hon. Mem­
ber and less than 15 minutes to the 
other hon. Members.

Shri Nambiar : I shall try to finish 
within that time.

Mr. Speaker: Even in the original 
discussion, the Leaders of Groups were- 
given 20 minutes and others 15 minutes. 
I will not allow more than 15 minutes.

Shri Nambiar: I have so many cut 
motions. I have bulked them all together 
and pushed them through. The whole 
thing is there. I request you to extend 
the time by a few minutes.

The administrative set-up, as I said, 
at present is not satisfactory not only at 
the General Manager level, but also at 
the Railway Board levd. V̂ Tiat happens 
is, whatever correspondence is there 
from the staff to the administration, it 
is never replied. Nor is any care taken 
of that in general. There may be some 
cases where the replies are sent. But, in 
most cases, replies are not at all sent 
Not only that. Because of this zonalisa-
tion, because of the long distances, the 
efficiency of administration has gone 
down. The size has to be reduced. The 
hon. Minister says that it is not possible 
to do it immediately. I have a specific 
case in the Southern Railway where the 
question has to be taken up immediate­
ly. If the size of the zone is not reduced, 
it will be impossible for the railways 
to reach the maximum usefulness. The 
Railway Board may find the figures 
from the report of the Estimates Com­
mittee where this matter has been amply 
proved. Therefore, I submit that &is 
matter should be taken up first.

In regard to staff matters, the hon. 
Minister’s speech gives only lip sym­
pathy. What he has said is, upgrading 
of clerks, station masters, etc., in the 
lower ranks, 75 more beds for the T. B. 
patients among railwaymen, and an in­
crease of one rupee in the contribution 
to the staff benefit fund. These are the 
specific promises which he has made. Let 
us analyse and find out whether this is 
at all satisfactory. The upgrading of 
clerks and station masters vidll take place
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IShri Nambiai j ; 
in such a way that by doing so, the 
clerks and station masters will get one 
or two rupees more than their present 
wages. For instance, a station master 
who is in the scale 60-4-170 and has 
aheady reached Rs. 95 or so, will be 
put in the other scale which will give 
him only Rs. 4 or 5 more at the most. 
Or if he has reached Rs. 981-, he will 
get Rs. 2 more. That practically gives 
no  additional emoluments in his pay.

Coming to the T.B. patients, on a 
rough estimate, we may say that not less 
than 10,000 railwaymen are at present 
sick with T.B. For these 10,000 people 
what has been given. Along with the 
present 75, it will come to 395. This is 
most unreasonable. They must be given 
at least a minimum leave with pay for 
one year so that they can cure Aem- 
selves and come back to duty. The 
provision should have been better t h ^  
this.

The increase in staff benefit fund is 
so small that it should not have been 
mentioned at all. He has given one 
rupee per individual for a whole year. 
He says that this is a very good advance. 
The hon. Minister should have avoided 
maidng a big issue on this in his Budget 
speech. It was already Re. 1. He gives 
one rupee more. TTiis is not proper. 
*My contention is that there is a c ^ e  for 
revision of the scales of pay. In this con­
nection, I have to make a reference to 
Shri Thanu Pillai’s speech. He had said 
that we are the trouble-makers, and that 
it is we on this sfde who are pressing 
for a revision in the scales of pay. My 
hon. friend Shri Thanu Pillai—of 
■course, not Pattom Thanu Pillai—does 
not know that the railways have earn­
ed crores and crores of rupees more 
during these few yeare. It is there on 
record. If my hon. friend had cared to 
see the budget papers, he would have 
found this on record. But he has not 
cared to know the facts. In any under­
taking, if workers contribute to an in­
crease in the earnings, then as an incen­
tive they shoidd be given some increase 
in their wages. That is the elementary 
thing that an employer should do es­
pecially when the employer happens to 
be Government in this case.

Then, my hon. friend has stated that 
if there is to be an increase in the wages 
of railwaymen, then there should be a 
corresponding increase in the earnings 
of all the 360 million Indians in the 

^ u n try . That is no argument at all. If 
jny  hon. friend says that the 360 million

Indian people should get the same earn­
ings, then I would suggest that let us re­
duce the wage-structure of every indivi­
dual in this coimtry to a certain level. 
Will my hon. friends opposite accept it ? 
They will never accept it. So let them 
not bring forward any such arguments.

After all, the railwaymen have con­
tributed to an increase in the earnings 
by virtue of the labour that they have 
put in. So, it is but proper that they 
should be given some increase in their 
wages. My hon. friends on the Treasury 
Benches should know that these arc 
things which are to be given to the 
workers as a matter of elementary right. 
It is not we who are creating trouble; we 
are not trouble-makers. After all, 
troubles cannot be created in a vacuum. 
So, Government should try to see that 
something is done to do justice to the 
demands of the railwaymen, so that 
there will be no trouble of any sort.

As regards the question of the merg­
er of dearness allowance, I would point 
out that the very term ‘dearness allow­
ance’ started in the days of war. But it 
is now nearly eleven years since the 
war was over, and yet we find that the 
term ‘dearness allowance’ still continues. 
Why should it continue at all ? Why can 
the dearness allowance not be added on 
to the pay and made a part of the pay 7 
This was the suggestion that we made, 
but unfortimately Government have not 
found themselves agreeable to this. I 
want that Government should reconsider 
this question also.

I have already referred the matter of 
house rent allowances,* to the Railway 
Ministry. In cities which have been 
classified under category C, the em­
ployees Jiave suffered a loss in the total 
emoluments on account of the fact that 
a certain portion of the dearness al­
lowance had been added on to the pay,
I would request that the amount which 
has been lost should be reimbursed. 
This suggestion also was put forward 
before the Minister, but he has not said 
an)rthing about it. I have tabled a cut 
motion also in this regard. I would re­
quest the Minister to take note of that, 
and let us know what the position is.

In regard to the railway security 
force, I have my own criticism to offer. 
Since the Railway Security Force Bill is 
coming up shortly, we shall have oc­
casion to discuss it in detail at that 
time, but all that I can say at present 
is that this railway security force is
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another means to introduce some res? 
trictions on the railwaymen’s trade 
union rights. We find that their rights 
have been curtailed all of a sudden. The 
watch and .ward staff have been con­
verted into a security force and it is 
said that they cannot have trade imion 
rights and that they cannot enrol them­
selves in any trade unions. This sort of 
innovation to curtail t ^  rights of the 
workers cannot be accepted. Simply be­
cause the staff have been convert^ into 
a security force, they should not be 
deprived of the rights of trade unionism. 
1 know of a case where a watch and 
ward man had been punished because 
he had not had a shave that day ; the 
officer had an attempt at his cheeks and 
tried to see whether he had shaved that 
day or not, and when it was found that 
he had not had a shave, he was punish­
ed. Is this the discipline that the Railway 
Ministry want to bring in ? It is simply 
absurd.

Shri D. C. Sharma: It it a fact or
fiction?

Shri Nambiar: My hon. friend Pro­
fessor D. C. Sharma might have read of 
fiction books before he came here, but 
I would like to tell him that we are now 
in a House of Parliament.

I would suggest that the encroach­
ment at the rights of security force 
should be put an end to, and the watch 
and ward men should have the mini­
mum rights of trade unionism gua­
ranteed to them before they are asked 
to do their duty.

Shri ^Debeswar Sarmah (Golaghat— 
Jorhat): What about their obligations ?

Shri Nambiar; If you give them their 
rights, they will certainly fulfil their 
obligations. That is understood.

Coming to repairs and maintenance, 
I have to submit that the production in 
the factories, workshops and mainten­
ance sheds is not satisfactory. I have 
experience of many workshops, and I 
have got figures with me to prove that 
the output is rather delayed. Whenever 
there is an attempt to increase the pace, 
then the quality goes down. The 
management is brooming completely in­
effective and bad. I can cite the instance 
of the Golden Rock Workshop, about 
which a question is coming up tomor­
row. Let the Minister give figures and 
then fight if out.
. The administrative authorities are try­
ing to utilise their position to set up 
nvai groups in the workshops; a parti­
cular section of the workers, belonging

to a particular category of trade union 
can go about and do whatever they like, 
and it falls to the lot of the other work­
ers to do the entire work. This is the 
sort of things that is going on. I would 
request the Minister to see that this sort 
of thing is put an end to.

I have suggested a way out of this 
difliculty in my earlier speech. That is 
that there should be committees set up 
in the workshops, in the r u n n in g sheds, 
in the marshalling yards and in the 
junctions, comprising of the elected re­
presentatives of the workers and the offi­
cials. These committees must meet regu­
larly and discuss the work to be done 
in the factory or the workshop as the 
case niay be. Such a thing is all the 
more necessary in these days of plan­
ning.

In this connection, I would like to 
draw the attention of the House to what 
the Estimates Committee have stated in 
their Nineteenth Report.

“Contact between the administra­
tive officers and the executives and 
the staff should be close and effec­
tive.”
At present, it is not so.
Another recommendation of their is 

this :

“The size of the smallest execu­
tive units must be such as will en­
able the executive officer to get to 
know his men, and supervise them, 
and make himself one with his 
team.”
That is what is wanted. But at pres­

ent, such a thing does not prevail. That 
is why all sorts of quarrels arise in the 
workshops. In the best interests of effi­
cient management and quicker produc­
tion, and also with a view to avoiding 
pilferage, wastage and robbery, I would 
suggest that the administration should 
come forward to form such commit­
tees.

The Minister has said that such ex­
perimental committees will be fo rm ^  
in three workshops which shall be select­
ed for the purpose. What I would sub­
mit is that such committees should be 
established not only in three workshops 
but in all the railway w o r^ o p s , in all 
the factories, and so on. Those commit­
tees will certainly help to create a better 
relation between the administrator and 
the worker. They can exchange their 
experiences, and they can pool their 
knowledge together, and avoid all the
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[Shri Nambiar]
bottle-necks that are there at present, 
and thus improve the whole position. I  
would submit that this question must be 
considered in all its seriousness.

But while doing so, it is possible that 
the question of re co ^ tio n  might come 
up, and certain organisations which they 
want to boost up will again be en­
couraged. There is no use of such 
boostedup organisations coming into 
these joint committees. The workers 
who are engaged in the work must 
choose their own men, they must elect 
their own men, and only those elected 
representatives should be on these com­
mittees.

With regard to the removal of bottle­
necks, I would like to point out that 
today the wagon movement is not satis­
factory. Why ?

There is the question of non-utilisa­
tion of the wagon space in the tranship­
ment yards, l^ e  wagon is moving, but 
it is not moving full. It goes, but half 
of it is empty. There is no planning, 
there is no question of seemg as to whe­
ther the full wagon space is utilised. 
The officials who are there are there 
to drive the wagons out but not to see 
whether they are full or empty. This is 
the position. There is bottle-neck at 
every stage. Why is it that efficiency is 
falling? Why is it that wastage is there? 
Why are the railways not in a posi­
tion to cope with the situation ? It is not 
because that they do not have rupees to 
spend, it is not because they do not have 
materials. Sometimes, they have 
materials and they have money, but 
there is no co-ordination between the 
operator and the authorities. Therefore, 
the administration should strive to re­
move these frictions and see that things 
move smoothly.

Then I come to the question of cor­
ruption. The Corruption Inquiry Com­
mittee’s recommendations are there. 
With much sorrow I have to submit that 
corruption cannot be eradicated or 
fought without fighting it at the top, 
district level or officer level. There are 
good officers; I have no objection to 
concede that. But there are many many 
bad officers who are corrupt. I challenge 
the hon. Minister to deny this. I can 
show him any number of cases if he 
wants. Recently, I came across a case 
in Tiruchirapally. A district engineer 
transferred the trolley man working 
tinder him to a place 150 miles away 
for the reason that that man refused to

work in his house as a domestic ser* 
vant. This has happened in Tiruchira* 
pally. Corruption is rampant. If corrupt 
officers at the top level are not tackled^ 
there is no chance of corruption being 
fought at the bottom. I would suggest 
a method as to how corruption should 
be successfully fought. Form squads of 
honest workmen at every place. Give 
them encouragement and protection. 
Give them all help. Those honest men 
will certainly help you. I can say there 
are more honest railwaymen than dis­
honest railwaymen. They are prepared ta  
help you. They must be given encour­
agement. But corruption cannot be 
fought out in the way that they do now, 
namely, through orders. Orders are 
being issued from the top. But to 
whom? To the same officer at the dis­
trict or divisional level who is akeady 
corrupt to the core. What is the use 
of sending instructions to him? I know 
of a case in Lalgudi station. A per­
manent way inspector is hauled up for 
corruption and the case is going on. 
In that, another sub-inspector supports 
the permanent way inspector, and he 
goes on trying to canvass. And the 
officer above is also indirectly helping 
him. I can give you any number of 
cases. I am not talking in the air; I 
am one who deals with these subjects.
I have got on my list many corrupt 
officials on the railways and I am in 
correspondence with the Special Police 
also in that respect. Let not hon. Mem­
bers opposite think that I am here only 
to criticise. I am honest enough to say 
that our railways, the Railways 
of the people, must be weĤ  kept 
and well guarded, especially from the 
corrupt officials. Let us not try to catch 
a small fry here and there and make a 
show saying, ‘See, that small fry ia 
caught. He is the man responsible. 
Everybody else is not corrupt.’ In the 
case of officers guilty of corruption, 
there should be no sympathy. They 
have got a chain connection. The man 
in Tiruchirapally will have somebody 
in the General Manager’s office in 
Madras. He will have some officer in 
the Railway Board in Delhi. So there 
is a chain connection. There is this re­
lation, there is provincialism, there is 
every damn rubbish behind this. This 
sort of thing should not be there. The 
man in Tiruchirapally says: ‘I have got 
my man in the Railway Board. What 
the hell can this Nambiar do ? ’ This is 
how they operate. There is no use 
blaming the pcrfice officials. They say : 
*What is the use of our catching them? 
They have got higher authorities to 
pull wires from behind the scene’. I do
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not m  that every officer in the Rail­
way Board or General Manager or 
lower levd is bad. For all those honest 
officers, I have my respect. I will raise 
my hands and bow before them, but 1 
will never tolerate a dishonest officer, 
however big he m i ^  be. He might be 
the son of the Railway Minister; he 
might be coming from UP supported by 
the Minister, 1 do not care. But the 
person must be honest enough and 
must be true to the salt. He must do a 
day’s labour for the country. If we have 
such officers, we will welcome them. 
This is the spirit in which I have made 
my submission and I request the hon. 
Minister and the railway officials who 
are at helm of affairs, to take it in this 
spirit.
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f w  t .  ^  y x i f ^  ^
f ^ i J T  ^fTq", ^  * f t r  >dH+^ ^ZTR" I
t  ^  ^  ^  ^ 3 3 R T  = ^ 7 ^  f
®HnPt> t
^  I ^  ^ i ^ T T  ^  1 %  * T ^

^ t  I ^  ^ ^



. 2053 Demands for Grants—  8 MARCH 1956 Raiiways 2054

? n ^  t  I ^  I; ^  ^< 1̂  I
^  '«H<4 ’TT

^  ^  m  °b«ife^T f k ^
5rnr*ft i ? m  ^?rr ^^rfsrPT 1% ^

TOT) YTTH ^̂ TTT #
? r m  i t̂iTiTTfhr  ̂ ^  t*

W ^ ^ o  T̂TTo ̂  ^  'STRftl

^  #  5IFTT I  ̂  ^
#  w ftpT^ ^  qpft f r ^  ^  ^

^  I  ^  3TT
^

^  ^  t  ^  ^  ^  ^  
?TT̂ t  ^  ^  wfifrff ^
<TFft f q ^  ^  o^ci^r ^  I ,
?TPT ^  ’3ft ^  ftcTT f  ?fh: ^

^  ^  = ^ 7 f^  ^  ^
t  <

^  ^5Fn^ («^^M  ^  ^ trH  ^  
ftr «ft TT̂ o 1^0 f r ^  ^

2TT t ^ o  f o  ^TRo #  ^T>T^’T#5n: 1 ^
I  ^  %  ?fk  fr^nw  #  5JTTT ^#rr

^  q ro : 1^  ^  1 1  ^  ^
ŜFRTT ^IWif^ 'd^'M TFT ̂
f  # f ^  t  ^  r « l^ t i  W 3 R  ^  I R<«II4 
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"FT ^-5+  ^TFTT M«ai ^  I ^ i * f )  ^
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q f < ^ d  ^  ^r^TfT = ^ r f^  ^

^FTfM ^  t  ^ 3 ^  ^  ^
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t  I ^ ^n: ifhT  ^
^  »rf I  q r  ^hff

’R  ^  |iT
^ I ^  W  ^  f ^  ^  W TT ITPIT 
W  ?rt r^ S 6 l
# fN im  ^ ^ w r )

^ ^  t  w  ^nrwT
^  1 1
^  t  I f^pnff # ?T^ I W T
^ ^ q t  ^  qft
^ I ^  ^SHT^ ^ ^
q r  $ n W  V’F ft(^ R ^ O T :)^ ^ iT T ^ ^ h iT ^ , 

’ ^ ^  ^ ? r r r
^  5 1 ^  r̂^TTT ^  ^ n f f ^  I

^  ^ r̂r âr f  i ^

?TT̂ ^TÔ  f^m 'TT ^  ^
1?^ HTw ^  ^  s n w  1 1  ^  ^

5|^r q r  ^ fRT,
trf+»i Pti^ ^^ftf^rm! ^  fSvPT 
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>̂T*r t̂5T7 -^if^ij, ^ ^  'df^^

?TR1T ^+di t  ? ^  ^ f%
^  ^  ^ «TT ^  qr?T

^ r f ^  I t r in ^ ^  ̂ ^«TR |  ^
WT^ #  '^T# t ,  R>nH ^ W

^ q R  ^  ^
f T ^ t  I w  p c R T
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<) ^iTrft f% ^  l^rr,

^hx '»l<r<{i % 'Sfc^ ^  ^  «i»t«(H qT ^̂ TfafPT 
qrO T^rrf^ i

Shri Keshavakngar: Thank you for 
having afforded me an opportunity at 
least now for facilitating me to partici­
pate in the important discussion of the 
national railway services. In this discus­
sion based on Demands for Grants I 
crave the indulgence of your good self

and the hon. Membei^ of the Houre to  
^ t e  a few words hy way of g e n ^  « -  
maarks in view of the fact that it relates 
to the ordinary working expenses of 
the Administration.

At the very outset I feel that the 
ridlway system virtually may be called 
a sort of a mobile p e c k ’s university. 
All sections of our countiymen resort to 
this form of service and as such it affords 
a wonderful opportunity for the Rail* 
way Ministry to educate our people. 
And in this section of the activities I 
feel that we hlive not been doing what 
we are expected to do. I am one of those 
who feel that to a very great extent the 
civic sense in the minds of our people 
could be enormously improved if only 
we took it in a more earnest and persist 
tent maimer. I am not satisfied with the 
mere publication of time-tables at the 
cost of four annas each. 1 would like 
to su re s t that interesting and inviting 
bulletins be issued calling upon the peo­
ple and making them conscious that the 
Railways are theirs, they are the owners, 
they could easily co-operate with us in 
the prevention of corruption, they could 
easily get more revenue, which means 
more amenities. All these things can be 
brought home to the people by issuing 
such bulletins free of cost and distribut­
ing them, at least a couple of copies for 
each compartment.

I would like to suggest that it is 
also necessary to put up, if possible, 
boards containing words whic^ will 
give the meaning of “Don’t spit” in the 
various local languages, may be one in­
side every compartment of the train. I 
have seen such boards even in develop­
ed coimtries like Finland and Denmark. 
We have been seeing much of spitting 
in our compartments ignorantly done by 
our countrymen and that could easily 
be tried and conquered or at least re­
duced by inducing the people to look at 
those boards. If the boards are put there 
the co-passengers can easily bring them 
to the notice of the other passengers 
and request them not to spit and spoil 
the compartments.

Our Deputy Minister, of course, was 
pleased to suggest that he was a very 
conservative man and he did not 
want to go out. At the same time he 
expressed a sort of unpleasantness at 
the suggestions made from some Mem­
bers of Parliament who have gone out 
and seen other Railways. 1 would like to 
suggest that he may at least have the 
consideration to take note of this sug­
gestion, namely, that as a matter of ex­
perimental measure at least, we may



2Q57 Deman4s for Grants-^ 9 MARCH 1956 205ft

provide a moving stairc^« in order tQ 
<ome to tbe h e ^  of the old and the in­
firm people who have to carry h^avy 
loads and things of that Idnd. I ^ v e  
seen with my own eyes how people suf­
fer a lot wiien they have got to travel 
very heavy slairGaises m the main station 
at Old De&t At l^ s t  in that station by 
way of an experimental measure, w^ 
may provide a moving staircase—there 
is any amount oi electricity at our dis  ̂
posal—in order to afford facilities to 
women, and aged people. It may be 
either as a substitute for one of them or 
ifi addition to those that are prevailing 
now. We could try, as an experimental 
measure, one such moving staircase any­
where in our railway system, and prefer­
ably I would Kke to suggest in Delhi, 
which is the most congested railway sta­
tion.

One important thing about which I 
am very anxious is that the greatest 
improvement that we can bring about 
in our Railway Administration, particu­
larly when we are concerned with the 
items of expenditure, is by plugging the 
holes in our Railways. Holes are abun­
dant everyv'here in every department, 
in the passenger trafiSc, in the goods 
yard, in the reservation booths, etc. Al­
most in every place where we could 
see any activity, there are plenty of 
holes existing. I do not mind even if a 
crore of rupees is spent by the Minister. 
If only he makes an honest, sincere 
and extensive attempt to plug these holes 
I am sure it will be amply justified and 
we shall have a return of about Rs. 50 
crores for the Rs, 1 crore of expendi­
ture which we may incur in this behalf. 
That is one of the serious features that 
seems to prevail in our Railways. For 
tackling this problem, I would like to 
suggest that we should also take into 
consideration the system of checking by 
way of simultaneous, sudden and exten­
sive checking of Railways, on different 
lines, on different dates and at different 
times, and also for this purpose take the 
co-operation of organised associations or 
organisations of other sections of our 
people, for instance, the National Cadet 
Corps, the Bharat Sevak Samaj, the 
Boy Scouts and Girl Guides. Any one 
of these sections of our people who are 
well organised can also co-operate with 
us in fighting this serious evil that is 
80 rampant in our railway system. We 
are always crying from the house-tops 
that we want the cooperation of the peo­
ple in every way t<x all our nation- 
huilding efforts. This is also one auch 
effort and I am sure a hearty response

will be had from the peo|>le if only 
we take into our hearts to seek that 
response from them. We can also avail 
to a greater extent the services of the 
Raihvay Users Consultative Committee. 
That is almost a non-official committee 
and in that way we can also enforce 
better and more effective system of non­
official checking by taking people’s co­
operation in these small endeavours.

The next important thing that we 
would like to have is a drive for clean- 
lini^. Of course, there has been im- 
N-ovement in our Railways- I was very 
t^ppy to see that two of my guests, one 
from Denmark and one from Norway, 
who happened to have travelled in our 
trains in 1949, when I discussed with 
them the conditions of railways then 
and now very heartily appreciated the 
various improvements that we have ef­
fected in our railways. I feel that is a 
very great sense of achievement that we 
can have by such observations. Apart 
from that I would like to su re s t that 
the cleanliness we have now is not en­
ough. There are some lavatories and 
latrines which it is impossible even to 
make up our mind to enter. P e r h ^  
that is again due to the want of 
education among the people of our 
country. Even that could be done. 
I would like to suggest that fre­
quent inspections of these very im­
portant items of service to the 
people at the railway stations, plat­
forms, as well as in the trains 
be persistently done by our offi­
cers. It does not matter even if 
we employ thousands of more peo­
ple for this kind of service if 
only we can assure ourselves that 
p^fect cleanliness will be main­
tained at all costs in our railways.

In trying to suggest these measures— 
I think the Minister has also been 
pleased to accept them —I would 
suggest that we can have one con­
ductor for every bogie at least in all 
the through trains , that we may have. I 
see that the conductors that we employ 
now s^ m  to pay special attention on 
the distinguished passengers in the air- 
condition^ coaches who have been sur­
feit with ^uch attentions and also on the 
first class passengers. We are paying at­
tention to the quarters where no at­
tention is necessary and on the other 
hand we are neglecting the quarters 
where more attention is required. I 
would like to suggest— ît is not a matter 
of very great expenditure— t̂hat we can 
even to the length of employing ad­
ditional p^p le  if necessary and can
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[Shri Keshavaiengar] 
have one conductor for every bogie. In 
that way we can also fight corruption 
and ticketless travel in a more effective 
manner. Also, the third class passengers 
would be immensely grateful to the Rail­
way Minister and his department for 
having provided the facility of more at­
tention.

One other matter I would like to sug­
gest and that is regarding the extension 
of new lines. So far as this is concerned 
I cannot refrain from mentioning that 
South India has been very much neglect­
ed. We are not having suflScient number 
of railway lines. If want of funds is the 
main cause I would like to suggest that 
we could have, at least by way of ex­
periments, a few lines—connecting lines 
or intermediate lines—entrusted to the 
private sector with the definite stipula­
tion that it shall run only for a stipulated 
period of 25 to 30 years. JVe can create 
such lines and nationalise them later 
just as we have nationalised the existing 
ones. No harm is done in trying to al­
low for co-existence of both the private 
and public sectors. We talk of it. Let us 
practice what we preach. In that way 
the Government may be in a position 
to embark on a few more ventures of 
new lines as well.

When I am on this point I would like 
to suggest that the replacement of the 
old line between Hosur and Bangalore 
is an absolute necessity. Immediate at­
tention may be paid not only to this line 
but also to the other one between Cha- 
marajanagar-Nanjangod.

There is one other important point. 
It is not enough that we have only first- 
aid boxes in the trains. In some of the 
through-trains where hundreds of people 
are travelling all the way for days to­
gether it is very n e c e ss^  I think to 
have one doctor travelling all through 
the train. It would be very necessary and 
it would be very helpful too. There have 
been several cases of serious matters 
connected with the passengers in those 
trains and instances are not wanting in 
that direction. Therefore I would like to 
suggest, if it is possible and the person­
nel permits, that we should have one 
doctor for every through-train.

Mr. Chainnan: The hon. Member’s 
time is up.

Shri Keshavaiengair: Just a word
more, Sir. I would like to suggest that 
the Bangalore Goods Yard requires very

badly remodelling. There is a lot of 
congestion of goods traffic in the city of 
Bangalore and the Goods Yard requires 
immediate attention.

Then, a very great inconvenience is 
feh on account of the quota system of 
reservation of seats in the first class. 12 
berths are reserved for through travel­
lers from Bangalore to Delhi. Even 
though 12 berths are there only 6 out of 
12 are allowed at Bangalore.

Mr. Chairman: If every hon. Mem­
ber wants to speak on aU the points that 
he has in mind then only a very few 
Members can have a chance to speak. 
I am receiving so many chits from hon. 
Members. The hon. Member may con­
clude now.

Shri Keshavaiengar: Sir, this is caus­
ing a very great inconvenience even to 
the Members of Parliament. Even if 
we reserve our seats 8 or 10 days ahead 
we are denied seats because those seats 
are meant for passengers from Madras 
and not from Bangalore even though 
the seats are available. I think it is bet­
ter to allot the entire quota for passen­
gers from Bangalore to Delhi. Also, the 
limitation of seats in through third class 
compartments should also be enforced.

With these words, Sir, I have very 
great pleasure in participating in this de­
bate.

Pandit C. N. Malviya (Raisen) : Mr. 
Chairman, on the whole I support the 
Railway Budget and the Demands 
Nos. 4 and 5 which are under considera­
tion. But I am at a loss to understand 
as to why the Railway Ministry is very 
unkind to Bhopal. In the last Budget I 
had seen some provisions. In the present 
Budget I do not see any provision for 
the Bhopal junction. It is in the same 
old condition as it used to be during 
the British regime and in the time of 
the Nawab of Bhopal. Although much 
has been spent on tne Five-Year Plan in 
the Bhopal State and it is claimed that 
we want to meet the necessities of our 
growing economy, in Bhopal which is a 
surplus State the railway station plat­
forms are not properly covered. In spite 
of the persistent demands of the people 
and the traders of Bhopal no sheds have 
been provided and the main platforms 
are open. No sheds have been provid­
ed to protect the passengers and goods 
from the rains and winter. The waiting 
rooms and platforms are in the same old 
condition. May I therefore request the 
Railway Ministry to take care of Bho­
pal junction since now it is going to be
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the capital of a big State of M.P. and 
people from very many parts of the 
country have taken to go to Bhopal be­
cause Sanchi is very near to Bhopal? 
But there are no retiring rooms. So, I 
think it will be very kind on the part of 
the Railway Ministry to pay their at­
tention towards the Bhopal Junction— 
to re-model it and to have retiring rooms 
and sheds on the platforms and also on 
the goods platform.

Although it is irrelevant under this 
Demand, since I could not have oppor­
tunity to refer to it, at the proper time, 
I mention it now. I would like to know 
the reason behind the scheme of doub­
ling the line in gaps, particularly, bet­
ween Delhi and Bombay. A survey has 
been ordered for doubling the line bet­
ween Bina and Bhopal. I personally 
wrote to, and drew the attention of the 
Railway Ministry to double the line 
between Bhopal and Itarsi, because there 
is double line from Itarsi to Bombay, 
and naturally our goods and provisions 
have to go to Bombay for trade and 
commercial purposes. There is double 
line between Budni and Barkhera. The 
distance between Itarsi and Bhopal is 
only 56 miies. If that line is doubled, 
then there will be through connection to 
Bhopal from Bombay. Bhopal is the 
nerve-centre of the new Madhya Pra­
desh, because Madhya Bharat and Bho­
pal, together with Mahakosal and Vin- 
dhya Pradesh will form the new Ma­
dhya Pradesh. This area is the centre of 
textiles and a cotton growing area, and 
there are factories at Indore and Ujjain. 
So, all these articles will be going to 
Bombay via Bhopal. Therefore, in order 
to create mobility and speed in the 
transport of goods for the markets, I 
think doubling the line between Bhopal 
and Itarsi is very necessary. With the 
continuity of the doubling the line bet­
ween Bina and Bhopal, there will be 
continuity up to Delhi. Between Itarsi 
and Bombay, there are double lines, and 
if you double the line between Itarsi 
and Bhopal, then there'will be conti­
nuity. Therefore, I press this point for 
consideration and necessary action. 
Apart from the survey of the Bina- 
Bhopal line, I do not mind if you have 
other surveys also.

Another point which I want to bring 
to your notice is that a broad gauge line 
is being constructed between Indore and 
Ujjain via Dewas. That means there 
will be a broad gauge connection up to 
Indore. Please note that Indore is a big 
textile centre and Madhya Bharat is a 
Cotton growing area, and we will be

requiring cotton not only for the textile 
mills of Indore but at Bhopal also and 
for other textile mills which will be open­
ed in Mahakosal area, and cotton has 
to be transported to Mahakosal because 
it is not a cotton-growing area. There­
fore, I hope this particular point will 
be taken into consideration.

There is a proposal in the report also 
about the provision for beds for the T.B. 
patients. I hope that the Railway Minis­
try knows very well that there is a T.B. 
hospital at Bhopal. May I suggest that 
hundred beds may easily be provided 
in that hospital ? Therefore, provision 
may be made for this amenity, so that 
the T.B, patients among the r^waym en 
will be benefited and at the same time 
the hospital also may get some import­
ance. It is situated in a good locality. 
It is in the middle of India. You have 
sanatoria in the north, south, west and 
east of India but there is no sanatorium 
in the centre of India. Bhopal is in the 
centre and this T.B. hospital could be 
improved. I think that is a very suitable 
place, and therefore, provision for the 
T. B. hospitals should be extended also 
to the hospital in Bhopal, both in the 
interests of the patients and also of the 
general public.

I shall now refer to railway accidents. 
At page 102 of the report, it has been 
mentioned that in many of the accidents, 
cattle have been the victims. According 
to the Railway Act, anybody whose 
cattle is run over by a train, may bring 
the fact to the notice of the authorities. 
But the owners do not bring it to the 
notice of the administration, because 
they are held responsible for the cattle 
and they may be fined. Formerly, there 
used to be fences on both sides of the 
railway lines, and on account of some 
economy, or some policy of economy, 
fencing has been removed. I brought this 
matter to the notice of the Railway Mi­
nistry but I got the reply which said 
that now there is no policy of fencing 
the lines. 31 per cent of the railway ac­
cidents is due to cattle. I hope that this 
question will be taken into considera­
tion. At least these poor cultivators and 
agriculturists should not be victimised. 
At least some compensatipn has to be 
paid or at least the people should not be 
fined. I think it is the general rule of 
Torts that the Railway Ministry should 
take into consideration the safety of the 
people and their property. If they have 
fencing not of wires but any kind of 
protection—the cattle could be saved.
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[Pandit C. N. Malviya]
I  now come to my last point, be­

cause I do not have the time for cover­
ing all the other points which I wanted 
to make. I refer to the police establish­
ment. I have got some figm-es from the 
report itself, llbe claims in the year 1955 
amounted to 2,10,279. This is the num­
ber of all kmds of claims. The total 
amount of compensation that you had 
to pay was Rs. 2,68,00,489. We are 
paying about Rs. 2 crores every year on 
the average. It may be something less 
or something more. But this is 
the amount that we are spending, 
and in addition to that, we are spend­
ing, on special police establishment a 
simi of Rs. 21 lakhs every year, by way 
of the establishment and the Special 
Police Adviser. What is this ? The acci­
dents and the compensation are not due 
to any defects in the train, but they are 
on account of pilferage, theft and such 
other things. For this, what is the use of 
having such a big establishment which is 
not able to control this kind of corrup­
tion? Corruption is due to giving discre­
tion. On principle, I want to bring to the 
notice of the Ministry that no discretion 
should be allowed, because it is the dis­
cretion of a person which leads to cor­
ruption. He has got the consideration of 
his own mind only. You must put him 
in some Committee, and give him a 
chance of taking part in a collective 
decision. I am not going to refer to in­
dividual decision, but I want to put the 
(piestion as to why there should be 
direct recruitment. In the report, you 
have said that 82 persons have been re­
cruited directly to higher offices and 41 
through proper channel. When you have 
^ot the Pay Commission’s recommenda­
tions, where is the necessity of direct 
recruitment to high positions? Let the 
persons of experience come through pro­
motions. That will maintain efficiency in 
the departments and make available to 
the departments the experience of the 
employees. Therefore, I oppose this sort 
of direct recruitment and also a very 
wide margin for temporary appoint­
ments.

If you want to economise and have 
better management of the railways, 
apart from divisionalisation—of course 
r  support divisionalisation—I suggest, as 
has been suggested by some friends, 
not only committees at the workshop 
level but conmiittees at every junction 
with the station master and staff, the 
workers, and the non-official people, the 
public. They can sit regularly and ace 
why trains are running late, why there

is an accident, why the proper capacity 
of the wagons is not utilised—all these 
things may be considered at every junc­
tion in such conmiittees. Corruption and 
in^c iency  will be checked at every 
station and I think these committees 
will be able to contribute towards the 
better management o f the railways.

Mr. ChairiBan: Shri Ram Saran. I 
hope Members will not take more than 
ten minutes because every Member who 
has expressed his desire to speak today 
may have some chance.

^  «ft?T r̂r ^  f t  ^  ^
^  ^ ip I ^  ^  5 1 W R

i h r r ^  m ^arr^ t  i
^  ^  'TT ^

^ t ,  ^ 5 ^
^  ^ ^

^ r^nl, ^
^ P̂TT ^  ^  '5TT^

^  ♦O'T*! f^Hi vV

^  <rn?T

(f^rd^) f w ?fnc ^
^  W FT I a l t iO

^  t % w m

^  'TT ^ ^  ^51M
«TT WTT ^  ^

^ o o  ^ ^ I ^

♦ii'n ^ T̂®Ft ^
WPfT F̂IT 5rt ^  ^  ^T?r ^

^  ^  ^rrf ¥  w fjf  ^
^  ^  ^ ^  ^
^  vfhft ^  ^  ^  4><H IT ^
^  Wnr WPT, ^  R̂PT ^

^  ffe  iW t I
iin #  #  ^  lifk
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^  ifhT v t  ^ ^

^  I  ^  r̂ftnfKTT ffWf
TTRT 3 im r  ^ ^

^  ^ T  ^ ^ 5̂TTW iftr
^ '^it^ ^  '»n^ r̂ 'i'̂ T

^  y .K  ^ ^ I

H f  ^  f W  «TT ̂ =:® ^ ^
T̂ OO

snnr ^  «fk di^PM ^ W
^  f O T  ^ t ^ ^

^  ^  t »  ^ ^  ^ ^  ^  ^
f e %^ip7:;^oo I JTf
fT  ^  =^rf^ ^
?r̂ TRT, ^  ^ ^ ^

W T W , ^ (^«4H +t)

^  ^  ^  ^  ^ 1̂ 
O T  f t  ^  T T S P R ^ t  ^ 3 ^

^  ’T ftO T t ^  #  T ^  ^  ^  t  ^
s f T ^  ^ ^ftf^TTnfr^t { m ^ )  ^  f ^ r i r ^  
( ifH^K) ^  'TRT ^  ŜTRTT |

%?T ^  ^TT^
q r  5p

( ^ s r m ^  <Mh?H) ^  ^ i
^ ?ftT ?m iT  ^ ^ 5 0 ^

t  f% 1 ^ ^  ^ ^  ^
^  ^fT^ ^ ^  ^  *TT ^ T ^-
^ 1% ^ f w  ^irmr i

^  ^ ^  t

% TM T g  I rft ^
^IsSf^^r (**ftf w )  ^  ^PTFTT t .

q t  5RTf  ̂ ^  i m r  q r  ijt q d h m f t  ^
? r w ^  q r  ^  #  ?t?jt  v t #  ^ i^T r̂T 
^  ^ p ; ^  ^  ^  ^ q r
M  #  y w f ^  > it?  t  ^
I^ R R  f ^ 5 ^  # ^ # 3

f ^ s ^  ^  ^ q ^  t 3  ^ t ,  
q R s f i i  T?: ^  ( ^ r ^ -
T ^ ‘) q r  #5 ^  ^ f^f^rw ^  .

I  ^ftr ^  ^
iRT I ,  ^ ^

R sih va y s 2 m

2TT ^  r«l̂ «JT̂  ^  qTT®T W  TO ^
^ q r ^  f %  ^ 5 i q ^  ^ qr^^rr

^  ^7?fr 5Tff I  ? rk  ;^^N i
q r ^

I  ? fk  4 |̂c^< l̂ ĵf%̂ r ( ^ )  ^  ^ % 
^  ^  ^  ^  =PTTW ^  ^  M\H^^

#  W T ^  t ,  ^  ^ ^  ^
I  ^  ^^IT?T ^ 3 ^ ^ ^  q ^
i R T  I  ^ ^  q i ^

^ )  q r f W  ^  ^
I q ^  ^ ^
11̂  ^  v ^ ' s i l t  q r  ^ iz q ^  q i r  ? f k  ^ q ^ j T T
# 3  q i T  W t  t  =# ?r i ; t  ^

^ ? r q ^

q r  ? r f ^ ^ q r f ^  ^
o Z H ^  qTT^ ft = q r 1 ^  i ^ ^  w
^ ^  ^  q ^ ^  ^

(5R rm ) #  ^ ^
t t ? T 5 s ^ t r ^ ^ | r f f q 7 l ^ O T  ( q r w f ^ )

^ t  w ^
^  ^  1 ^  #  ^ ^ t
?fk  ^  ^  ^ ^ T jf^ T R T  *wU^\
^  =qwr *r r ^ W t i r

^  ^  ^  w ,  ^  ^  W  ^ , 5 5 ^
q n TT T  ^ 3 f ^  ’ T F n r  ̂ I t f ^ ^ q ^

^ q j T q r  ^ ^ ^  ^ ’ L S I
5JIRT (^ fw ) ^  ^
^ m r  q r  q r f ^ i

1 ^  ( q r f ^ )  ^ ^
q r  q f q ^  ^ ^  ^ ^  ^
#  fqqq?T ^>W W T ^
q r ^  ^  €Jn^ ^ ^

^ T F T  T q ^  w  3̂̂  ^ ^
icY-Kv. ^  ^  ^

^ ^  ’q r l  q ^  q ^ t ^ r
^  ^  q r  m

q ^  #  W T  ^  M N ^  q ^ q ^ ^ ^ r p h  
^ | q  s n q :  € tq r  q r

f q ^  ^ ^ ( ^ ^ ? ^ )
^  I C ^ - K K  #  q ^ ^

q r ^  q q l  q  ^ H T q  ^  q i ? ^  ^  
q f , q i  q ^  ^  ^  ^  qj^T ^
^  q f ^  = q r d  ^ f * i q f  #  ^ n t q  ^
q n r  q f  I ^ n q ^  ’p  

5̂  q ^  q r fT  « n q r  ^  ^ f t w  |
^ f W f  q f t q r q ^ i f k q r ^ ^ ? ^  ( x w r )
q q  ^  ^ N f  ^  ^  ^  ^
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^Tfit ^  T^TT ^  ^  ^  ^ftr ?nTT ^rrfl’ 
^  <H>riK ^  i^laf ^  ^
^ T T  t r ^ R R  (? I h 1 % )  W t  ^
= f̂Tp I ^  ^
^  T̂T ?T ^  %TT t  f%
^  ^  ^  W  ^  t  ^

^ ^  #  3̂t r : ^  ^
t  ? f k  q r  ^ m m -4 1  ^ h t r t  |  i 

T̂psr ^  T̂FT ^
^  ^  ^  ^  ^F5p^ H
^  ^  f?r ^  TT̂  ^  Ri+m^

t ,  ^ ^  #  ? fk  ^
T^ ^  ŜPT̂ ^ ^  t  I ^
^  ^  t  ft: ^ ^  ^
^  ^PHFT ^  M'T'K ^  ^ 1

\ c^iiid-^^ F T  ^  v m S F f T  ^  ^  ^
ft» T̂ o ^ 0 ^ 0  ^ o

(^n*i41) ^  ^  <̂’1 9rfti^ ^nft 
^  t ^  ^ 5 m t R T  I  ? f h :  ^  f t :
^ %  T lp JT T  p T T  f t :

VCo S f r d f  W I T  ^ ^ r H n i ^ ' 5 R  
^ERT <HH«-M  ^ q H i  ^  W )<  >d^ti
^ 5 ^  ? r f ^  ^  ? T T ^  ^  ^5TT^
I I w  f̂df<«w tro ?fk ^o ^  
*Hlci^  ̂ ^ ?rf̂ R> ^  'dH'H T ^
^ T #  - ^ f f ^  ^  I ’ ? f i r  f ^ ^  ^ TTT ^TPT

^ ^  ^  t ,  TOT.
'3RT^ ^  ?7T3 ? n 3  ? r h : ^  ^ ^ R T H F ^

#  ?TTf ^  ft: ^ ^
^n=l«MO ^ 'tqld^ ^  ftTRT

q R  ^  ^  I  i "

W  5 1 ^  ^  ftR̂ ^  ^
^  5 1 ^  ?T ^  ^  ^  ^  ^  ^

^  ft̂ RfFSPT ^  f t ^  ^
?rw^ ̂  ^ f e i  1 ^  %■ ^  ^

I ,  ^  ^  ^ f t ^  2TT = ^
^  ^ T T W R W  T ^  qRP5T ^ = J ^ ,

of  ̂ 'dH*t>̂  ^ f t^  '5rnr i

cTRT ^TRlftR: RlP̂ I ^
^ t ,  ^  m r n t o
ftrsfTT ^  ^ ^  vrmvr #  ^  ft:

? n f t  ^  ^^TTTT m j  
^ ^ T T r ^ ^ 5 R F ^ f t p G r r « r n n T T  i
#  % T T  <t»^H(1 ^  f t :  ^  O T

^  ^ f w  ?fh: TO
5ir?fn: % f w  ?r^ ^

f t w i f  ?  ^  ^  ^

f^iyi ^  ?RR infW f *n! ’Mf̂ 4> M̂ ÎF I 
2Tft ^ ^  T̂RFT# ^ ftr^ %
ftren ^  ^  ^  ^  ^  TO ^ ^  %
f w  5qk ^  5q = r^  ^  5T^ ^  ^  TO 

5Tff ^  I ? m  5ZT^^ ^  ^  ^
^fW T5C 5TW ? r a T ¥ R r ^  1 

^  = ^  TO t  ftrro^
^  ^  ^  ^ ^  ^  ^«rRT

^  ^?5rt ^  ^  î'T>iqa
=̂ 1̂  f I 5ETT̂ t  ft̂  ^

^̂TPT ft^ I ^  -Cl
^  ^ t ,  ftiTO ^  ^ ) m j
¥ t ^ | , ^
?fh. 5ifTO ^  ^rfro ^f^rt ^  ^
f e n f  ^  t> ^  ^  ^Rmx ^  ^
#  f f e ^  ^3TT^ I "

Shri L. Jogeswar S in ^  (Inner Mani­
pur); Mr. Chairman, Sir, I thank you 
ioT  giving me an opportunity to say a 
few words on this demand.

I belong to a most backward area 
in terms of rail communication and road 
communication. So, I consider myself 
fortunate to be able to say something 
about road and rail communications in 
that part of the country. The 
State to which I belong has no 
railway. Lack of communication 
is the greatest handicap of my 
State. During the floods or during the 
monsoon, we do not get any supplies 
from Calcutta for six jnonths together.

. Whenever any supply comes from Cal­
cutta, it comes by air. When it comes by 
surface, it comes by the Assam link. It 
has got to come through a nimiber of 
bottle-necks. So, supplies come after 
one or two months after they are booked 
at Calcutta. So, the supplies come to 
that part of the country very late. At 
the same time, the prices of all essen­
tial commodities are very very high. All 
this burden falls on the poorer sections 
of the population. Extra charges are 
levied b^ause of the several bottle-necks. 
.1 request the Railway Minister to see 
that the rates on these supplies are re­
duced, so that the customers and ordi­
nary purchasers may get the supplies at 
a fair price. So also, consignments in 
smalls are allowed from Calcutta to Ma­
nipur Road station or to Imphal Out 
Agency th ro u ^  direct booking. It has
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to pass through Gauhati. It now involves 
a number of re-handlings and re-book­
ings which can be done away with only 
through direct booking from Calcutta. 
Due to this, extra charges are levied. 
These freight charges should be reduced.

.In  the Assam line, the most neglect­
ed part is the Manipur Road Station. 
Imphal is 135 miles from this station. 
TTiere is no bus service to Imphal du­
ring the n i^ t .  Any passenger who gets 
down at this station has to stay in the 
station itself for the night. But, there is 
no sleeping accommodation. There is 
one small room provided for the first 
and second class passengers and it is 
always fully crowded. These passengers 
are put to very great difficulty. I request 
the hon. Minister to see that this small 
room is extended so that there may be 
two rooms for the first and second class 
passengers. The difficulty is all the great­
er because there are no good hotels or 
rest houses in Dimapur.

We have the Zonal Railway Advisory 
Committee. On that committee, there is 
no representative from Manipur. In 
other Advisory Committees, such as the 
Posts and Telegraphs Advisory Com­
mittee, there is a representative from 
Manipur so that all local grievances may 
be placed before the committee and re­
medied. Similarly, in the Railway Zonal 
Advisory Committee for the Assam Cir­
cle, a representative from Manipur 
should be nominated. My specific com­
plaint is this. So far, no Manipuri has 
been appointed in the railway services. 
Because of the ignorance of Manipuri 
lan^age on the part of the railway offi­
cials, the Manipuris are put to a lot of 
trouble. A number of Manipuris travel 
by rail to Brindaban during the dol fes­
tival. Both men and women alike travel 
by train. But they are put to a lot of 
difficulties because the railway officials 
do not know Manipuri. If a Manipuri 
man could be appointed as a railway 
officer, then he will be able to help these 
passengers who are mostly ignorant of 
any other language than Manipuri by in­
terpreting and explaining to them what 
others have to say.
5 P.M .

My earnest appeal to the railway au­
thorities is this. On the zonal advisory 
conmiittee, a representative from Mani­
pur State should be appointed, as in the 
case of the P & T advisory committee.

Now and then some posts were ap­
parently allotted to Manipur State, aay- 
mg that if suitable Manipuris are avail­
able, they would be taken in. But so

far not a single Manipuri ^ s  been ap­
pointed on the Assam Railway. The 
result is that our people who go on pil­
grimage to other places, especially the ig­
norant men and women, are put Jo a 
lot of inconvenience, because the rsdl- 
way employees do not know Manipuri.

My next point is in icgard to the pro­
posal for opening a new line. In the 
First Five-Year Plan there was a pro­
posal for the construction of a road 
from Kangpokri to Tamenglong just 
near Haflang. The construction had al­
ready been started; but no spectacular 
progress has so far been made. My re­
quest is that as soon as possible, a sur­
vey for extension of a rail line from 
Haflang connecting the said new road 
should be completed, ^ d  as soon as 
may be thereafter the line should be 
opened, so that it will connect Manipur 
proper with the rest of the country.

I would like to point out one diffi­
culty that has been exj^rienced in the 
absence of an alternative route other 
than the present Dimapur-Manipur 
Road. During the war, during Netaji’s 
invasion of Imphal, Manipur was com­
pletely cut off from the rest of the 
world. When Imphal was surrounded 
by the Japanese forces, there was only 
one outlet and that was Dimapur- 
Manipur Road-----

Shri Kamath: By the INA, not by 
the Japanese forces.

Shri L. Jogeswar Singh: I thank my 
hon. friend Shri Kamath for correcting

Shri Kamath: The Parliamentary
Secretary was also there, I believe.

Shri L. Jogeswar Singh: When that 
was surrounded by the INA forces, the 
Indo-Burma road which was the lifeline, 
so to speak, had been completely block­
ed up-to More on the Burma border. 
When this road was completely blocked, 
we were surrounded completely on all 
sides, and the British were on the eve 
of surrender. The reason why I am 
mentioning all this is this. '

There are hostile elements among the 
Nagas, and when there is revolt in the 
Naga Hills, and this road is blocked as 
a result of it, Manipur is cut off from 
the rest of the world. Therefore, it is 
very necessary that the suggested line 
should be constructed as early as pos­
sible. Otherwise, if the Dimapur-Mani­
pur Road is blocked by the Nagas at
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[Sikai L. Joge&war S in^] 
times of difficulty, tben Maoipor will 
s im f^  surrender to anybody that comes 
tbere. This p c ^ t abo should be taken 
into consideration.

I would like also to draw the atten­
tion of the Minister to the fact that the 
Dimapur-Manipur road is the only life­
line in Manipur State. It goes and 
touches Kohima. So, whenever Kohima 
is blocked, Manipur will be nowhere.

Mr. C h w m m : The hon. Member
has aheady taken 15 minutes, and he 
should conclude now.

ShriiBiiti Sushama Sen (Bhagalpur
South) : Moreover, this is not relevant 
to the cut motions.

Shri L. Jogeswar Singh: How is it
not relevant? When other Members are 
representing their grievances, I should 
also be permitted to ventilate our grie­
vances.

Shri T. B. Vittrf R ao : We know only 
very little about the Manipur State.

Shri Velayudhaa (Quilon cum Ma- 
velikkara— Reserved—&h. Castes) ;
There is no quorum.

Shri L. Jogeswar S fa i^ : This is a
place where no railway communications 
are available. . . .

Mr. Chaum an: I have already given 
the hon. Member fifteen minutes. I have 
given only 10 minutes to others. Other 
Members also are waiting to speak.

Shri L. Jogeswar Sfaigh: I would like 
to suggest that prohibition should be 
extended to the railway employees at 
least when they are on duty.

Mr. Chairman ; That point has abeady 
been touched upon by other Members.

Shri L. Jogeswar Singh: But I want 
to mention one instance in this coimec- 
tion. Whenever I went to the room 
of the railway officer at Manipur Road 
Station for reserving my seat, I found 
him in a half-conscious or semi-consci­
ous condition; he was drunken.

Sbri L. B. Shasfri: The hon. Member 
may give his name not here but outside, 
so that 1 might be able to take some 
action against him.

Shri L. Jogeswar Singh: I shall do 
that But I do not like to disclose the 
name of that gentleman here. For, why 
should we harm that innocent and poor 
man ? But he wa^ in a semi-conscious or 
half-conscious state, when I approach­
ed him for xoservation of my seat At 
Igasit when they are on duty-----

Shri Kawiath: But you s^t your $e$it 
reserved 7

^ ir i L. Jogeswar S i n ^ : At Ismt when 
they are on duty, I repeat again, pro­
hibition should be enforced on railway 
employees.

^ rrfw ) : $  WT ^  ^
g f r s t i  ^

It |t r  ^
^  feqr I w fw in r  % toit
I  ift ^  I ^

pTT 3 1^  I  ^
(^T#) ^  ^  ^  ?p5g[r

^  ^ T w r  t  I T O  ^  ^
I  ^  ^  t

I

W  3TRT ^  ^  ^

«n: ^
^  TT^r^T^TT  ̂ fl'N’

TO ^  ^
W U ^  ^  fO T  I ^  ^

^  pTT ^  t  m m  w rm  i  ipft

^  ^  ^  ( W T ^ )  ^  t

3TT ^ f«IHI fi'TC
^  ^  ^  ^rrar ^  i

^  ^  ^  
t  ^  3̂TT̂  I  ^  >ft

^  w r  \
^  ^  ^  t

^  t  ^  (t m
#  ŜTFTT îP^M ^  ^  ^  ^  ^

^ ^  ^iwr
% I w  ^  ^  w
V7*TT W f t  t  •
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^ 1 1 m t  ^ t n ^  ^  ^  ft> 

t  ^ t  ^
n \ ^  ^ ^ t r ^ m n  ^
y m m  t  • ^  ^ t  ^
v f v m  ( ? n f ^  ^ s r r ^  #  ^  ^
?TWT f  #  ^  ^I^vqT
(W^ft^T m f ^  ^ ) ^  ^  T̂ RTT

I 5 rrT = 5 rr |f^  
4*11̂  r̂a" ^  ’TT *T^ 

f^>̂ rr âTRTT w ^
^ I W R  ^ rft 3HT f ^  f  1%
irF ft ^snrt

^sTT^Ir ? fk  
^ r r ^  ^if^qlf) ^ f t ^

^  ^  ^  f  "^r+H ^  ^ ^
1 1  ^  ^  TRT #  t , 1̂  ^  ^  fPT ^  
d i+ a ^  ^  ^  f̂Tif ^  |̂*5rr

f% ^ ^Tf?n5r ^ f t w  t  'i»i»T>"l f t
îHT  ̂ 'TT w u ^  ^ ^  ^  s n w

^ F w r g  5TTT ^  ^  vd' îM ^  I

Tr5F9T5TTWr-̂ T̂  W p^  «R ^^Nt ^
^  ? rk  ^  ^  ^  t ,  ^  » n f ^
^r?:^ ^  ^ ^  f ^

F  ̂ ^  ^  ^
% W i t  ^  ’s r t t  ^ 3 ^  ^ rn t ^  ^ rim t c ,  «ft 

^ff^rcir^r ^  ̂ *r, xjHi*)
t^4»d ^  f^r^T ^PlT ^  I tij*r>»t ^
9 W f  2Ft ^snr^ ^  f^r^ft ^  ^ q r

5 ^ )  f  ? f k  « rfr q r  ^ #
? fk  ^  ^  q- r̂RTT ^

f%iT ^  ^  ?n# t  I ^

#  ^  ^  fT ^  t »
^ ^TRft ^

^ #  1 ^  W T^ «TJtal
^  ?Tf?T ^  ^ 3 ^  q f  I ^

5ft^ ^TT  ̂ ^ 'd'++ 'ETPV
« T W C  M W  ^  s J ^ f R  t  I 

^  f̂ *t>l̂  5RT T̂T̂ FT̂  *1̂ 1
^  I  I ^ ^  ^ m r f R r

q r  ^ 4  #  ^ o  ^
^  ^  1 ^ 3 ^  srh^ ^  % T 

T]f^o ^ o  ?fto ?PTr I ■ ^TPT^ 'd'««l l̂

W t ?  ^  q t  ^  I T t ^  I

=^PRHT ^ t  ^
^  ’q r  ^ ^  ^

ft̂ TT ^7R> w
^  q iT  \3oo  ^

^TRT w  j f W r  srTfTT g ? f ^

ynm^fT ^  ^ ^  ^  iftsi: ^  ^
Vffe ^  i ^*R> <?Ht̂  ^

iTl‘̂ < f?T3r ^ ^  I

iffT ^|cT ~^^r<dd

t  I w q r ^  #f?rr
J T ^ t  I

^  ^  ^  =F̂ TT
I  I wv^  ^  i%i ;^^r<^i

IIIt  HHM¥ ^ I  ^
TK f k ^  ^ \ ^  5 r m  ^
^tf^rr I ^ ^ ^ T R r  (tt̂ )  .
^  ^ t  I

T H t ? rk  ^  ^  #  I T O #
5TPT̂  I  ?At  = ^  ĤTTJ
t  I ^ f̂fT = ^rf^  I
? fk  ^  ^ ^  ^

5T^ <rt I ^
< R ^  ^ %■ «(*< ^ <Jt I <̂ Pf>H

^  cTT  ̂ % T ^  ^  $R5^
f W  W  5TT I ( ^ )  ^EF̂ Tf
% ^ ^  T̂RTT I  I ?flT
W<T fOT ŜTHT I

w f( v f m  ^
t  ? fk  JTfT WT?T ?T?T^)

^ ^  ^
I  1 q r  t* H T  ^ ^  ^
*r>n4)T:̂ l ^  qfe" ^ *T vfhTt « f ^

'f f s ’f l l t  ftHY t  * ! T ^  ^nrfT  ^ T f ^  I

T̂¥ft ^  I  ^  mwifh
^r^Pr *TT*ft % f*T*TT  ̂^

q^T^ff ^  q f )  ^  I  I ^  ? P [ ^
2pt t ^  «<ita«i
^ T̂TR' ^  ^  'i 'lV l  q n r f^<?in
f  I 5(ft "^nrf^ I
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^  1 ^ 0  q t o  ^  ^  W  t  I
?TR #  +<l«l #

f t? f t  t  ^
^  -^T^shTfT ^  ^  I ^  ^

\ o  c T R l^  ^  f t ^ r i N n ^  
f^T ^qr, n  c T T ^  ^  fW T T  I

% ?o  ^  ^

^  ^  I

-M ^ irh O  ^  ^  t  I ^  alO<s*

^  cfTr̂ PT̂ g ^  f%wr ^  ^  ^  ?TW^ 
T H t  ? m  ^  t |  #  I
■^rl^FT ^  ^TFT r« « l  ^  6 l+  ^  -1 ^

2 1 ^  ( T O ^ n ^  ^ w f o t f f )  t

#  TTFT# #  # #  t  > ^  t  ̂
* #  ^TRTf^ ^  ŜTpft

I

^nft ^nft +iM^ 1^  ffT ^
^  ^  ? T T ^  3?TT

^  ^  ^  f^nrr ^rm i
^  ( w e ^ )  T K  ^
^  ?TRrr t  I f t ^  ^  ! T ^  ^
= 3rrf^  I

#  ^TT^ ^  ^  rq®)*Tl ^  ? t1t 
^ q ft^  ^  ẑTR f w r r  t  I ? rm  t  t  

SZTFT ^  I ^ tK  ^*TRt 
^  ^  I

—iHfld— ?̂TT-
'Jiila^i) : ^ g  1%

? r m  ^  w m ^  ^  ? iw ^  i
^  WS[Z ^  ?T O p ff  ^  ^  ^

-m ^di g  I

g?IT ^  I #  ^ H K

^  >̂*ft t?rk+ '<m H  ( ^ a ^ -  
^ )  #  ^  ^5iq^ ^  T ^  t  I f̂%5T
*F9Ff 5̂FTT ^  ^3 T̂FTT <SN>
^>rr I ^  qr»r ^  55m
1 1

^ 1% ?ff t  * r r m  s jh s t  f c p r
*Sf?T# ^ I r f f  ^  ?n^p fW
g  I f^re$vit ^ i R  ^  3 iw  ^  v r

^  ^  ^  ^  ^^«hi f^n> f^RT *rr i
^  »T ^  f% ^  f^»1i fci‘T>«i ^4 )<

^  ^  I  I #  ^  ^
? m r  ? n w t ^^r r̂nrT = ^ r^  ^  1 
^  T R T  q r  T T  ^  ^

T ^ ,  5j^T ’HK*fl 'IT
|?TT 5tt ?flT w p u  ^  q r  w t  «rr 1 
^  iT ^ r #  =%T ?rnTr ^ f t^ rr^  p r

OT ? r r ^  ^  TRT f e r j  ^  qr I ^  
^  'd<i^ 1% ^  ^  ^  

f^nrr ^rtr ?rr^ ^flr ^  Tfi
I ^  ^IWT ^  “sft fci<i)<i 

W^FT t  q^^oFft ^  t  I ^^  f iT 3 ? ft  = ^ r f ^  I  ̂ ? f t» f t  ^  ^

^  «»l̂  ^  R̂TTT •̂ if̂ C» 1% % ^
^  ^  ^  ^  ^  ^  ^  ^
^  I ? r ^  w  5 f ^  j % ^
?rfr ^  ^  ^  ^
« n w ^  I

^*11^ T^rf^TZR ^  R h m O ’
^cT) «?ti^»i ^  I ^  w  ^ r r ^  ^
wittN" («r^ ^  ^«*m  t̂rtt
^  ^  ^ iw r  ^  ^  ^P h R ic

^  ̂̂TcT ^  ^ ® P T T ^
^  t  ’ t  T̂fT qR ŜFTI
^  ^  ^  t o  = ^  t  1 ^
f ^ f T ^  K W f T ^ ^  ^
^  3T  ̂2TT ^*T 2[̂ »T ^TĈ  ^ | if
^  ^  * H t ^  ^  «TT̂  #
f ^  «TT w m K

^  ^  f ^  ^  I ^  (3 T t^ )
^n»T H i^ H  ^?rr f% ^  ? r r^  ^

M m^<  t o  f e r j  t |  ^  I 
l^ R r t  ^«nHi ^ r f ^  I ^  ^
w t o  ^  ^srfw t  I ^  fT  T t ^

g5T R  t  ^  ^
?ftT f̂5Î  ^  ^  <̂»««T<itl ^  5 R ^  î >i|T
t  ^  ^  ^  ^  ^  ^
=^rf^, ^  fW  ^  TRT fd+d
t ,  t ,  3nf^i iT^ ^  v[ ^n»T
^ T ^ « T T  1 ^  ^

^  ^  ^  T ^ « f t f ^ ? i W f ^
^TTRTT T ^  ?flT f ^ ^ r
T |  ^  ’TT ^  g«T# r̂r̂ TT 5T^ «TT I
^  ^TR?T?rT ^  ^  ^  *l»t



2077 Demands fo r  Grants— 8 MARCH 1956 Railways 2078

^  ^  ^  ^

^  f% fsRT r<i'T>d WM «l§a ^
^fir fep^ qm1 ^  i

^  ^  +"^4cn: 7 ^
^  t  I

^  ^TT^ w r r
?HTT «f»fPTT ^  I «l^l ̂  yTRT

f R t  ^  ^[T R  r R l ^  #  ^  t  I ^  ^
^  ^  t  % ^  t  ^

«?i<il+< ^a*ii ^  *̂TRT
^  W H T  ^  ^  ^̂ TT̂ TT I

^cnn: q ^  ̂  «n^prr ^  f^?n
^  #  g^srr ^  ^snw

^  ?T5# ciTf T^ I '

^Tjft ^  W H  ^
^  ^  ŜTRTT t

^nfW  =^^1 ^  OT ^

«TT ^  ^  ^  ^  JTT ^  ^
’M k 4 i ^  r«i<!̂ i ?rr T^’T # r<4ctrn #  ^
’TT '5f^ ^  ®M*i ^  T ^  ^  ^
^  I i ^ ? r n T ^ f ^ r
^  ^  ( ^ i< t^ )
^TTT^ ^  5W«rr =^rf^ i ^
^  T^T ?rrfk f t  ^  ^  q r  ^rtk t ^ n f ^  

^  FrTsmr ^  ^  =m%T | 
^  ^  <̂3*11 -qlf^^ eft̂ r f̂ FTT ri*T>c. 

^  # 5  T O  I ^  5 ft^  ^  ^
f k ^

"HTI ̂  ^  Ni»̂ H «F^ Ĥ«̂ ') f t  “he.
f?T ^  #  55fk
•tiî «« ^  ^w«T ’hmi '>I’̂ 0 *rr i 

2?f ^nrl- =5^  ̂ i ^
sfra" ^  f  ?rrT

^^Fft I

^  4to 5 fT ^  : ^  ? r rT ^  
pTT f% ir fb r f^ ^  (^T^5ft)

T?: T̂T ^  ^
w f  ^  ?

«ft ^ o  ^ o  onpd : ^  ^  ^  ^
"^nrr ^  ^  tot ^^*fl ^ r d ^  i

^  ^  ^  ?T ^ ^  I

«ft ^  SRH^ : ?TTT ^  ^vfrf fWY I 
TO ^  ^  ^Tl^l ^  ’TTft ^  %
= ^ ,  ^  ^  W  #  ^
^  -qlP^ii ^it I ^  ^  ^TTft
#  f e r f ^  #  ’T ^ f W  ^  ^TFff ^  ^
W  ^  ^  «T^ ^  f^RR» ^iRW
Tft sfI q rt ^T T ^  ^  I

'ET̂ nr #  ^  f^RT ^  f^
^  ?TFT̂  ^  ^  #3T q%̂5=3n: ^vRft ^  ^  ^
?rnT frrot *r^ ^  ^  w  ^  ^
^F tf vjjcjH rT^f^qT^PTT I

t  ^  ^  r^<i^T 3 T f^  I  ^  
l^nr «)dNi 'jiidi ^ f% H^is) sH
#  ^vTcft 1 1  ^  ^
f% ^ < 5 i f + r ^  I ^  ^
^  WfW W  t i  ^  f^TPTT
5̂TRT t» W  '^'(A\ I

I m m  I  f% ^  

^%?ff ^  ^  >iTd- t
?fk  ^ )  ?r ^  s^ 

^  % W  #  m w iw r ,#  T̂TSpft
^  ^  t  i 5t|
^  ?TTI^ =5TTf^ I M  TFT
^  ^  t  fti ^iWt ^  *ri^Hi,

^  ^  ^<?ih1 ’̂ rrf^ dif^ ^  M î-  ̂
wi q l w  t  ^  ^  ^  ^  I ^  

^ T #  ^  ^  ^  ^ r r ^  ^  3 ^
^  ^  ?rr*T^ T ^  ^

^  ^  f k f ^  ( a n m )  ^  I 
?F?ni ^  ^  55TT^ I  ^  ^
^TFTR ? n fk  # 3 R  spt ^  t ,  W

TT ^ H d  ^
^ r f ^  ^  ^fW t ^ . t t i* < M  ?rrfk  
^  ^gRn^d ^  \

Shri C. Bhatt (Broach): 1 would like 
to take this opportunity of congratulat­
ing the hon. Minister for presenting a 
Budget which is of a democratic and so­
cialistic pattern. 1 would like to come 
at once to Demands Nos. 4 and 5.

In between Baroda and Surat there is 
Broach station and on the off platform 
there is no urinal. Last year, I wrote a 
letter to the department and then the 
reply was given to me that it has already 
been sanctioned. A year has lapsed, the 
sanction is there but the urinal is not on 
the off platform.
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M r. OoirmBiis The I10&. M e ii^ r  
may cootimie toiBdm>w. Before we ad- 
ioum I have to make an aonotincemeot

Hie fdlowing are the sheeted Cut 
Motions relating to Demands Mos. 4 
and 5 which have been indicated by 
Members to be moved subject to Iheir 
being otherwise admissible.

Demand JVb. ^'ut Motion JVio.

4 6 5 , 6 6 , 6 7 , 6 8 ,
7 0 , 7 1 , 7 2 , 7 3 , 7 5 ,

1 6 3 , 1 6 4 , 1 6 5 , 1 6 6 , 2 0 7 ,
2 0 9 , 2 1 1 , 2 1 2 , 3 0 7 , 3 0 8 ,
3 0 9 ,
3 6 1 ,

3 1 0 , 3 5 3 , 3 5 4 , 3 6 0 ,

5 S3, 8 4 , 8 5 , 8 6 , 6 7 ,
1 7 3 , 1 7 6 , 1 7 7 , 1 7 9 , 1 8 0 ,
2 1 4 , 2 1 5 , 2 1 6 , 3 6 6 , 3 6 7 .

Inefficiency and corruption in . the 
Railway Security Force

Shri U. M. Tiivcdi; 1 beg to move:
“That the damand under the 

head ‘Ordinary WoHcing Expenses 
—Administration’ be reduced by 
Rs. 100 ”
Inefficiency in the Locomotive 

Department
Shri |J . M. Trivedi: I beg to m ove:

"That the demand under the 
head ‘Ordinary Workmg Expens­
es—^Administration’ be reduced by 
Rs. 100.’*

Corruption in the Railway Service 
Commission, Bombay

Shri U. M. Trivedi; I beg to move:
“That the demand under the 

head ‘Ordinary Working Expens­
es—^Administratioti’ be reduced by 
Rs. 100.”

fnefficient method of recruitment by 
the Railway Service Commission, 

Bombay
Shri V .  M. Trive« : I beg to move : 
" "TTiat the demand under the 
head ‘Ordinary Working Expens­
es—Administration’ be reduced by 
Rs. 100.”

Theft of the damage to carriage fittings 
Shri U. M. Trivedi; I beg to move: 

“That the demand under the 
head ‘Ordinary Working Expens­
es—^Administration’ be reduced by 
Rs. 100.”

X^n^rfnatmn o f iempmmry sta^
Shri U  M. : I beg to m ove:

“That the demand imder the 
head X>rdiaary Working Expens­
es—Administration’ be reduced by 
Rs. 100.”

Maintaining of the flying squad of 
l.R.C,A.

^ r i  U, M. TrivdB: I beg to m ove: 
‘‘That the dwnand under the 

head ‘̂Ordtnary Working Expens­
es—-Administration’ be reduced by 
Rs. 100.”

Nvn-provision of concession fares for 
the Pushkar Fair at Ajmer

Shri V .  M. Trivedi; I beg to m ove: 
‘That the demand under the 

head ‘Onfeiary Woridng Expens­
es—Administration’ be r^uced  by 
Rs. 100.”

Necessity to merge the dearness 
allowance with pay

. « v l  T. B. Vittal R j» : I beg to move : 
“That tiie demand nnder the 

head ‘Ordinary Working Expens­
es—Administration’ be reduced by 
Rs. 100.”

Inadequate medical relief given at 
Bezwada to a delega^ from Poona who 
was assaulted w h ^  attending RaHwigy  ̂
men's Federation Convention in 

November 1955
Shri Nambiar: I beg to move:

“That the demand under the head 
‘Ordinary Working Expenses— Âd­
ministration’ be reduced by Rs. 
100.”

Disregard of seniority in the promotion 
of T.T.Es. on the S, E. Railway
Shri P. Siibba R ao : I beg to move;

“That the demand under the 
head ‘Ordinary working Expens­
es—Administration’ be reduced by 
Rs. 100.”

Unfair selection by the Railway Service' 
Commission, Calcutta

Shri P. Subba ftao j I beg to move :
“Tbat the demand under the 

head ‘Ordinary Working Expens­
es—Administration’ be reduced by 
Rs. 100.”
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' Protection of house rent allowance and 
arrears thereof to Railwaymen due to 
cut effected on merger of half dearfiess 

allowance with pay in ‘C' areas
Shri Nam biar: I beg to m ove:

“That the demand under the 
head ‘Ordinary Working Expens­
es—Administration’ be reduced by 
Rs. 100.*’

Punishment to and transfers of Railway 
Security Force Personnel

Shri Nam biar: I beg to m ove:
“That the demand imder the 

head "Ordinary Working Expens­
es—Administration’ be reduced by 
Rs. 100.”

Formation of a separate zone for 
Andhra and Hyderabad States, com­

prising former M .SM , and N. S. 
Railways

Shri Ramachandra Redd!: I beg to
move :

“That the demand under the 
head ‘Ordinary Working Expens­
es—Administration’ be reduced by 
Rs. 100.”

Equation of posts and fixation of 
seniority of ex-State Railway officers 
vis-a-vis Indian Government Railway 

Officers
Silri Ramachandra Reddi: 1 beg to

move:
‘That the demand under the 

head ‘Ordinary Working Expenses 
—^Administration’ be reduced by 
Rs. 100.”

Six hours' duty for loco and workshop 
clerks

9irt Nambiar: I beg to move:
‘That the demand under the 

head ‘Ordinary Working Expens­
es—Administration’ be reduced by 
Rs. 100.”

Grant of island allowance to the 
employees working in the Willingdon 

Island, Cochin
Shri Nambiar: I beg to move :

“That the demand under the 
head ‘Ordinary Working Expens­
es—Administration* be reduced by 
Rs. 100.”

Inconvenience suffered by passengers 
due to three tiers sleeping berths in 
third class and failure to provide lad­
ders for getting into upper berths in all 

classes
Shri K. K. Baso: 1 beg to move: 

“That the demand under the 
head ‘Ordinary Working Expens­
es—Administration’ be reduced by 
Rs. 100.”

Appointment of Chief Security Officer, 
Northern Railway Zone

Shri X. B. YIttal Rao tT ljeg  to move : 
“That the demand under the 

head ‘Ordinary Working Expens­
es—Administration’ be reduced by 
Rs. 100.”

Paying casual labour at market rare 
instead of the minimum recommended 

by the Central Pay Commission
Slni T. B. Vittal Rao : I beg to move : 

“That, the demand under the 
head ‘Ordinary Working Expens­
es—Administration’ be reduced by 
Rs. 100.”

Delays in the disposal of representation 
made to the railway administration
Shri X. B. Vtttal R ao : I beg to move : 

‘That the demand under the 
head ‘Ordinary Working Expens­
es—Administration’ be reduced by 

Rs. 100.”
Urgency of having an efficient health 

policy for the Indian Railways
Shri V. P. N ayar: I beg to move: 

“That the demand under tho 
head ‘Ordiniary Working Expens­
es—^Administration’ be redticed by 
Rs. 100.”

Necessity for health propaganda 
through the medium of Railways
29iri V; P. N ayar: I beg fo move: 

‘That the demand under the 
head ‘Ordinary Working Expens­
es—Administration’ be reduced by 
Ra. 100.”

Allotment of more wagons for betel 
leaves and fish from the West Coast 

and Malabar
Shri V. P. N ayar: I beg to move : 

*That the demand imder the 
head ‘Ordinary Working ^cpena- 
es—Administration’ be reduced by 
Rs. 100.”
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Need to start a sleeper making plant 
with arrangements for treating wood at 

Kallai in Malabar
Shri V. P. Nayar: I beg to m ove: 

“That the demand under the 
head ‘Ordinary Working Expens­
es—^Administration’ be reduced by 
Rs. 100.”

Slackness in the maintenance of 
locomotives

Shri U. M. Trivedi: I beg to move: 
‘T hat the demand under the 

head ‘Ordinary Working Expens­
es—Repairs and Maintenance* be 
reduced by Rs. 100.’*

Maintenance of carriages on the 
Khandwa-Ajmer Section of the Western 

Railway
Shri U. M. Trivedi: I beg to move: 

•That the demand under the 
head ‘Ordinary Worldng Expens­
es—Repairs and Maintenance’ be 
reduced by Rs. 100.”

Dirty condition of railway carriages run 
between Rewari and Hissar

Sairi U. M. Trivedi: I beg to m ove;
‘T hat the demand under the 

head ‘Ordinary Working Expen­
ses—Repairs and Maintenance’ be 
reduced by Rs. 100.**

Non-provision of auto-A,VJB. brakee 
on the metre gauge section of the 

Railways
Shri U. M. Trivedi: I beg to move : 

‘T hat the demand under the 
>ead ‘Ordinary Working Expens­
es—Repairs and Maintenance’ be 
reduced by Rs. 100.**

Maintermce of narrow-gauge arul metre 
gauge engines on the Western Railway

Shri U« M. Trivedi : .l beg to m ove: 
“That the demand under the 

head ‘Ordinary Working • Expens­
es—Repairs and Maintenance’ be 
reduced by Rs. 100.*’

Inadequacy of leave reserves in 
workshops and loco sheds

Shri Namhiar; I beg to move:
"That the demand under tiie 

head ‘Ordinary Working Expens­
es—Repairs and Maintenance* be 
reduced by Rs. 100.**

Question of making the Post-War 
Reconstruction Electrical Works . at 
Golden Rock, Southern Railway per­

manent
Sliri Nam biar: I beg to m ove:

*That the demand under the 
head ‘Ordinary Working Expens­
es—Repairs and Maintenance’ be 
reduced by Rs. 100.”

Making the reinforced concrete cement 
depot at Golden Rock permanent
Siiri Nam biar: I beg to move;

‘That the demand under the 
head ‘Ordinary Working Expens­
es—Repairs and Maintenance’ be 
reduced by Rs. 100.”

Running of trains between Masulipatam 
and Guntakal without proper lighting 

arrangements
Shri Gadilfaifiana G ow d: 1 beg to

move :
“That the demand under the 

head ‘Ordinary Working Expens­
es—Repairs and Maintenance’ be 
reduced by Rs. 100.**

Reduction of gauge length to three 
miles for safety working

Shri Nam biar: I beg to move :
‘T hat the demand under the 

head ‘Ordinary Working Expens­
es—Repairs and Maintenance* be 
reduced by Rs. 100.”

Delay in the construction of Nellore 
Railway Station, Southern Railway

indra Reddi: 1 beg toShri Rama
m ove:

‘T hat the demand under the 
head ‘Ordinary Working Expens­
es—Repairs and Maintenance* be 
reduced by Rs. 100.”

Delay in the remodelling and
electrification of Gudur Railway 

Station, Southern Railway

Sliri Ramachandni Reddi: I beg to
move :

“That the demand under the 
head ‘Ordinary Working Expens­
es—-Repairs and Maintenance* be 
reduced by Rs. 100.”
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Revision of the Schedule of Rates for 
Works on Railways

Shri Ramachaadni Reddi: I beg to
m ove:

T hat the demand under the 
head ‘Ordinary Working Expens­
es—Repairs and Maintenance* be 
reduced by Rs. 100/’

Necessity of improving the communi­
cation system in Indian Railways

Shri V. P. Nayar: I beg to move:
*That the demand under the

head ‘Ordinary Working Expens­
es—Repairs and Maintenance’ be 
reduced by Rs. 100.”

Necessity of pooUng all Railway Scraps 
for conversion into steel for the use o f  

Railways

Shri V. P. N ayar: I beg to-
move :

*That the demand under the
head ‘Ordinary Working Expens- 
es--Repairs and Maintenance’ be 
reduced by Rs. 100”.

Mr. Chainnao: All these cut motions 
are now before the House for discus-

The Lok Sabha then adjourned till 
Half Past Ten of the Clock on Friday,, 
the 9th March, 19156.




